' ESTIMATES COMMITTEE
1956 —57
FIFTY-FIRST REPORT

THE MINISTRY OF TRANSPORT

INTERMEDIATE AND MINOR PORTS

HOR-SEPHA SECRETARIAT
NEW DELHI
March, 1957



'‘IrTY-FIRST REPORT O.° T iy dSTT‘AfES COrMITTEE ON
HE ({IFTISTRY O.F TR\ TSPORT.

Page (iv), Introcuction, lines 3&1: read ' Internediate’
for ! ) interiediate’ '
Page 2, para 1, line 17: read 'or' for 'of!
Page 3, nara 5, line 18, read 'Honavar' for 'uOHlVar'
Page 5, p.ra 12, line 5: read 'procurinir"fbr procur-
rin:! -
Page 7,par: 15 (x), line 12. read 'Boubay' for 'bombay‘
Fage 8.p.ra 16(x1), 1ine 1: iaisert ',' after 'upkeep'
Page 8,p 5 o} lG(xiiS(iil) line 1: read 'statistics' for
'stxtistic' |
Page 9, para 19, liae 29: reud 'occurred! ;g;
occurcd!
Page 13,para 37, liae 8: read 'divisicn"ggg 'diVLsions‘
Paje 14,p-ry 71, liics 1&4: read 'Tcr 11x" _g; Aerela'
Pn‘c li,par. 36, litis 5&6: re. J ozalkode
'az zi(OJC'
Page 19,V4r1 19, llau 1: deiete 'tue' afte "iru
Page 22,pzra 61, 1iac 187 road 'Iateracdiate! for
"1aterncaictao? xi inscrt ',' there-
:‘.ft T 3

~

Pac 22,p.ry 6%, 1l 6. read 'rigure' for 'figures!
Page 23,..ra 35 (21, 1iae 2. rend 't for Tfit!
Page A9,appendic II, iten (3), line 3: rex .!suitﬁble'

fﬂr ! 2 ‘it lC
Poore 71y apoonaix TT, line 13,rcad 'surfice' for
sursace!
Page 71, Appeadixs II, 1iac 1i, read 'scts' for 'stes'
Pace 77, Arpcendi. ID, iten (iv ) 5 ryad 'Se vaats

f o ! t)e aArcL ‘.. ;» X
P:.gc 81, iprenid ii y linc 3, rcad '19:5! fgr 1956
Page v, .)pCduiK VI, 3. o.z I'fac :: read TPorts'
j.uI: ports .
Page 102,.ppendix gI{ ? Qola’ line 15,2dd %a' arter



CONTENTS

Composition of the Committee .
Introduction .

1. Introductory . .
II. Administration

A. Madras State .

B. Bombay State

C. Kerale State .

D. Andhra Pradesh

E. Orissa State .
F. Mysore State . . .

G. Changes in the present set-up of Minor Ports Administraticn.

I111. Fise Year Plans.

A. Introduction. . . .
B. Basis for Central Assistance.
C. Second Five Year Plan,

D. Traffic handled.

IV. [Intermediate Ports. . . .

A. Introduction .
B. Andhra Pradesh
(a) Kakinada Port
(b) Masulipatnam Port
C. Madras State .
(a) Tuticorin Port.
(b) Nagapattinam Port
¢) Cuddalore Port
D. Kerala State. .
(@) Kozhikode Port
(b) Alleppey Port
E. Mysore State.

(a) Mangalore Port.
() Karwar Port,

F. Bombay State.

(a) Okha Port, .

(®) Broach Port,

(¢) Ratnagiri Port,

(d) Bhavnagar Port.

(e) Veraval Port. . . . . . .

(f) Porbander Port, . . . . . .o
2448 LS—3

Pacses

(iid)
@v)
I—10
IX=—17
I1—13
13-14
14

15

I5
15-16
16-17

18—21

18-19
19
19—21
b3 4

22—49

22—25§
22-23
24-25
25—29
25—a7
27-28
28-29
29—31
29-30
3z
3—34
32-33
33-34
34—47
34—36

36-37
37—40
41-42

' 4343



(i)

PAGES
(g) Bedi Port. . . . . o . . . . 434S
(A) Navlakhi Port. . . . . . . . . . 45-46
() Mandvi Port. . . . . . . . . . 46-47
G. Development Intermediate Ports into Major Ports. . 47-48
H. Rationalisation of traffic amongnt dlﬂcrcm Ma)or, Intcrmedhre and
Minor Ports. . 48-49
V. Miscellaneous. $0—60
A. Hpydrograhic Surveys and conservation of the coast line. . . SO—$2
B. Dredging. . . . . . . . . . . §2=—55§
C. Problems of development of certain Ports. . . . . . §5=—60
(a) Geonkhali Port. : . . . . . . . - 55—S58
(4) Paradip Port. . . . . . . . . . $8-59
(¢) Pondicherry Port. . . . . . . . . . S9
(d) Point Calemere. . . . . . . . . « 60

D. Standardisation of Port dues. . . . . . . « 60

APPENDICES

Appendix—I
The functions of the Landing and Shipping Fees Committee and consti-
tution and powers of the Port Comewmq Boards in the Madrss

stlte. . ° . . - . . 61-63
Appendix—IT
Schemes for Development of Minor Ports during the First Five Year
Pllﬂ. o . . . . - . . . . . 6“"'80
Appendix—ITT
SmunentshomngthetnﬁchnndledatmeoftbeMmoerdmc
the period between 1950 and 19ss. . . . 81=—91
Appendix—IV
Survey prognmme of Hpydrograpic Bnnch of Indnn vay for t.he Iast
financial years. . . 92-93
Appendix—V

Statement showing the recommendations of the U. N. Expert rega' ding
dredging of minor portsin India. . . . .‘.'.94—9!

Appendix—V'1
Statement showing the summary of conclusions/reccmmendaticns. . 9$~—109



"MEMBERS OF THE ESTIMATES COMMITTEE~1956-57

Shri Balvantray Gopaljee Mehta—Chairman.
Shri B. S. Murthy

Shrimati B. Khongmen.

Shri Nageshwar Prasad Sinha

Shri B. L. Chandak

Shri Amarnath Vidyalankar®

Shri Venkatesh Narayan Tivary

. Shri Satis Chandra Samanta

Shri Raghavendrarao Srinivasrao Diwan
Shri M. R. Krishna

. Shri Jethalal Harikrishna Joshi

. Shri Bhawani Singh**

. Shri P. Subba Rao

. Shri P. N. Rajabhoj

. Shri Vishnu Ghanashyam Deshpande
. Shri Satyendra Narayan Sinha

. Pandit Dwarka Nath Tiwary

. Shri C. R. Narasimhan

19.
. Pandit Algu Rai Shastri®®®

Shri Raghubir Sahai

Shri Abdus Sattar

2. Shri Lakshman Singh Charak

. Shri N. Rachiah

. Shri Radheshyam Ramkumar Morarka
. Shri Mangalagiri Nanadas

. Shri T. B. Viual Rao

. Shri Y. Gadilingana Gowd

. Shri Jaswantraj Mchta

. Shinn A, E. T. Barrow

Shri Choithram Partabrai Gidwani.

SECRETARIAT
Shri S. L. Shakdher—Joint Secretary.
Shri H. N. Trivedi—Deputy Secretary.
Shri R. P. Kaushik—Under ?rrretary

PRIV

vml; ei!ecl from the 30th No mnbcr, :956

[ J
--oi':ﬂ on the 61th October, 1956,
®esCeared to be a member upon his election to Rejya Sabha 03 the 13th Dac:mber, 1956,

(iii)



INTRODUCTION

I, the Chairman, Estimates Committee, having been authorised by
the Committee to submit the Report on their behalf, present this
Fifcy-first Report on the Ministry of Transport on the subject "inter-
mediate and Minor Ports’.

2. The Committee wish to express their thanks to the Secretary
and other Officers of the Ministry of Transport for placing before them
the material and information that they wanted in connection with the
examination of the estimates. They also wish to express their thanks
to the representatives of the Scindia Steam Navigation Co. Ltd.,
Bombay, Messrs P. C. Ray & Co., (India) Private Ltd., Calcutta and
Sarvashri M.A. Master and C. A. ‘Buch for giving their evidence and
making valuable suggestions to the Committee.

BALVANTRAY G. MEHTA,
Chairman,

Estimates Committee.
NEw DELHI ;

The 2nd March, 1957.
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I. INTRODUCTORY

In thc Constitution which came into force on the 26th January,
1950, major ports were put in the Union List, whereas minor perts
were put in the Concurrent List. Prior to that, the minor ports were
regarded as a provincial subject, and were dealt with almost entirely by
the respective maritime provinces. Even then, by virtue of their im-
portance in easing the transport problem of the country, the minor
ports did attract some attention—howsoever reluctant and meagre—of
the Central Government. The first serious move in the direction of
development of minor ports was made by the Central Government, by
including the following item as one of the terms of reference of the
Ports (Technical) Committee appointed in 1946, under the chairman-
ship of Sir Godfrey Armstrong.

“What steps are necessary to develop minor ports in order to meet
probable demands of coastal shipping traffic.”

2. In the very opening paragraph, the Armstrong Committee made
the following very pertinent general observations regarding the forma-
tion of a progressive port policy:

“Before we proceed with our task we deem it our duty
to make one or two general observations. Our terms of re-
ference do not ask us to consider the needs of the whole of
India and to recommend the adoption of a port policy which
may be most benefiicial in the interests of the country.
But the economic indivisibility of British India and Indian
States, the increasing requirements of their rapidly expand
ing agriculture and industries, the desirability of the dis
persal of industries, the integration and implementation of
a comprchensive, well-balanced and efficient policy of trans-
port, and its effective development in all its forms, the rout-
ing of trade through ports without being influenced by
Customs. Policy, the need for a long view in the siting of
new ports and the development of existing ones, the evo-
lution of a sound policy of defence for the whole country,
the geographical position and importance of India in the
Indian Ocean and the strategic importance of India in the
development of a world order in the Far East, all these are
considerations of vital importance in the establishment and
development of suitable ports round the coasts of India and
the formulation of an all embracing and progressive port
policy for this country...... "

3. With the integration of the former princely States with India,
the differences of British India and Indian (Princely) States and the
artificial customs barriers no longer exist. With the rapid economic
development of the country in the Agricultural and Industrial fields,
specially during the First Five Year Plan, the other criteria referred to



in the above observations have, however, assumed an addeq impor-
tance. Study of the problems of minor ports during the post-indepen-
dence period and the steps taken by the Centre so far, in their deve-
lopment has led the Committee to conclude, with regret, that the
progressive port policy for India formulated by the Armstrong Com-
mittee, as early as in 1946, has not been pursued with sufficient vigour
-by the Transport Ministry.

4. While considering the future expansion of Indian ports, the
Committee would like the Transport Ministry to bear the following
remarks of the Armstrong Committee in mind:

“There may be a stage in every large undertaking when
financial considerations are not the only or even the main
ones. The value of a port is not solely to be reckoned in
terms of economic integrity, and the financial side, though of
the highest importance, is not always paramount. Judge-
ment of a port is not made on the basis of a few months or
even of a few years’ work. It is based, rather, on the service
a port renders through decades and centuries, and we must
look far ahead in determining the best course of expansion.”

“It should not, however, be forgotten that the creation
of port capacity in excess of the immediate requirements of
the trade is a vital aspect of a sound port policy and is
followed by important major ports in British India.

“A minor port is, if you wish, a postern of wicket gate
not of so much importance as the main entrances, but yet
performing a definite service, and that service clearly depen-
dent on ships on one side of the gate and railway trains and
road connections on the other.

“If Government are resolved that the seapath round the
coast of India is to be put to its best possible use it is not only
necessary that ports, major and minor, should be fitted to
{Jass the trade, but also that steps should be taken to rationa-

ise the means of transport both by sea and land and dis-
courage in the national interests of the country any unfair
and uneconomic competition on the part of either.

“Finally ports are vital links in the effective and efficient
working of transport both by sea and land. And, while the
establishment and expansion of ports will have to be related
to the general development of trade and transport in the
country, the Committee is convinced that the planning of
ports and their construction and the services which they have
to provide should, in the national economy of the country,
precede the anticipated developments and needs of trans-
port.”

5. The Ports (Technical) Committee, 1946, in the comparatively
short time at its disposal, decided to concentrate its investigation on
the two provinces which were most interested in their littoral sea
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trade and where the successful use of the small harbour facilities along
the coast is of definite importance to the economic future of the coun-
try (viz., Bombay and Madras). After on the spot inspections and
discussions with various officers, the Technical Committee suggested

the following general proposals, inter alia, for improvement of minor
ports in the then Bombay province:

’

(a) 1t may reasonably be accepted as a matter of long term policy
that all minor ports of the Province should eventually be capable of
taking close inshore sea-going power launches of maximum 8 foot draft

and sailing vessels of maximum 10 foot draft with or without auxiliary
engines.

(b) Practically all the minor ports are capable of dealing with
craft of the above description or can be enabled to do so at compara-
tively small expense. Such craft should be able to work their cargoes -
alongside jetties at Gogha, Kavi, Broach, Surat, Bulsar, Bilimora,
Navasari, Dhanu, Bassein, Varsova, Revdanda, Bankot, Dabhol, Rat-
nagiri, Devgad, Achra, Vengurla, Redi, Karwar, Tadri, Ankola and
Monavar. While, however, the works required to meet the above

standard are small, they may sometime be necessary and without them
coastal traffic is not adequately provided for.

(c) It is desirable that oiling and watering facilities of some kind
should in due course be provided at principle minor ports, but this

may prove a serious difficulty at some of them and a priority pro-
gramme of work will need to be drawn up.

6. The above proposals have not been fully implemented, though
more than ten years have passed since they were made. The Com-

mittee recommend that schemes covering these proposals should be
included in the Second Five Year Plan.

7. In regard to the East Coast, the Technical Committee strongly
recormmended that Vizagapatam should be developed as a sheltered
deep sea-port. This recommendation has already been implemented.

8. The next step towards the development of Ports was taken when
the Government of India constituted ‘‘The West Coast Major Port
Development Committee’” in 1948. This Committee unanimously
recommended that Kandla should be developed into a major port.
This recommendation has already been implemented. The following

observations of this Committee, while dealing with the “Future of
Minor Ports” are worth recording:

“Although we recommend the construction of a major
port at Kandla, we believe it to be essential to maintain in
efficient condition the existing ports in Kathiawar e.g. Nava-
lakhi, Bedi, Okha, Porbunder, Veraval and Bhavnagar. These
ports are very necessary for the country’s economic life. In
one commodity alone, namely, salt, the Government’s latest

olicy is to increase the annual output from 280,000 to
50,000 tons, so that India may in the course of the next 5
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years be independent of salt imports. Practically, the entire
increase will represent additional traffic in the ports of
Kathiawar and Kutch. Again, on the transport side, India
cannot but encourage the movement of goods along the
coast, both in ships and in country craft.

In the event of an emergency, traffic could be diverted
to these ports, should the necessity arise, and their conti-
nued existence therefore is of considerable importance.”

9. The above-mentioned Committee also made the following two
specific recommendations for the Development of Bhavnagar Port.

(1) Steps must be taken to improve the dredging so as to obtain
at least 28 feet of water at the berths, and keep the entrance channel

clear.
(2) Surveys and plans should be prepared for the construction
of one additional berth.

10. These proposals have not yet been implemented. The Com-
mittee recommend that maintenance of 28 fect ot water at the berths
and the construction of one or two extra berths should be done

during the Second Plan period.

11. One of the Terms of Reference of the West Coast Major Port
Development Committee was as under:

“What improvements are necessary in communications
to the existing ports: also what other measures should be
taken for the development or provision of additional faci-
lities in these ports as may be found necessary or desirable.”

12. The following observations of that Committee in connection
with this term of reterence are worth recording:

“Along this coast line there are many suitable sites for
the construction of small ports, or sheltered anchorages for
small coastal vessels. At present, coastal shipping practi-
cally closes down during the monsoon, on account ot the
lack of sheltered harbours. As the west coast is separated
from the interior by the Western Ghats, the amly eflective
means of transport, in many places, is by sea, and it is a seri-
ous deterrent to trade when this form of transport breaks
down for several months every year.

“It would appear that there are a number of minor
ports on the west coast which could probably be converted
into all weather ports if in each case, a channel were dredged
into calm water, deep enough to take small coastal stcamers.
The depth of the channel should be twelve feet at
LW.O5.T. or thereabouts and if necessary ships conld
cross the bar taking advantage of the tides. This scheme
also visualises the construction of small jetties at which
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coastal steamers could tie up and work their cargo. It
would be necessary to employ a sea-going dredger probably
of the trailersuction type, as it might have to work in a
slight swell, to dredge and maintain these channels. The
Madras Government did in fact contemplate procurring a
dredger for this purpose but discarded the idea when it

was stated that the coastal ship of the future will be a large
ship of deep draught.

“Obviously the success of such a scheme would depend
entirely on the policy enunciated by the Central Govern-
ment which has often expressed its keen desire to build u
national shipping. It would be in the fitness of things if
this policy is now clearly outlined in detail with regard to-
overseas trafhc, and coastal trathc. \Whereas the main
trade movements between the ecast and west coast require
large ships, there is considerable room for the small coaster
of 1,000 to 1,500 ton capacity drawing not more than 14 feet
of water, Further there is much to commend the policy of
using small ships along this coast as feeder services. Such a
policy has been worked to advantage in other countries.’

13. The suggestions made in the observations quoted above do not
appcar to have been given any serious attention.

4. The West Coast Major Port Development Committee also
recommended inter alia the formation of a Central Harbour Board
for coordinating all port matters with industry. commerce, customs,
railways, communications and defence.  This recommendation  was
implemented by the Government and the National Harbour Board
was formed in 1950. One of the recommendations made by the
National Harbour Board at its very first meeting held on the 28th
August, 1950 was that an othcer should be appointed to conduct a
quick inquiry into minor ports. to collect intormation relating to
them and to make proposals regarding the administrative machinery
and other improvements necessary.  In pursuance of  this  recom-
mendation the Goverrunent of India, Ministry of Tranport, appoint-
ed Shri S. Nanjundiah, Port Administrative Ofticer Vizagapatam Port

as Officer on Special Duty for carrving out a survey of the Minor
Ports.

15. His Terms of Reference were briefly as follows:

(i) Collection of information relating to the trafhc handled
by Minor Ports, number and size of ships visiting the
ports, existing and potential  facilities for handling
goods, staff and financial conditions and existing admi-
nistrative machinery, and

(i) To make proposals regarding administrative  machinery
and other nmpmvcmcms necessary to ensure fuller use
of these ports.”



6
~ Shri Nanjundiah submitted his report in May 1951.

16. Some of the important observations and suggestions of Shri
Nanjundiah are given below:

(i) In view of the amazing variety in size and functions of the
minor ports in India, it was recommended that the minor ports hencs-
forth should be classified into “Intermediate. Minor and Sub-Ports”.

“(ii) 1t would be more helpful to the transport economy of the
country as a whole to have a few well-equipped Intermediate Ports

suitably placed geographically and well maintained.

: (iii) The development of some of the leading minor ports into

major ports may be considered later if as a result of industrial deve-
lopment the country is able.to export and expand its overseas trade
and finances permit of such development, Okha, Tuticorin and
Bhavnagar may be considered first for such development.

(iv) There is great scope for the improvement and utilization of
many of the Intermediate and Minor Ports at comparatively small
additional capital outlay. A hydrographic survey of these ports and
their approaches, a planned scheme of dredging, provision of modern
cargo handling appliances such as jetties. cranes and tugs or laun-
ches, amenities for passangers etc., will go a very long way to satisfy

immediate needs.

(v) Some of the present minor ports are capable, at not very
great capital outlay, of construction of medium sized ports capable -
of taking coastal ships drawing 15 to 18 ft. (about 3,000 tons). Chand-
bali, Kakinada, Tuticorin, and Beypore are some of the places which

fend themselves easily to such development.

(vi) The justification of such works depends, however, upon the
economics and policy with regard to the construction of the future
coastal steamers. If ships of small draft and tonnage as are now in
use on the Upper West Coast are introduced and used on the East
and lower West Coast also—and there is no reason why they should
not be—there would be a great stimulus to the coastal trade.

(vii) Another important item, information regarding which s
necessary before any scheme of expansion and development of a Port,
1s undertaken is a hydrographic survey of the approaches to the Port
and in some cases the anchorages. Many of the gulfs, creeks and
river mouths have also to be surveyed systematically not only for the
~ use of the river or creek ports wherever such exist but also for river

<conservancy and conservation of the coastline and in some cases with
a view to examine the possibility of opening up the Inland water for
mnavigation purposes. The necessity for the survey is not open to
question although priorities have to be fixed to draw up a pro-

gramme.

_ (viii) To carry out the hydrographic sui'vcys as stated above,
within a reasonable time the present Wing under the Indian Navy
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will have to be trebled. Two units, it is considered, will be perma-
nently required, one for the Bay of Bengal and one for the Arabian
Sea. The third unit would be required for two or three years to
attend to initial non-recurring work. Alternatively, the formation
of the third unit may be avoided by entrusting a portion of the work
to a reputed firm of Hydrographic Surveyers who may be expected
to furnish its own equipment for carrying out the Survey.

4 As regards priorities, the following tentative list has been suggest-
ed: '
The Guif of Kutch.

The Gulf of Cambay.

Okha.

Mangalore.

Malpe.

Beypore.

The Khori Creek north of Kutch.
Tuticorin.

Kakinada.

Narsapur.

Pamban and so on.

(1x) It is difficult to make out a full financial justification for the
outlay on dredgers but they arc essential for the upkeep of the ports.
The ports would however be able to pay their operating expenses.
The expenditure may be spread over the next three years.

(x) Although it is dificult to forecast the trade that may be ex-
pected to pass through the minor ports in future years, there is every
rospect of the minor ports continuing to handle a traffic of about
our million tons per year. The demand for building matenals,
firewood and timber is likely to increase and in any case not dimi-
nish. The transport of salt from the westcoast ports to Bengal and
Assam will also be more or less permanent. The movement of raw
materials and foodgrains will continue in the southern Bombay,
Saurashtra and Kutch ports as these are the only suitable distributing
centres in the absence of good railways and roads. The extent to
which ports will be made use of as distribution centres for coal de-
%cnds upon the rail-cum-shitring policy. Cuddalore, Tuticorin,
havnagar, Okha and Navalakhi offer scope for utilisation as regular
coal distributing ports, especially railway coal. Small bunkering
station may also established at Tuticorin, Bhavnagar and Okha
for the convenience of steamers. Many cement works are situated in
Saurashtra and there is scope for more. It is likely that cement will
continue to move by sea to the big consuming centres like bombay
city and Kandla.

(xi) Approximately 40¢; of the trade of minor ports is carried
by sailing vessels. A large number of minor ports depend on the
efficient working and operation of the sailing vraft for their trade.



‘Every facility should be given for their upkeep maintenance and re-
pairs and laying up during non-working seasons, at as many ports as
possible. In particular, the ports of Kakinada, Cuddalore, Tuti-
corin, Beypore, Mangalore, Karwar, Bhavanagar, Verawal, - Bedi,
Navalakhi, Okha and Mandvi may take action to provide such facih-
ties. In Tuticorin and Mandvi (Kutch), boat-building has been
going on for decades. The industry is however languishing and
amust be revived and encouraged. It is in the interests of the Minor
Ports themselves to foster this industry.

(xii) Coordination is very essential to get the best out of the
{imited resources of the country; to exchange information, technical
‘personnel, plant and craft, etc., between Ports and to avoid duplica-
tions and uneconomic constructions; to avoid wasteful competition
-etc. Such co-ordination should be brought about by the Central Gov-
-ernment for which purpose a permanent Central Organisation under
the Ministry of Transport is necessary. This organisation will, sub-
ject to the policies laid down by the Ministry on the advice of the
National Harbour Board, be responsible for the following:—

(i) Assisting the National Harbour Board on technical matters.

(i) Technical Scrutiny of proposals for port works and equip-
ment made by the State Governments and Port authorities.

(iii) Collecting and interchange of information and statistic bet-
ween Ports.

(iv) Offering expert advice and guidance to minor ports adminis-
trations.

(v) Watching action taken on accepted recommendations of
Special Committees and investigations.

_ (vi) Supervision of Ports in Part ‘C’ and ‘D’ States which are
directly under the Centre.

(vii) Study of Port practice in foreign countries and making re-
commendations regarding their adoption in India wherever advan-
tageous.

(viil) Technical liaison with technical officers of Railway and
Defence Ministries and Directorate of Shipping.

(ix) Responsibility for such obligations as the Central Govern-
ment may take upon itself such as Surveys, Coast preservation and
protection etc.

(x) To study and prepare a scheme for the formation and run-
ning of a Towage and Salvage Organisation for India. |

(xi) Generally assist the Ministry of Transport and/or the State
Governmgnts in Technical matters concerning Ports.



This Central Ports Organisation should be under a Director who
should be an Engineer with experience of Ports and Harbour Cons-
truction. '

17. The Committee regret to note that some of the recommen-
dations of the Officer on Special Duty have not yet been fully imple-
mented despite the fact that more than five years have passed since
he submitted his report. The Committee lay particular stress on
his suggestion to form a competent Central Ports Organisation under
a Director who should be an engineer with experience of ports and
harbour constructions. Failure to create such a Central Ports Organ-
isation on receipt of recommendations of O.S.D. has resulted in con-
siderable delay in the formulation of the scheme for the develop-
ment of minor ports during the Second Five Year Plan.

18. Some of the recommendations of the O.S.D. concerning indivi-
dual ports were incorporated in the First Five Year Plan and have
been or are under implementation.

19. The Officer on Special Duty in his report as early as in May
1951 had rightly pointed out that there was great scope for the im-
provement and utilization of many of the Intermediate and Minor
Ports at comparatively small additional capital outlay. He had
further added that a hydrographic survey of these ports and their
approaches, a planned scheme of dredging, provision of modern
cargo handling appliances such as jetties, cranes, and tugs or laun-
thes, amenities for passengers etc. would go a very long way to satisfy
immediate needs. This recommendation, however, does not appear
to have been given the attention it deserved. It was only in 1955
when the time came for the formulation of the Second Five Year
Plan that it was realised that in view of the appreciable traffic
handled at Minor Ports, the schemes for each port to be included in
the Second Plan should be framed after a careful study had been
made of the engineering and economic aspect of development by
a technical expert deputed by the Central Government in the light
of the traffic needs and potential of each port. Accordingly, in May
1955, four years after the recommendation of the O.S.D. an engineer-
ing officer was specially appointed by the Ministry of Transport to
go round the various minor ports to make a careful and detailed
study of the needs of each port in close consultation with the State
authorities concerned and to submit a report giving what in his view
were the measures necessary at each port in order to ensure its utili-
zation to the best advantage of the country. This officer has so far
heen able to visit only 68 minor ports out of some 226 in number
spread over the coast line of 2900 miles. The Committee regard the
progress in this direction as unsatisfactory. Out of these 226 ports,
150 are working ports. In view of the abnormal delay that has
already occured in this vital matter. the Committee hope that no
further time will be lost in completing this preliminary survey at
least in so far as the 150 working ports are concerned. The Com-
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mittee understand that the schemes recommended by this engineer-
ing officer are estimated to cost in all Rs. 322:26 lakhs and that all
of these have been included in the Second Five Year Plan.

20. The following observations of this engineering officer are
worth noting:

“The minor ports total some 226 in number spread over a
coastline of more than 2,900 mHes, out of which about
150 are working ports. The ports which are classified
as Intermediate number cighteen and those as minor

rts sixty-seven, the remaining being sub-ports. In
1951-52 the minor ports handled a cargo of 3,756,000
tons and by 1954-55 the tonnage handled increased to
4,148,000.. During the same year the major ports of
Calcutta, Bombay, Madras, Cochin, Vizagapatam and
Kandla handled a tonnage of 20,396,400. The minor
ports, therefore, handled roughly 1/6th of the total
sea borne trade of the Indian Union and almost as
much as Cochin, Madras and Vizagapatam put toge-
ther. During the last few years the minor ports have
illustrated that under favourable conditions working
a steamer in the roads can yield a daily handling rate
comparable to the figure for a major port. The minor
ports have also played an important role in relieving
pressure on the major ports and the internal transport
~ of the country. With comparatively cheaper port and
wharfage charges, the minor ports offer an attractive
opportunity to merchants.

“During World War II, the maintenance of the minor ports was
largely neglected and restriction placed on their use....”

21. These observations clearly bring out the important role that
the minor ports have to play in the transport economy of the coun-

try.

22. The Committee, therefore, hope that in future, unlike in
the past minor ports will receive more adequate attention by the
Ministry of Transport.



II. ADMINISTRATION

28. The mode of administration of minor ports varies from
State to State as explained below.

A. Madras State

24. There are at present some 24 working ports in Madras State
consisting of the 3 intermediate ports of Cuddalore, Nagapattinam
Tuticorin and 11 minor ports, the remainder being sub-ports. With
the exception of the intermediate port of Tuticorin which is govern-
od by a statutory Port Trust responsible to the State Government,
all the remaining ports are administered by the State Government
through a Minor Ports Organisation under the control of a State Port
Officer, whose headquarters is in Madras City. Each of the interme-
diate ports together with the minor and sub-ports in its vicinity is
under a qualified Port Officer. A Central Engineering Organisa-
tion for minor ports under an experienced Assistant Engineer carries
out all engineering works, design. construction and maintenance.
The maintenance of mechanical plant and floating craft is under-
taken by an Inspecting Dredging Engineer attached to the Minor
Ports Organisation. In the Madras Government Secretariat the
Public Works Department is in overall charge of the administration
of the minor ports.

25. There are landing and Shipping Fees Committees and Port
Conservancy Boards to assist the Port authorities. This Committee
functions as follows:--

Where the port is the headquarters ot the Collector of Dis-
trict, the Collector. and where the port is the head-
quarters of the Revenue Divisional Officer, the Revenue

; Divisional Officer. is the president of the Committee.
The Port Officer or the Port Conservator where there
i1s no Port Officer is the Vice President (ex-officio). At
other ports, the Port Officer or the Port Conservator as
the case may be is the President of the Committee (ex-
officio) .

In cases in which no period of ofhice has been fixed, each mem-
ber of l.anding and Shipping Fees Committee holds
office for a period of three years and is eligible for re-
appointment at the end of that period.

The Collector of the district submits to Government through
the State Port Officer. his recommendations regarding
the members to be nominated. Customs Collectors at
Minor Ports are ex-officio members of the l.ocal Land-
ing and Shipping Fees Committee.

i1
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Any member absent from the Port for more than 6 months
vacates his seat but may be reinstated by the President

of the Committee so long as the President of the Com-
mittee is a Gazetted Officer and by Government when
the President is not a Gazetted Officer.

Non-Official members who absent themselves from three conse-
cutive meetings of the Committee without reasonable

excuse cease to be members.
One third of the total number of members subject to a mini-
mum of three form a quorum.

26. The functions of the Landing and Shipping Fees Committec
and Constitution and powers of the Port Conservancy Boards are
given in Appendix I.

27. The Committee suggest that the leasibility of increasing the

elective element in the Landing and Shipping Fees Committees and
the Port Conservancy Boards and also of increasing their scope should

be examined.

28. The following is a statement showing the constitution of a
Port Trust, 2 Port Conservancy Board and a Landing and Shipping
Fees Committee at some of the Minor Ports in the Madras State.

Cuddalore Landing and Shipping Fees Committee.
Ex-Officio. (3)
The Collector of South Arcot (President).

The Port Officer, Cuddalore (Vice
President) .

The Customs Collector. Cuddalore.
Nominated Non-Official Members. (5)

®

: L)
Nagagpattinam Port Conservancy Board.

Ex-Offcio. )
The Sub-Collector, Nagapattinam
(Chairman) .
The Port Officer, Nagapattinam
(Vice-Chairman) .
The Assistant Engineer, P.W.D.,
Nagapattinam.
The Superintendent of Central Pxcise,
Nagapattinam.
Nominated Non-Officials. (8)

(12)
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T uticorin Port Trust Board.

1. Elected Trustees [Section 6(2) of the
Tuticorin Port Trust Act, 1924]. 11

2. Nominated Trustees.
(i) Official.

Sub-Collector or l:?:cvcnuc Divisional
Officer, Tuticorin Ex-Officio

Chairman. 1
L.ocal Superintendent of Customs. 1
Representative of Southern Railway. 1
3

(11) Non-Official.
Representative of Labour at the Port. 1
Others. 9
GRAXND TOTAL 17

Pondicherry

29. Under arrangement with the Madras Government the Port
is now working under a Port Ofhcer of the Madras Minor Port Orga-
nisation. So far as the construction of a new pier at the port is con-
cerned, there is a separate Resident Engineer to look after it under the

special overall supervision of the officer on special duty (minor Ports),
Ministry of Transport.

B. Bombay State
(a) Saurashtra Ports

30. There are 29 working ports located in the Gulf of Kutch,
Arabian Sea and Gulf of Cambay. These include the five interme-
diate ports of Bhavnagar, Bedi, Navalakhi, Veraval and Porbandar
and she nine minor ports of Mahuva, Talaja, Albert Victor.
Jafarabad, Sika, Salaya, Jodiya, Navabunder and Mangrol the
reminder being sub-ports (15 in number). For the pu of
administration. these ports are grouped into five divisions with head-
« uart(c)n at cach of the intermediate ports. Each divisions is under a

ort Officer.

31. The Ports arc administered by an  Administrative Officer
(Ports) with headquarters at Rajkot under the Public Works Depan-
ment of Bombay State. A project division has recently been formed

for carrying out the enginecring works proposed under the first and
Second Five Year Plans.
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(b) Ports in the former State of Bombay

82. These number about 88 situated over a coastline of about
650 miles consisting of the 3 intermediate ports of Okha, Broach
and Ratanagiri and 40 Minor Ports, the remaining being sub-ports.
These ports are administered by the State Goverament through their
Public Works Department. With the exception of the Port ot
Okha, which is under a Harbour Board responsible to the State Gov-
ermmment, the day to day management of the ports is carried out
through local officers of the Customs and Central Excise Collecto-
rate. The State Government have recently formed a Marine Divi-
sion controlled by an executive engineer under the P.W.D. to under-
take all engineering works pertaining to ports.

'(c) Kutch Ports

33. There are five ports Mandvi, Mundra, jakhau, Lakhpat and
Koteswar which are administered by the State Ports Organisation
with the Port Commissioner and Harbour Engineer at its head.

C Kerala State

34. The ports of Kerela State are administered by the State Gov-
ernment through a Principal Port Officer with headquarters at Allep-

. The main ports of the State are Alleppey, Quilon, Trivan-
drum, Kozhikode, Koilthottan and Colachel. Almost all Kerela
ports are open roadsteads catering generally to steamer trafhc. There
1s no independent engineering department under the Minor Ports
Organisation for carrying out engineering works, maintenance of float-
ing craft and equipment as well as construction and improvement to
landing facilities is being carried out through the P.W.D. of the
State.

35 There 1s a State Ports Advisory Committee. The Principal
Port Officer is the Chairman of the Committee. The Chief Engin-
neer (P.W.D.) and Chief Engineer (Electricity) are ex-officio mem-
bers of the Committee. The remaining four members are nomi-
nated by Government, one each from the representatives of Shipping
and commercial bodies functioning at the various ports. The func-
tions of the Committee are to consider and make specific recommen-
‘dations to Government for the general working. improvement and
development of the Ports in the State.

36. There is a Port Conservancy Board constituted under Set-
tion 7 of the Indian Ports Act functioning at Kozhikode Port and
there are Landing and Shipping Fees Committees at the Ports of
Ponnai, Badagara, Tellicherry, Cannanore and Azhikkal with ex-
officio members and non-officials. The conservancy Board at Kazhi-
kode is empowered to sanction estimates upto Rs. 500/- in each case.
The concurrence of the concerned I.anding and Shipping Fees com-

gxittdc:_s is obtained for all estimates under the Landing and Shipping
unas.
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D. Andhra Pradesh

37. The State of Andhra Pradesh has under its control six work-
Ing ports comprising the two intermediate ports of Kakinada and
Masulipatnam, the minor ports of Bheemulipatnam and Calingapat-
nam and the sub-ports of Narasapur and Baruva. These ports are
administered by a Minor Ports grganisation with headquarters at
Kakinada under a State Port Officer which is on the Madras State
Model. The engineering organisation is also modelled on that of
Madras with an Assistant Engineer in charge of engineering works.
The services of the Inspecting Dredging Engineer from Madras
State are still being utilised for the maintenance of floating craft
and plant belonging to the ports.

38. The non-ofhcial bodies that assist the Port authorities are
the Port Conservancy Board at Kakinada and Landing and Shipping
fees committee at Masulipatnam. The above committees are to be
consulted as regards provision in the budget estimates of items of
expenditure against the Landing and Shipping Funds and the expen-
diture proposed to be incurred by the Port Authorities against the

landing and shipping funds is to be referred for the concurrence of
the Committee.

E. Orissa State

39. There are at present three working ports in  Orissa  State,
Chandbali, Puri and Gopalpur. These ports are divided into two
groups for administrative control. The first consisting of Chandbali
and Puri is under the Collectorate of Balasore and the second con-
sisting of Gopalpur is under the Revenue Commissioner of the State.
The technical and executive responsibilities pertaining to these ports
are vested in a Port Officer with headquarters at Chandbali-

40. There 1s only one officer designated as the State Port Officer
in charge of the Minor Ports of Orissa. At present there is no non-
official body or consultative Committee to assist him.

F. Mysore State

41. There are four ports in Mysore, the intermediate port of
Mangalore, Karwar and the minor ports of Malpe and Bhatkal.
Mangalore is administered by a statutory Port Trust responsible to
the State Government. Malpe, Bhatkal Karwar and Hangarkatta
are administered by the State Minor Ports Organisation.

42. The Port of Mangalore is under the administrative control of
the Mangalore Port Trust Board constituted under the Mangalore
Port Trust Act (Madras Act XV of 1958). The Board has’ been



appointed as conservator of the port under the Indian Ports Act,
1908. The Board consists of fifteen members as noted below:

1. Chairman.
2. Trustees.—1. Representing Southern Railways.

2. Customs and Central Excise.
3. Representing Shipping interest or sea-borne trade.

1. Trustee—appointed by Government from a panel consisting
of persons clected by Trade Unions of workers at the
rt which have been registered under the Indian

rade Union Act, 1926.

Elected by local Bodies
1. Trustee—Elected by the Mangalore Municipal Council.

2. —do—Elected by the Western India Tile Manufacturers
Association.
3. —do—Elected by the Kanara Chamber of Commerce.
The Vice-Chairman is elected from amongst the Trustees.

43. In respect of all technical matters the Board is assisted by the
Intermediate Ports Technical Advisory Committee, Cochin. This
Technical Advisory Committee consists of the three officers viz., the
Chief Engineer, the Traffic Manager, and the Deputy Conservator.
The Advisory Committee has no executive powers and its function is
confined to tendering advice on major problems or new major works
and not on routine day to day problems. The Committee is expected
to render assistance in respect of the following:

(2) Technical advice on problems pertaining to engineering,
traffic, and marine matters.

(b) Technical scrutiny of proposals for port works.

(c) Suggestions for improvements in facilities, operation,
methods and procedure. -

(d) Assistance in the conduct and supervision of investiga-
tion and surveys.

There are Landing and Shipping Fees Committees at sowne of the
ports such as Malpe and Hangarkatta. \

G. Changes in the present set up of Minor Ports administration

44. From the brief description of the administrative machinery
for the management of Minor Ports in the various maritime State
Governments, it will be seen that there is wide divergence in this res-

Where as Madras, Andhra and ex-Saurashtra State have
permanently established State Port Organisations, in other States the
rt administration is generally left to the care of the Public Works
epartment, Municipalities, Central Excise Department or private
concerns. Partly due to the lack of well-knit port organisation and
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partly due to the limited resources of the maritime State Govern-
ments, the development and proper maintenance of Minor Ports have
not received adequate attention in the past. The Committee have,
‘therefore, following suggestions to offer in this regard:

(i) As the coast-line of India is very deficient in natural har-
bours as compared to the foreign maritime countries,
the importance of proper maintenance and develop-
ment of the existing ports of the country cannot be
over-emphasised. The question of developing ports
all along the coast line of India is essentially a national
problem. Rationalisation of export and import traffic
through the various ports along the coast line is also
similarly a national problem. . Providing the additional
facilities such as road and rail-connections is also a sub-
ject which can best be dealt with by the centre. In
view of these factors, the Committee suggest that the
feasibility of transferring the subject of “Minor Ports”
from the “Concurrent” List to the “Hnion” List should
be carefully examined in consultation with the maritime
State Governments. Pending the examination of this
issue, the Committee suggest that the development of
18 intermediate ports should be taken over by the Cen-
tre. The State Governments may continue to manage
these ports on behalf of the Centre on agency basis.

(ii) As the transfer of the subject of “Minor Ports” from the
“Concurrent” List to the “Union” List is likely to take
sometime, the Committee suggest that in the meantime,
the pattern of port administration followed by the Mad-
ras State might be adopted, with advantage, by other

- maritime State Governments, with such modifications as
are considered necessary to suit local conditions.

(iii) Port Advisory Committee should be constituted at each of
the 18 intermediate ports with proper representation to
the local interests.

(iv) The feasibility of forming Port Trusts on the same lines
as at Tuticorin and Mangalore, at the important inter-
mediate ports, should be examined.

(v) Landing and Shipping Fees Committees and Conservancy
Boards should be provided at other Intermediate and
important Minor Ports as well.

(vi) The entire coast line of India should be divided into a suit-
able number of zones and each zone should be placed
under the jurisdiction of a Major or Intermediate Port
for the purpose of proper maintenance and develop-
ment of the Minor Ports in each zone. The technical
skill and equipment at the disposal of such Ports will
thus be made available to the Minor Ports also.



111. FIVE YEAR PLANS
A. Introduction

45. With the normal tendency of the British Government towards
over centralisation the export and import traffic of the country main-
ly concentrated on the major ports, and other ports along the coast-
line suffered from age long neglect. There are many instances of
ports which were flourishing at one time, subsequently falling into
disuse, due to siltation, lack of modern facilities, inadequacy of road
and/or rail connections etc. There are, at present, about 226 minor
ports in the country of which only 150 are working ports. The first
attempt to plan their development on a co-ordinated basis was made
only in 1951, when a special officer, Shri S. Nanjundiah was appoint-
ed to go round all the ports and to recommend measures for their im-
provement where necessary. Shri Nanjundiah in his report, after
visiting about 38 ports, recommended in 1951 that the minor ports
should be divided into three categories: (1) intermediate ports num-
bering about 18, handling traffic in excess of 1 lakh tons annually
ii) minor ports handling traffic in excess of 5 thousand tons annually
and (iii) sub-ports which handle traffic less than 5 thousand tons
annually. He further recommended that tuture development should
be mainly concentrated on the 18 intermediate ports.

46. The broad objective of port development is to secure addi-
tional capacity required to meet expansion in sea-borne trade rising
out of the developments planned in the various sectors of the c¢co
nomy of the country.

47. In the First Five Year Plan, the State Governments were
asked to put forward proposals for the improvement of their res-

tive minor ports on the lines recommended in Shri Nanjundiah’s
Report. The schemes suggested by them costing about Rs. 2-4
crores were actually included in the First Plan. Qut of the total
cost of Rs. 2:4 crores involved on the schemes, Rs. 1 crore was to be
provided by the Central Government in the form of loans at conces-
sional rates of interest and the rest of money was to be found by the
States themselves from their own resources.

~ 48. It is significant to note that the schemes included in the
First Plan of rehabilitation, modernisation and expansion of facili-
ties at the major ports were estimated to cost about Rs. 61 crores;
whereas the development schemes planned for execution at the minor
g::ts were estimated to cost only Rs. 24 crores. When it is remem-
ed that the minor ports handle about 1/6 of the traffic handled
by all major ports taken together, it would be apparent that the deve-
lopment. of minor ports which are the scntincf; of the country, has
not received adequate attention during the First Plan.

18
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49. The Ministry of Transport indicated that firm the State--
wise figures of the expenditure planned and actually incurred during.
the First Five Year Plan period are not available with them.

50. Provisional figures given would indicate that only 40% of
planned expenditure for development of minor ports could be-
incurred during the First Plan.

51. Appendix 11 gives the details ot the various schemes ftor the
improvement of Minor Ports, included in the First Plan, and their
progress. A perusal of this Appendix would show that the progress.
of the various schemes has unfortunately, been unsatisfactory, and
that in a number of cases, the schemes were still ‘under examination’

52. The Committee also note with regret that except in a tew
isolated cases, no provision has been made for staff quarters. The-
Cominittee suggest that this point should be given more attention
during the Second Plan.

B. Basis for Central Assistance

53. The mariume State Governments generally have separate-
Ports Funds to which all revenues of the minor ports in their respec-
tive territories are credited and from which all the expenditure in.
respect of these ports is met. The surplus in the Port Fund Accounts,.
after mecting the normal maintenance expenditure in minor ports.
is generally small and it is, therefore, not possible for the State Gov-
ernments to bear any large expenditure on development works in-
cluded in the plans from the Port Funds to the extent necessary and.
the balance is provided by the Government of India in the form
of concessional loans. The amounts of these loans are limited to
the extent required for the execution of the approved schemes dur-
ing each year taking into account the actual progress of works and
the balances available in the Port Fund Accounts for financing these
schemes.

C. Second Five Year Plan

54. A total amount of Rs. 5 crores has been provided for the
development of minor ports during the Second Five Year Plan.
period as shown below:—

Rs. in lakhs.
1. Kutch 15-60
2. Saurashtra 1565
3. Madras 43-70
4. Andhra 28-10
5. Travancore-Cochin 33:50
6. Bombay 77-91
7. Orissa. 2%-50



8. Andaman Ports 55-00
9. Third Survey Ship 36-00
10. Dredger Pool | 100-00
ToraL .. 458-96

Expenditure on Tuticorin, Sethusamudram
and other such projects. 41-04

GranDp TotaL .. 500:00

55. The funds ear-marked for’'the development of minor ports
Y{which include intermediate and sub-ports also) are only Rs. 5 crores,

inst Rs. 81 crores for the major ports. i.e. the former are only
1/16th of the latter, despite the fact that amount of traffic handled
by the minor ports is about 1/6th of that by the major ports. This
.disproportionate allocation of funds, in the oginion of the Com-
.mittee, is partly due to a general unhealthy tendency towards over-
centralisation. It is significant to note that the schemes for deve-
lopment of minor ports, as formulated by the maritime State Govern-
ments were curtailed on the basis of the recommendations of the
.Officer on Special Duty.

This Officer has, however, been able to visit only about 70 minor
;E;):ts against a total of 226 ports. Besides, in a number of cases, he

curtailed the schemes on the ground that ‘no work should be
taken ugitill the increase in trade is well established.’

56. The Committee consider this a very unhealthy doctrine. In
this connection, the Committtee can do no better than to quote
again the following pertinent observations of the Ports (Technical)
Committee, 1946:

“While the establishment and expansion of ports will
have to be related to the general development of trade and
transport in the country, the Committee is convinced that
the planning of ports and their construction and the
services which they have to provide should, in the national
economy of the country, precede the anticipated develop-
ments and needs of transport.”

57. The Committee are of the opinion that minor ports can be
‘made to play a much more important role in the transport economy
of the country than that which has so far been assigned to them.
‘They. therefore, suggest that the 18 interemediate ports, specially
those among them which are all-weather ports and which have
berthing facilities, should be developed to the fullest extent possi-
ble. They also suggest that not only should additional facilities be
given to the working minor ports, (about 150 in number), but also
efforts should be made to revive those minor ports which flourished
in the past, which have now fallen into dis-use but which have
some natural possibilities for development. As it is, the coast-line
-of India is very much deficient in natural harbours and creeks.
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Wherever such natural harbours and creeks exist, special efforts
should be made to give facilities for development of ports. By so
doing, we shall not be concentrating prosperity in a few major ports,
but shall be distributing it all along the coast-line. The Committee,
therefore, recommend that the Ministry of Transport should convene
a high-level conference with the representatives of the maritime
States to review the schemes for development of minor ports. If
the funds required exceed Rs. 5 crores as they are likely to be, some
adjustment might be made from the funds ear-marked for the major
ports. Also, the Committee reiterate their suggestion made in
para 47 of their 48th Report that the recommendation made at the
Second Meeting of the National Harbour Board to create a Port
Development Fund by levying a surcharge of one anna per ton on

all goods imported or exported through all ports, should be imple-
mented. :

58. Some of the important problems faced by the minor ports,
requiring urgent solution on a planned basis are:

(i) Siltation of ports and entrance bars.

(ii) Survey of ports.

(iii) Navigational aids.

(iv) Communications (between the ports and the ships).
(v) Embarking and disembarking arrangements.

(vi) Handling facilities.

(vii) Suitable road and/or rail connections.

Local interests including the steamer companies using the ports
may be consulted while drawing up plans of improvement.

D. Trafic Handled

59. Appendix III gives the traffic—imports and exports—handled
at some of the minor ports during the years 1950-51 to 1954-55. The
names of the Ports and the traffic handled by them during the year
1954-55, where it was more than 2 lakhs of tons are as under:—

Cuddalore 2,16,089
Tuticorin 5,19.670
Bhavnagar 3,10,669
Bedi 2,983,332
Okha 4,49,778
Kozhikode 2,68,768
Kakinada 2,80,280
Mangalore 2,70,217

60. The Committee are of the opinion that with the provision
of additional facilities and suitable rationalisation of traffic.c the
intermediate, minor and sub-ports can successfully handle much

more traffic and thus relieve chronic congestions that are occurring
at some of the major ports.



IV. INTERMEDIATE PORTS
A. Introduction

61. As mentioned in an earlier Report, the officer on special
duty who submitted a Report on the survey of Minor Ports in India
in May 1951, suggested a sub-<classification of the ports, then coming
under the category of Minor Ports, on the following basis:

(1) Intermediate Ports: Ports which handle or have handled
in the past one lakh of tons or more of cargo per year
or are otherwise important.

(2y Minor Ports: Ports with an annual c¢rago tonnage below
one lakh but not less than 1500 tons or which have an
importance for any other reason (such as passenger
amenity customs or naval requirements etc.)

(3) Sub Ports: All the remaining Ports.

In accordance with this classification there are eighteen ports
which have been classified as Intermediate Ports and the Commit-
tee propose to deal with each of these briefly. Incidentally, while on
the subject, the Committee would reiterate their recommendation
made in para 30 of their Forty-eighth Report. that the classification
of other than Major Ports into intermediate Minor and Sub Ports

should be given statutory recognition.

B. Andhra State

(a) Kakinada Port

General

62. The Port of Kakinada is situated on the Kakinada Bay, north
of Godavari River. It is roughly 80 miles south of Vizagpatam and
370 miles north of Madras. The shore facilities are located in  the

Kakinada Canal.

63. The Port was very prosperous and thriving betore World
War 11, the main items of trade being export of groundnuts and
the import of petrol and mineral oil.

64. The port was closed to traffic during the war and in the post-
war years the trade of the port dwindled to about 60,000 tons per
year, roughly 309, of the pre-war figure. This was due to the prohi-
bition J)laoed on the export of groundnuts and the shifting of the
oil trade to other ports.  Since 1952, however, the port has steadily
increased its trade to the imposing figures of 2.34,000 tons in 1954-
55. During the current vyear this extra-ordinary rise is being

22
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maintained. This increase in trade at Kakinada is due entirely to
the export of iron ore through this port. Kakinada is favourably
located with respect to the ore producing areas of Hospet, Bellary
and Bezwada. The ore from areas near Bezwada is capable of being
‘hrought by road transport to the canal head at Bezwada and there-
after by inland water transport, to the port itself at cheaper freight
Tates. In view of the great demand of iron ore in foreign countries
there is every reason to believe that this upward trend in ore traffic
-will be maintained at Kakinada in the immediate future.

Port Facilities

65. (1) Old passenger jetty on screw piles with timber decking,
150 ft. in length, now used as customs examination jetty. Depth
alongside 6 ft. '

(2) 383 fi. of wharf wall for the workshop constructed with
reinforced concrete sheeters. Depth alongside 6 fit.

(3) A dry dock for port craft, length 165 ft. breadth 35 ft. The
dry dock is equipped with two dewatering pumps actuated by 2 elec-
tric motors of 20 and 10 H.P. the two pumps working together being
able to dewater the dry dock in 6 hours.

(4) Canal Water whart 665 ft. long. depth alongside 3 ft.
(5) A port and customs ofhce.

(6) Approximately 10 old timber jetues at both sides of the
canal owned bv private parties now being replaced by R. C. wharf
wall.

(7) ™Stacking area tor ore served by railway, total area 62,000
3. ft.

(8) Several wransit sheds and storage godowns owned by private
parties.

First Five Yea) Plan

66. Under the First Five Year Plan, works consisting of repairs
and replacemnent of timber jetues, reconstruction and improvement
.of workshop and the construction of 4 reinforced concrete jetties
for ore were sanctioned at an estimated cost of Rs. 5,25,000. Except
tor the improvements of the workshop, it has not been possible to
take up any of the other works. These works have been carried over
to the Second Five Year Plan (Rs. 4.00.000) and the actual expendi-
turc incurred was Rs. 49,000 only.

Second Five Year Plan

67. Under the Second Five Year Plan works costing Rs. 14,15,000.
designed mainly to increase the ore handling capacity of the port.
thave been included.
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(b) Masulipatnam Port

Genersl

68. The port of Masulipatnam in the Andhra State is located
about 195 ml:loa north-east of Madras on the Bay of Bengal. The
shore facilities are situated on the left bank of a tidal channel
known as Salt Creek roughly 6 miles from its mouth. This creck
is connected to Krishna River through Masulipatnam Canal. A
pair of lock gates near the wharf protects the canal against the
entry of salt water from the creek.

69. The port of Masulipatnam was an important trade centre
until 1894 when a great tidal wave swept through the town result-
ing in great damage. During pre-war days export of groundnuts
was an important feature at this port but this trade has since
dwindled to nothing due to the export restrictions on this comme-
dity. During the last few years, however. an export trade of iron
ore amounting to about 60.000 tons has grown up.

Port facilities

70. (1) 2250 ft. of wharfwall of dry stone masonry on concrete
foundations, depths alongside being 6” at low water.

(2) 3 small wharves each 50 fi. in length located in Masuli-
patnam fresh water canal.

(8) Wide quay space for iron ore served by railway sidings.
(4) A port and customs office.

(5) 6 godowns parallel to the whart 150’ from the edge of the
quay belonging to private parties. Some of these godowns are
rented to Government for the storage of grain. the remainder being

practically empty.
First Five Year Plan

71. Under the First Five Year Plan the dredging of the bar at
Masulipatnam using the suction dredger from Kakinada and the
electrification of wharves at Masulipatnam were sanctioned. The
former work has since been dropped and it has been decided instead
to purchase a grab dredger for this purpose. The proposal for
electrification of wharves has not been completed during the plan
period, and Rs. 25,000 in respect of this work have been carried over.
The actual expenditure incurred was Rs. 56,000 against an estimated
expenditure of Rs. 1:75 lakhs.

Second Five Year Plan

72. Under the Second Five Year Plan works costing Rs. 8,95,000
consisting of the survey of the anchorage, improvements to the bar,
provision of a tug, reclamation of low lying areas and the shifting
of the present lighthouse have been included. In view of the delay



likely to occur for completing the standing works due to the neces-
sity of collecting hydrographic data and undertaking a2 model study
the total expenditure during the plan period is expected to be of the
order of Rs. 3,95,000 only.

C. Madras State
(@) Tuticorin Port
General

73. Tudcorin, the most important Intermediate Port in the
State of Madras, is located on the Gulf of Mannar roughly 100
miles from Cape Comorin. The port is an open roadstead, the ancho-
rage being roughly 5 miles off shore to the east of Hare Island.
Cargo is handled by lighters between ship and shore. The bay form-
ed by Hare Island and Devil's point gives ample protection to the
vessels from monsoonic weather conditions. The port is open to-
traffic throughout the year. The unique position of the port of
Tuticorin explains why for decades it has been one of the largest
ports in South India. It is situated well up the almost land locked
Gulf of Mannar which is rarely visited by storm. The harbour
itself has the shape of horse shoe with the opening towards the
inside of the Gulf. It has, therefore, a fine natural harbour with
calm water inshore throughout the year.

74. Though under the Government of Madras, the day to day
affairs of the port are carried out by a Port Trust with the assistance
of a port Officer and Secretary. The annual trade of the port is in
the region of about 5.00,000 tons of cargo. The construction of
boats and lighters is a speciality of this place.

Port facilities.

75. (a) One pier on «rew piles for landing general cargo 315 k.
long and 37 ft. wide with two lines of metre gauge trolley tracks.

(b) One pier for landing general cargo founded on reinforced
concrete piles 478° long and 40’ wide with reinforced concrete
bracings, timber beams and timber decking and provided with 3
lines of metre gauge trolley tracks.

(c) One small pier on srew piles having a length of 38 ft. and
2 breadth of 20 ft. for landing coal. The pier is not provided with
trolley lines.

(d) Steel sheet piled wharf wall 1126 ft. in length along the
fore-shore, depth alongside being roughly 10 fr.

(¢) 44 Nos. of trolleys of 24 ton capacity each for conveying
goods to and fro between pier and sh«L. "

(f) Transit sheds having a total floor area of 68,080 sq. ft. and
crved by railway lines and roads.
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(g) 54,000 sq. ft. of stacking area for coal and 70.000 sq. ft. for

cargo.
(h) One fire engine.

First Five Year Plan

76. No expenditure was incurred against the estimated expendi-
ture of Rs. 4:70 lakhs in the First Five Year Plan.

77. The following works were carried out without central assist-
ance directly by Port Trust.

1. Purchase of a tug of 260 H. P. .. .. Ras. 2,47,000
2. New quarters for coal labourers . .. Rs. 3,480
3. Water tank - .. .- Rs. 4,880
4. A Steel Sheet piled wharf .. .. Rs. 2,58,172

ToTaL Rs. 5,13,532

Second Five Year Plan

78. Investigations are now i progress by a Consulting Engineer
‘regarding the feasibility of developing Tuticorin into a 20 ft.
harbour. The Officer on Special Duty (Ministry of Transport) has
recommended that provisional sum of one crore may be fixed for
taking up this work subject to the results of the investigations being
satisfactory and the recommendations of the Sethusamudram
Committee now examining the feasibilitv of a ship canal between
the Gulf of Mannar and the Palk Strait.

79. One ot the first essentials, if the project is to be taken wup.
‘'will be the purchase of a suitable dipper dredger which is unlikelv
to be effected within the first two years of the plan period. I!:-
-dredging of the approach channel and the basin itself in hard rock
may easily take up the remainder of the plan period.

Development

80. The National harbour Board in its fourth meeting recom-
'mended that the possiblity of developing Tuticorin on the ecast
‘cost as a2 major port should be examined. This question of conver
sion of Tuticorin as a deep sea harbour is linked up with the
Sethusamudram Project, which has for its object the construction
of a ship canal through the Rameshwaram Island.
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81. The proposal of the Madras Government for the construc-
tion of the sgip canal was received in May, 1955 and in November,
1955 a Committee was set up to report on the feasibility and
advantages of this Project. The Committee reported in April, 1956.
Its findings were that both the ship canal scheme and Tuticorin
deep sea harbour scheme were feasible from the engineering point
of view and that the projects were closely interrelated and success
of one depended on the other and the projects should be taken up
during the Second Plan at a total estimated cost of Rs. 10 crores.
The report was considered by the Government and arrangements for
carrying out investigation for collecting certain additional data, viz.
hydrographic survey of the region, boring tests and study of waves,
are in hand. Final decision is exepected to be taken after obtain-
ing these data.

82. The Committee are in agreement with the following conclu-
sion of the Officer on Special Duty (Ministry of Transport) regard-
ing developmemt of Tuticorin.

“In view of the present trade of more than 5,00,000
tons per year. there is every justification of developing
Tuticorin into a deep sca port. As most of the coasters
and steamers at present draw more than 20 feet a minimum
draught of 30 feet will have to be provided.”

(b) Nagapattinam Port

General

83. The port ot Nagapattinam is located at the mouth of the
tiver Kaduvayar in the Bay of Bengal, roughly 165 miles and 70
miles south of Madras and Cuddalore respectively. It is a sheltered
lighterge port. the shore facilities being located on the left bank of
the river.

84. Nagapattinam is an important port of the Tanjore district,
of the Madras State. Prior to the war, the port was of considerable
imix)rtancc. Stecamers on the Bombay-Rangoon and Karachi-
Calcutta lines called regularly at this port.  The Madras-Straits
passcenger steamers maintained a regular weekly  service. At
present, however, trade has dwindled to approximately 15,000 tons
per year. Passenger service between the Straits and Nagapattinam,
however, continues to thrive.

Port facilities

85. (a) 1.500 ft. of wharf wall, 1,000 ft. of which is of reinforced
concrete sheet piles and the remainder of mass masonry. Minimum
depth alongside is about 6 ft.

(b) 3 transit sheds having a floor area of 12,400 sq. ft.
2448 L.S.—3
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First Five Year Plan |

‘\'._,\586_‘."'Undcr_ the First Five  Year Plan works amounting  to
Rs. 2,63,000 were approved, but the expenditure incurred during

the Plan period was only about Rs. 1,27,000. .

In addition to approved works, the Minor Ports Organisation
carried out works costing roughly Rs. 2,50.000 in effecting repairs
to the damages caused by the cyclone in 1952. S

Second Five Year Pla‘n‘

87. Under the Second Five Year Plan works costing Rs. 20,11,800
have been proposed amongst which the main item is the construc-
tion of groynes for the entrance channel. In lieu of this, a revised
scheme has been recommended by the Ofhcer on Special Duty
(Ministry of Transport) which has been included under the Plan,
which incorporates a small pier with a mobile sand pump. This will
result in a saving of Rs. 7,00,000 from the original cstimate of
Rs. 14,00,000. The proposed provision of a tug is also proposed o be
deferred till the entrance has been improved. The total cost of
recommended work will now be Rs. 10,00,000.

(c) Cuddalore Port
General

88. The port of Cuddalore is situated at the confluence of the
rivers Paravanar and Gadilam, roughly 115 miles south of Madras.
The shore facilities of this port are located along the bank of the
Uppanar cross channel which connects the two rivers. The harbour
is situated in the back-water which joins the sea at the South end.

89. Cuddalore is one of the most important intermediate ports
of Madras State and handles approximately 2,00,000 tons of traffic
per year. It is the main port of entry for coal required by the
Southern Railway.

~ Port facilities

90. (i) 3.000 ft. of reinforced concrete sheet piles wharf wall
for working lighters alongside; minimum depth 6 ft.

(ii) A dry dock 95'x32'x11' for effecti i th

. dredger. ccung  repairs  to <€



(iii) Several godowns belonging to private parties, situated
parallel to wharf wall.
(iv) a port and customs’ office.

(v) Ample stacking area for coal.

First Five Year Plan

91. Under the First Five Year Plan works amounting to
Rs. 1,59.000 were approved, but the expenditure incurred during
the plan period was only about Rs. 39,000.

Second Five Year Plan

92. Under the Second Five Year Plan works costing
Rs. 29,08,000 have been proposed, amongst which the main item
is the construction of groynes for the entrance channel costing
Rs. 24,00,000. This work has been considered as necessary by the
Ofhicer on Special Duty (Ministry of Transport). An alternative
design costing Rs. 15,00,000 has been included in the Plan. In
view of the necessity, however, for undertaking investigations and
model experiments before the design of the grovnes can be finalised,
it 1s estimated that an expenditure of Rs. 7,00,000 may only be
incurred during the Plan period under this item.

D. Kerala State

(a) Kozhikode Port
General

93. The Port of Kozhikode (old name Calicut), an open road-
stead, is located on the Arabian Sea roughly 76 miles north of Cochin
and 120 miles south of Mangalore. The port of Kozhikode and the
sub-port Beypore is administered by a port officer. It is the most
important port in the Malabar district and handles roughly 2.50,000
tons of trafic per year. The port is open throughout the vear, but
during the monsoon in june and July, shipping operations are slack.

94. The port of Kozhihode is  also  of historical importance.
Vasco De “;ama landed at this port in 1498 and subsequently the
British took possession of the town in 1650 atter the Mysore wars.

Port facilities
9. 1. SOUTH PIER

(1) The South Picr, founded on screw piles and sabsequently
encased in reinforced concrete is 596 ft. in length, width varying
from 52 ft. 1o 28 ft. This pier is equipped with 3 trolley lines with
neccssary crossovers. The pier area is enclosed by a boundary wall.

(2) 21 platforms trucks or trolleys of 3 tons capacity cach, for
transporting cargo between shore and pier.
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(3) Two open cargo sheds, seaward sides walled, 162’ x 35’ and
140’ x 35'.

(4) 3 cargo sheds 72’ x 87’, 56' x 44’ and 50" x 35'.

(5) A canteen for the labour by conversion of a portion of one
cargo shed. ~

(6) Stacking areas with concrete paving having a total area of
39,000 sq. feet.

(7) Several store rooms, tally clerks’ rooms etc.

L}

1. NORTH PIER

(1) The North Pier founded on screw piles and recently encased
in reinforced concrete 20 inches square, 532 ft. in length with a
width varying from 52 ft to 28 ft. The pier is equipped with 3 sets
of trolley lines on the seaward side and 2 sets on the landward stretch.

(2) 21 platform trucks or trolleys of 3 ton capacity for carrving
cargo from shore to ship.

(3) Two open cargo sheds one located near the pier and the
other behind the port and customs offices, size 60’ x 35' and 80" x 35

respectively.
(4) Concrete paved stacking areas 5.900 sq. ft.
(5) Store Rooms.
(6) A small workshop.
(7) Port and customs offices.

(8) A signalling cabin and quarters for light-keepers.

First Five Year Plan

96. Works costing Rs. 3:63 lakhs were included under the First
Five Year Plan to be carried out at Kozhikode. The actual exj:cndi-
ture incurred was only Rs. 1:24 lakhs.

97. Several works have been directly carried out by the Minor
Ports Organisation though not included in the First Five Year Plan
including the strengthening and electrification of both the piers,
construction of a new cargo shed and an extension to the stacking area
at north pier for a total expenditure of roughly Rs. 5,25,000.

Second Five Year Plan

'98. Works costing Rs. 3,80,000 proposed by the Minor Ports
Organisation to be carried out under the Second Five Year Plan.
have been included in the Plan.
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(b) Alleppey Port

General

99. The port of Alleppey, an open roadstead on the Arabian sea
roughly 45 miles south of Cochin and 40 miles north of Quilon is an

important port of Kerala State. The port handles an annual average
trade of 23,000 tons.

100. The town of Alleppey is a prominent industrial centre where
several coir and oil factories are located. The port is served by a canal
and is connected by backwater to Cochin and beyond, upto Badagara
‘n Malabar in the north and upto Trivandrum in the south. The
presence of a mud bank off the coast near Alleppey which has the
extraordinary property of tranquilising the seas over it, is a great
advantage of Alleppev port. In those vears when the mud bank
which has a tendency to move up and down the coast envelopes the
pier, cargo may be handled in complcte safety in still waters during
the south-west monsoon season, when the rest of the coast is subjected
to severe monsoonic gales.

Port facilities

101. (a) A pier 1,270 ft. long, 21 ft. wide, founded on screw piles,

with timber decking equipped with 8 pairs of trolley lines and
cranes.

(b) 2 cargo sheds located on either side of the pier with 3 sides
closed having a total floor area of 20,000 sq. ft.

(¢) 2 open cargo sheds having a total floor area of 15,150 sq. ft.

(d) 6 godowns having a total floor area of 21,338 sq. ft. now
rented out to the Government for storage of grains.

(e) A port and customs ofhce.

(f) Trolley lines serving the pier. the cargo sheds and
godowns with 130 nos. of 3 ton trolleys.

First Five Year Plan

102. Works estimmated to cost Rs. 6:91 lakhs were sancuoned to be
carried out under the First Five Year Plan. An amount of Rs. 1:07
lakhs has only been spent.

Second Five Year Plan

103. Under the Second Five Year Plan, a proposal for constructing
a boat basin on the Alleppey coast was put forward. On examination
this scheme was found to be economically not feasible. A total
amount of Rs. 500,000 has been recommended by the Officer on
Special Duty (Ministry of Transport) for inclusion under the Second
Five Year Plan for extension and repairs to the pier and for providing
devices for the safety of lighters during rough weather.
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E. Mysore State
(a) Mangalore Port
General

104. Mangalore is one of the most important ports in the Mysore
State. It isn%:cated on the Arabian sea roughly 196 miles sQuth of
Mormugao and 190 miles north of Cochin at the confluence of the

rivers Netravati and Gurpur.

105. Ships lie in the open roadstead over one mile off shore and the
port is closed during the monsoon.

106. The port was considered by the West Coast Major Port
Development Committee as a possible site for a major port between
Mormugao and Cochin. It was, however, not fa\"our.cq mainly due to
certain doubts regarding the possibility of maintaining a dredged
approach channel at a reasonable cost. In view of the established
trade at present at Mangalore and the prospects of the port, in serving
the important Bhadravati district of Mysore. the Government of
India referred the problem of the feasibility of maintaining a dredged
channel to the Hydro-dynamic Research Station at Poona.

Port facilities

107. (1) Wharf walls with suitable ramps. having a total length
of 4,050 ft. built of stone masonry.

(2) 3 transit sheds having a floor arca of roughly 8000 sq. ft.

(3) A dry dock for carrying out repairs of the suction dredgers.

(4) A workshop building, recently constructed.

(5) A passenger shed with latrines and other facilities.

(6) Port and Customs Ofhces.
(7) Concrete stacking areas for salt.

First Five Year Plan

108. Very little work has been done during the period of the First
Five Year Plan at Mangalore, the expenditure incurred being only
Rs. 25,000 against the estimated expenditure of Rs. 55,000.  This
was mainly due to the fact that decision had not yet been taken
whether Mangalore was to be developed into a major port or not.
Even as an important intermediate Port, it has to be devcloped.

Facilities with this aim could, therefore, have been extended during
the First Plan.

109. Several works not included in the Five Year Plan have been
carried out directly by the Minor Ports Organisation, important
items being the construction of a passenger shed. electrification of

the North Reclamation area, and the survey required in connection
with the model experiments.



33
Second Five Year Plan

'y J110.,Since no decision had been taken as to the future of Manga-
‘lore Port, which: depsnded, on'the qutrcome of the .rgloslsl ‘#Wiﬁﬁ:m
undertaken. at) Poona, only thase schemes, which might be of benefit
even if \Mangalor¢ is to. be, developed into a, Major port have been
recommended by the Officer on Special Duty (Ministry of Transport)

Development

... 111 'The National . Harbour Board in its fourth meeting recom-
mended that the development of Malpe or Mangalore on the West
Coast should be examined. The question was deferred till the results
of the model experiments being carried out at the Central Water and
Power Research Station, Poona were received and studied.

- 112."The. report of the Poona Research Station on Mangalore
which has becn recently received, has indicated that . the port of
Mangalore can be developed into an all-weather port to admit steam-
ships with draft upto 24 ft. by providing two groynes, 2000 ft. long
placed 1250 ftr. apart and that the channel. if dredged to an initial
depth of 29-5 ft. would maintain sufficient depth to admit ships upto
24 ft. draft to enter and leave the pore throughout the year and that

the berthing facilities for steamships can be provided along the banks
of Gurpur and Netravati rivers. .

113, On a scrutiny of the results of the model experiments, the
Development Adviser has suggested another design of the breakwaters
cte. for experiments to the C.W. & P.C. Rescarch Station Poona as he
feels thar this design may give even better results. While the Gom-
mitice have no objection to further model experiments regarding the
superior designs, thev are of the opinion that since the feasibility of
developing this port as an all-weather port to admit steamships with
draft upto 24 ft. has been established, the scheme for adequate develop-
ment of this port shonld be included during the Second Plan period.
Much tme has already  been lost in preliminaries.  Prompt ste
should, thercfore. be taken for carrving out necessary development
works..

(by Karwar Port
General

114. The port of Karwar is located on the southern end of Karwar
Bay in the shelter of Karwar head'in the Arabian sea. It is approxi-
mately 40 miles south of Marmugpo. The West Coast Major Port
Development Committee in 1949 investigated Karwar as a ible
site for a major port between Marmugao and Cochin.  Although
Karwar has many features to commend it from the engineering point
of view that Commitiée did not recommend Karwar due to several
reasons amongst :whiech were the probable dredging here of some
magiiitude, its geofraphical position in relation o the hinterland and
the longer railway -hanl from centres of industry.
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115. At present Karwar is a minor port which handles a cargo of
about 5,000 tons per annum. It is also a port of call for the coastal
steamers from Bombay to Cochin. Approximately 5,000 passengers
pass through this port every year. The port is closed from lIst June
to 15th September every vear due to monsoon.

Port facilities

116. (i) A wharf wall constructed in stone masonry 800 ft. long
located on the eastern side of Baitkol Cove, depths alongside varying
from 3 ft. on the southern end of the wharf to 4'—6" at the northern
end.

(ii) A jetty for landing passengers 90°'x-40” constructed in 1955
in reinforced concrete as a replacement to the old screw
piled jetty.

(iii» Stacking area between the main road and the wharf wall
ronghly 800°'x100°".

(iv, An open customs shed.

(vi A passenger shed under construction for third class pas-
sengers. both for men and women and a canteen.

(vii A customs and excise office which is also used as a port
office.

First Five Year Plan

117. Works proposed under the First Five Ycar Plan estimated to
cost Rs. 75,000 consisted of the provision of navigatienal aids and
improving facilities for passengers. The latter work is now nearing
completion. The provision of navigational aids. however, is being
scrutinised by the Engincer-in-Chief. Lighthouse Department. The
total carry over to the period of Second Five Year Plan is Rs. 62,500,

Second Five Year Plan

118. Works under the Second Five Year Plan include the construc-
tion of a transit shed for an estimated amount of Rs. 20,000.

119. The Committee suggest that the feasibility of converting this
port into an all-weather port should be examined.

F. Bombay State
(ay Okha Port

General

120. Port Okha is situated at the mouth of the Gulf of Kuich on
the north-western tip of former Saurashtra State and was the most
important port in the ex-Bombay State; in fact the most developed
minor port in the whole of India. Steamers of 27 ft. draught can be
worked- alongside the wharf at all stages of the tide. In spite of its
close proximity to the Arbian Sea it is protected from the south west



monsoon and can be worked all the year around. Though endowed:
with natural features for the making of a good-harbour, Okha suffers.
from its unsatisfactory geographical position in relation to the hinter-
land and the othér ports of Saurashtra. The immediate region served -
by the port is thinly populated and the bulk of the trade is oil and
cement from the oil company operating at Okha and the cement works
at Dwarka. With the development of the new port at Kandla, there:
is a move by the oil companies for shifting their field of operations to-
Kandla. If this scheme i1s put into effect there is a likelihood of the-
present oil trade at Okha of the order of about 2,00,000 tons being
reduced to about 75,000 tons, this being the quantity that is expected
to be required in the immediate hinterland. This will, however, be-
counter-balanced by the expansion of industries in the vicinity.

Port facilities

121. (1) A reinforced concrete pier capable of berthing at all
stages of the ude steamers upto 26 fr. draught and having 27 ft. of
water at 1.W.O.5. T. This pier is 100 fr. in length and is connected
with the main land by an approach road 500 ft. long. The pier is.
scrved by two railway tracks and several cranes.

{2) Two stream moorings where vesscls of 20" and 16" draught can
be berthed.

(3) 6 main sheds having a floor arca of 95.000 sq. ft. with railway
platforms on both sides and several other sheds including those at
lighter wharf having a floor area of 47.700 sq. ft.

{4y A wharf for hehters 300 ft. in length the bed level alongside:
being 3 ft. above 1.W.O.ST. This wharf 1s being extended and’
dredged under the First and Second Five Year Plans.

{51 A mason whart about 600 fr. long for country craft.

(6) Stacking place and open dumps inside the port estate having:
an area of 1.88.000 sq. ft.

First Five Year Plan

122, Works amounting to Rs. 20,00,000 were approved for port:
Okha in accordance with the recommendations made bv Shri Nan-
jundiah in his report on the survey of the minor ports of India. Most
of these works were taken up late in the plan period and the expendi-
ture upto the end of the plan was about Rs. 2,00.000 the carry over o
the Second Five Year Plan being Rs. 13,00,000.

Second Five Year Plan

123. Under the Second Five Year Plan works of modernisation:
and ix::rrovcmems estimated to cost Rs. 13,000,000 have been recom-
mended for exccution by the Officer on Special Duty.
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124. The Committee are in agreement with the following observa-
¢ions of the West Coast Major Port Development Committee:

LR AT S R A SR T Ve el et ) i mes g e s A
i 10, “Port Okha will continue to serve its immediate hinter:
d'and fer thls EurposF it is. well laid out and efficient pott,

. .. With the establishment 'of new and expanding industries in

) ".phe\viqinity,-:dlere is no reason in fact' why port Okha should
S . not continue to expand.” . A R

R

1t oo (b) Bioach Port
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. 125.The part of Broach is located on the Narmada river 32 miles
inland from the gulf of Cambay and is about 166 miles coastwisé
north of Bombay. The annual cargo handled by the Port during
1954-55 was of the order of about 55.000 tons. At present only sailing
vessels call at Broach mostly for coastal trade. The port is open
throughout the year but during the south-west monsoon period trafhic

is restricted and limited to ports in the Gulf of Cambay.

Port facilities
- 126. There is at present no port lacilities at Broach, cxcept for the

Central Excise and Customs Ofhce which is also used as the port ofhce
and a roadway running along the bank. about 12,00 ft. in length.

First Five Year Plan

127. The work of providing reinforced concrete jetty and tramsit
shed 1s in progress.
Second Five Year Plan

128. No work has been proposed by the State Government under
the .Second Five Year Plan at Broach. Except the carryover of
Rs. 2,50,000 in respect of the construction of a reinforced concrete,
jetty and transit shed. It is signihcant 1o noie that the rail route bet-
ween the West and East Coasts of the Gulf of Cambayv is very circuit-
ous and tedious, involving a break of gauge where as the distance by
sca is very much less (1.e. less than one sixth) . The Committee there-
fore, suggest that the feasibilitv of establishing a regular ferrv service
both for passenger and cargo between Bhavnagar and Broach might
be examined. If the scheme is found to be workable additional faci-
lities required for the purpose, should be provided in  the Second

Plan.

~ 129. At one time Broach was a very prosperous port. With a few
additional facilities, incduding proper dredging and rationalisation of
traffic, it should be possible to restore, at least a part of its past glory. -

(c) Ratnagiri Port '
General

‘ g”O- Thc port Of.Rat_nagiri is located on the Aﬁbiaﬁ sca m Ratna-
girl Bay on the tiorthern side’ of the mouth of Ratnagiri Creck. The
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-port is about 120 miles south of Bombay coast-wise and is an import-
-ant terminal for coastal passenger traffic from Bombay. Due to its
importance as a senger terminal, Ratnagiri is classified as an inter-
mediate port. he annual number of passengers passing through the
port during 1954-55 was 2,46,000. The port is closed to traffic from
June to middle of September every year.

Port facilities

131. (1) A passenger jetty in Ratnagiri Bay, length 1000 ft. width
12 ft. partly founded on piles and partly founded on caissions. The
-extreme end practically dries at low water, confining the use of the
Jetty, to periods other than low tide.

(2) Waiting room for Ist Class, Second Class and Third Class
passengers.

(3) Cargo handling beach on the right bank of the

Ratnagiri
creek near its mouth.

(4) A customs office which is also used as port office.
First Five Year Plan

132. The works proposed under the First Five Year Paln. viz., the
provision of a beacon light at Mirva are still being scrutinised by the
Engincer-in-Chief. Lighthouse Deptt and the amount of Rs. 18,000
has been carried over to the Second Five Year Plan.

Scecond Five Year Plan

133. Under the Second Five Year Plan works designed to improve
passenger and cargo handling  facilities at an estimated cost of

Rs. 3,00.000 have been recommended by the Officer on Special Duty
and included in the Plan.

131, It is understood that this port has been showing very peculiar
sign of erosion at the shore and Rajiwada Creek. as a result the jetty
is silted and even the passenger boats drawing a draught of 11 feet are
not able to go alongside the jetty built for the purpose of embarkation
and disembarkation of passengers. The Committee suggest that this

problem of erosion should be given prompt attention, causes therefor
ascertained and remedial measures taken.

(d) Bharmagar Port

General
135. The port of Bhavnagar is located near the head of the Gulf
of Cambay on the west coast. This is one of the most important ports
in Saurashtra and is the only port where the deep draught steamers
van be worked alongside. The port has developed at two different
sites the old port known as the 'Steel Jetty' which is used by country
craft and the new port or the ‘Concrete Jetty' for deep sea vessels.
Both the old and new ports are well equipped with quay cranes and
have ample storage and transit space. Export trade comprises oil-

seeds, cotton and grain and import trade, wool. cloth, iron and
timber.
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Port facilities
1836. (i) The new port or the ‘Concrete Jetty

1. An entrance dredged to 6 ft. below L.W.O.S.T. and having a
length of roughly 5,000 ft. and a bottom width of 100 ft. minimum,
which is approached by ships at high water slack.

2. A turning circle 500 ft. minimum diameter and dredged to 6 ft.
below L.W.O.5.T.

3. The berthing basin having a length of roughly 1000 ft. and
. width 100 ft. minimum and dredged to roughly 15 ft. below
L.W.O.S.T.

4. A reinforced concrete jetty having a length of 882 ft. and width
of 42 ft. safe load on jetty 5 cwt. per sq. ft. and 12 ton railway axle
load. The jetty is connected to the shore by two approaches 200 feet
long and 28ft. wide with railway track.

5. Two loading tracks. flush with the quay 880 ft. cach, withdraw
off at each end.

6. Two transit sheds with floor at quay level and having no loading
platforms. The sheds are constructed in stecl framing with corrugated
sheet side walling and asbestos cement sheet roohng. The floor is
stone paved.

(ily The old port or the ‘Steel Jetty

1. The steel piled jetty built parallel to the bank of the Creek for
lighters or small craft upto say 600 tons connected to the shore by
trucking and railway approaches.  The dredged depth alongside is
approximately 12 ft. above L.W.O.S'F. Sate load on jetty b cwt. per
sq. ft. and 12 tons railway axle load.

2. Transit and storage sheds having a total area ol 93,600 sq. ft.

3. Additional 48 sheds in the port area and 3 godowns in the city
with a total storage accommodation of 5,999,570 sq. ft.

First Five Year Plan

137. No work was carried out under the First Five Year Plan with
central assistance. From the port’'s own resources several improve-
ment works were executed at Bhavanagar, such as providing hume
pipeline from Gogho circle to concrete jetty, gunting the concrete
jetty, dredging at Mahuva, timber jetty at Mahuva etc.

Second Five Year Plan

138. At Bhavnagar port works costing Rs. 1,02,50,000 wcre pro-

Os¢ Apart from the water pounding scheme, these works can be
divided into three broad categories: (i) works of maintenance and
replacement, (ii) works of modernisation and improvements, and
(111) schemes designed to provide additional port facilities. Out of
these works under item (i) and (ii) are necessary; the cost of main-
tenance and replacement schemes will, however, be met from the
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yport’'s own revenue. The officer on Special Duty (Ministry of Trans-
port) has recommended that central assistance may be given to works
of modernisation and improvement to those which are designed for
increasing the cargo handling capacity subject to the proviso in the
Jatter case that no work should be taken up till the increase in trade is
‘well established. Any temporary increase in trade can easily be
:accommodated by the present capacity of the port. The estimated
cost of these works is Rs. 9,46,000 under item (1) Rs. 7,06,000 under
item (ii) and Rs. 11,28,000 under item (iii).

.Development

139. The West Coast Major Port Development Committee after
.a critical study of the problems of the Bhavnagar port recommended—

(i) Steps must be taken to improve the dredging so as to obtain
at least 28 ft. of water at the berths, and keep the
entrance channel clear.

(i1) Surveys and plans should be prepared for the construction
of one additional berth.

140. In regard to the implementation of these recommendations,
'the Ministry stated that it has not been possible to get a depth of
‘28 ft. water by dredging the channels. No action has so far been
taken for the construction of berth. The Committee reiterate their

-earlier suggestion that these recommendations may be given effect to
early.

141. There was some misunderstanding in forcign shipping circles
regarding the usefulness of the Bhavnagar Port. The following facts,
published by the Saurashtra Government about this port are. there-
fore. of special interest:

"A few masters are afraid of their ships losing draught,
with consequential damage. This fear is confined onlyv to
those who are possibly misinformed or who are unacquaint-
cd with the phvsical conditions of the Port. Steamers with
276" draught have safely worked at the Concrete Jetty.
However, it is worth-while knowing the basic facts.

The Port with its tidal range upto 34 ft., maintains at
the Concrete Jeuty about 20 ft. of water at the lowest low
tide. which hardly lasts a few minutes. Fxcept for this the
water depth is always greater. Again the bottom at the
berths consists of slurry flowable silt and soft mud. When,
therefore, a deep draught vessel takes her berth, and the tide
recedes, she floats with less draught. That this is not a loss
in draught amounting to harmful grounding will be clear
when it is realised that (i) the vessels can be moved easily
and (ii) the reduction in draught is not equal to the fall
in tide but is less. At low levels when more buovancy is
available the vessel have less volumetric displacement and
hence less draught.
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If however, for any reason a vessel of deep draught does:
not use the Concrete Jetty there is available a sheltered
anchorage where vessels, without any draught restrictions,
can work at any period of the year. Normally this should
not be necessary unless when both the berths of the Con--
crete Jetty are occupied. During the last four years bet-
ween April, 1949 to March, 1953, 387 Steamers upto 27'—
6" draught, have worked alongside with absolute satisfac--
tion.”

142. Continuous and efficient dredging is an important problem
facing this port. The following observations of the officer on Special
Duty (Ministry of Transport) in his report submitted in 1951 are-
worth noting.

“Difficult though the problem of dredging and main-
taining deep water berths is it can be tackled but the dete-
rioration of the Gulf of Cambay and the approach to the
Bhavnagar port are more serious and attention should be
focussed on them.

Enough has been said to show the complexity of the
problem. The available data should now be studied and
correlated and specific recommendations based on such
studies and observations made.”

143. No serious efforts yet appear to have been made to study and
tackle effectively the problem of siltation at this port despite the fact
that the above officer in his Report had recommended in 1951, that
Okha, Tuticorin and Bhavnagar might be considered for development
as major ports, if as a result of industrial development, the country
was able to export and expand in overscas trade and finances per-
mitted of such development. This question of development into a
major port can be considered only in the Third Plan. In the mean-
time, the Committee recommend that effective measures based on the
advice of properly qualified foreign experts, should be taken to tackle
successfully the problem of siltation during the Second Five Year Plan
period itself.

In view of the favourable geographical position of this Port on
the Gulf of Cambay, and in view of a distinct hinterland which it
serves (as indicated in Appendix G of the Report of the West Coast
Major Port Development Committee), provision of adequate facili-
ties for the development of this port deserves special attention. In
particular the following facilities should be provided expeditiously

in consultation with the Administrative Officer (Ports) of ex-Saurash-
tra State:

(1) Coal berth.

(ii) one or two additional berths for general cargo.

(1ii) facilities for handling iron ore.

(iv) development work regarding lock-gates.

(v) reclamation works. |

(vi) Improvgd facilities in the Port workshop for undertaking.
: major repairs to drergers and for building barges.



(¢) Veraval Port
General

144. The port of Veraval is located on the south-west coast of ex-
Saurashtra' State on the Arabian sea. The entrance to the harbour
is protected by a breakwater on the west side and by main land on
the north and east forming an artificial bay. This port is an impor-
tant fishing centre and is noted for boat building. The lighters from:
ports in the vicinity take shelter at Veraval during the monsoon
season.

Port factlities

145. (1) A breakwater roughly 1650 ft. in length constructed in
limestone masonry projecting into the sea which gives shelter to the
inner harbour.

(2) Two boat basins having wharfage accommodation for 14

country craft or lighters. At each wharf ramped approaches are also’
provided.
. (3) One dry dock capable of accommodating the harbour craft.
The gate is of the lifting type having a weight of 12 tons. Repairs
to harbour craft are carried out during the south-west monsoon
season.

(4) Several godowns for the storage of cargo, a railway godown
for booking goods direct and open transit sheds. The sheds and
wharves are served by railways.

(5) An automatic tide recording station.

(6) An outer 'Khadi’ and an inner ‘Khadi’ with a swing bridge
for the use of country craft.  In the outer 'Khadi’ there is accommoda-
tion for o vessels and in the inner ‘Khadi’ for 5 vessels.

(7v Godowns for the storage of petroleum products.

(8: A port and customs ofhce building.

(9 Several stacking platforms.

(10) Passenger shed and amenities.

(11Y A sca wall extending trom the breakwater upto 1,700 ft. on
the west side, which gives protection to valuable state property.
First Five Year Plan .

146. The works approved under the First Five Year Plan were

estimated to cost Rs. 1.77,000.  Against this. an expenditure of
Rs. 1,87,854 was incurred during the Plan period.

Second Five Year Plan

147. Works costing Rs. 6,28,000 are proposed to be carried out
at Veraval Port under the Second Five Year Plan. These works may
generally be grouped into four categories: |

(a} works of modernisation and improvements;
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(b) works of maintenance and replacement;

() works designed to increase the cargo handling capacity
of the port; and

(d) works relating to the development of facilities for the
fishing industry.

“The Officer on Special Duty (Ministry of Transport) has recom-
rmended that out of these, Central assistance may be given to those

works listed under (a) and (c) subject to the proviso that in the
rlatter case, works should be undertaken only if trade is firmly establ-
vished to any-where near 3,00,000 tons per annum, the estimated
cargo handling capacity of the port. The cost of works relating to
.. the development of fisheries should not be met from the provision
for minor port development. The works of maintenance and replace-
.ment may be carried out through the State’s own resources.

148. It does not matter so much whether the funds are allotted
‘from the Centre or by the State. The Committee, however, are of
‘the opinion that works relating to the development of fisheries
should be executed during the Second Plan. They also recommend
that a special study should be made of the boat building industry
.at this port as well as other ports where it is well-established, and
‘suitable encouragement given in developing this industry. The
“‘Committee propose to deal with this subject again in their subse-
quent Report. The feasibility of converting Veraval into an All
~weather port should be examined.

(f) Porbandar Port

General

149. Porbandar, another intermediate port of importance in ex-
Saurashtra is located at the mouth of a small creek on the Arabian
sea. It is exclusively a lighterage port, the anchorage of deep sea
‘vessels being in the open sea about two miles off shore. The port
facilities are built mainly on the l¢ft bank of the creek which takes
-a sweep from the north, flows parallel to the coast and finally enters
the sea in southernly direction. An island in the middle of the
rcreek has been formed with reclaimed material. The petroleum
godowns are located on the right bank. There is a submerged rock
near the entrance marked by buoys. The right bank near the
-entrance is also of rock with an overlay of sand. The port is closed
-during the south-west monsoon period from 15th May to 15th

‘September.
LPort facilities
150. (1) Wharf wall of lime stone masonry roughly 4200 ft. long

for the berthing of country craft. A part of this wall is used by the
Hoating craft belonging to the port. Roughly 1,000 ft. out of the



length is approach wall which cammot be used fer berthimg. There

are 14 ramps from the wharf wall along which country craft cam
be worked.

[
(2) Twenty-ome transit sheds and godowms imclusive of twe
petrol godowns served by railways; total area roughly 50,000 sq. ft.

(3) The port ofice, passenger shed, open ssacking ground, timber
pend ctc.

First Five Year Plan

151. Under the First Five Year Plan, works totalling Rs. 16,90,000
were approved by the Government of India to be carried out with
central assistance. The progress made so far has heen poor. The
amount spent during the First Five Year Plan was only Rs. 3,51,931.

Second Five Year Plan

152, Under the Second Five Year Plan, the State Government
has proposed works costing Rs. 18,33.000. These works generally
fall into four catevories (ai; works of modernisation, (biy works of
maintenance and replacement, «» works designed to increase the
cargo handling capacity of the port. and (di works relating to the
development ol tacilities tor fishine trade.  Works of modernisation
have been recommended tor inclusion in the plan. The cost of
works relating to maimtenance and replacement is to be met from
the ordinary revenue of the port.  Works relating to the develop-
ment ol facilities for the fnhineg industry have to be examined by
the Muinisoy of Food and Agriculture. With regard to the works
designed to increase the cargo handling capacity of the port. it is
pointed out that the present trade is 1.60.000 rwons. roughly
half the capacity of the port.  Though these works have been pro-
visionallv included in the Plan. it has been specihed that none of
these should be taken up all the trade has actunally increased and
fArimmly established to anvwhere near the capacity of the Port. The
Committee are of the opinion that twrade will follow the
facility. New cement factories and a bie chenucal factory now being
established are bound to increase rhe importance of the Port. Hence,
the provisional indlusion ob the work in the Second Plan under
item i) should be taken as final.

{2y Bedr Port
General

153, The port of Bedi is one ot the five most important ports in
ex Saurashtra. It s a well equipped lighterage port. situated near
the head of the Bedi Creekh on redlaimed gcround rouchlv 4 miles
from the Gull of Kutch., The port is open to traffic throughout the
Year: but at low tides the port is drv. thereby restricting the move-
ment of tugs. lighters and country cratt.  Vessels approach the port
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at high tides both during the day and night. These vessels sit on
roughly 2 ft. of soft mud overlying a hard stratum, during the low
tide period. This soft mud acts as a cushion and prevents damage

to the vessels.

Port facilities

154. (1) Jagatjit Dock

A tidal basin with mud bottom which dries at low water springs,
with quay walls of stone masonry. .

(a) East quay 992 ft. x 30 ft. wide, served by single loading
track 919 {t. long. This can be plumbed by cranes.

(b) West quay 800 ft. x 40 ft. served by 2 loading tracks 700 ft.
each with single draw-off and which can be plumbed by cranes.

(c) A centre pier with 1400 ft. of quay. 80 ft. wide and having
one loading siding 500 ft. with a single draw-off.

(d) North quay 240 ft. long and 50 tt. wide. served by one 10
ton steam portal crane.

(2 Country Craft Quay

On the east side of Jagatjit Dock constructed in stone masonry,
length 850 ft. and of variable width. in two strciches at right angles
and founded direct on shallow rock. The mud bottom in front
of the quav is dry at low tdes.

(3) O1il Berth

01l berth situated on the north side of the Jagatjit Dock with
quay walls of masonry. The mud botom n front dries at low
water springs. This berth is used for the discharge ot cdible oils.

(4, Two dry docks and one harge Lasin

One dry dock is used by the Indian Navy and is provided with
two pairs of mitre type gates so that it can ¢ither be used as a wet
or dry dock. The other dry dock and barge basin are fitted with
litting type gates and are used lor repairs 1o port craft.

(5) Transit sheds and godowns

Ample transit sheds and godowns with 7 transit godowns, 2 semi-
covered transit godowns, having an arca of 93,126 sq. f1. and 3,993

8q. ft. respectively and in addition 14 storage godowns with a toal
arca of 2,352497 sq. fr.

First Five Year Plan

155. Under the First Five Year Plan works costing Rs. 6,58,000
were approved by the Government of India to be carried out with
2‘4‘ L.S.-—‘.
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central assistance at Port Bedi. This amount excludes the cost of
one dredger and hopper barges and the dredging required to be
carried out at Bedi. The progress so far obtained has been poor,
expenditure incurred during the Plan period being Rs. 2,92,293.

Second Five Year Plan

156. Under the Second Five Year Plan works costing Rs. 29,56,000
have been proposed by the State Government to be undertaken at
Bedi. These works generally may be classified into three categories;
(a) works of maintenance and repairs (b, works of modernisation,
and (c¢) works designed to increase the cargo handling capacity of
the port. It has been proposed that the works of maintenance and
replacement under item (a) above should be carried out from the
ordinary revenue of the port. The Oflicer ‘'on Special Duty (Minis-
try of Transport) has recommended that central assistance may be
given to those works under items (b; and (c¢) subject to the proviso
that in the latter case. the works should be undertaken only if trade
is firmly cestablished to anywhere near  the maximum of about 5
lakh tons per annum, the estimated cargo handling capacity of the
port. In the rapidly developing economy ot the country, this idea
of delaying the provision ot additional facilities till “trade is firmly
established’, does not appeal to the Committee. The trend of traffic
handled during the last few vears, and the increase of industrial
activities 1in the hinterland should be regarded as a sufficient indi-
cation.

{hy Navlakli Port
General

157. The port of Navlakhi is situated at the junction of Sui and
Versamedi Creeks and s another important intermediate port of
ex-daurashtra State. It i1s essentially a highterage port. the steamer
anchorace being in Hansthal Creek, at the head of the inner Gulf
ol Kutch. The port is voughly 27 miles north cast of Bedi and 30
miles trom the port ol Kandla. A regular ferry service runs between
Kandla and Naviakhi

155. The port has been developed both in the Sui and” Versamedi
Crecks. the former site being generally used by country craft and
passenzer launches and the later by port craft and lighters.

Port facilities
159. (v Swui Nide

10 timber piled jetties with low tide approaches for the use of
the country oralt, except one which s exclusively reserved for

passenger trathc between Kandla and Navlakhi.  These jetties are
served by railways.
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(2) Versamedi Mde.

(a) A steel sheet-piled lighter wharf equipped with cranes and
railways for lighters.

(b) Slipway and works for the repair of port craft.

Transit sheds and godowns
(@) ‘Transit sheds and godowns, well-built with steel framing
and asbestos cement 1oofing, having a floor area of approximately

2,66,000 sq. fr.
(by An open tenement adjacent to lighter berth having a floor

area of 440,000 sq. tt.

First Five Year Plan

160. Under the First Five Year Plan works costing Rs. 1,.22,500
were approved to be carried out with  central assistance.  These
works have been completed.

Second Five Year Plan

161. The State Government proposed works costing Rs. 1,549,700
to be carried out at the port of Navlakhi during the period ot the
Second Five Year Plan. These works mav generally be grouped in
thrce categories: (a) works of modernisation and improvements. (b)
works ol maintenance and replacement. and (¢ works designed to
increase the cargo handling capacity of the port.

162, The works of naintenance and replacement are likelv 10 be
carried out through the port’'s own revenues.  As far as  works
designed 1o increase the cargo handling capacity of the port arve con-
cerned. the Ofhicer on Special Duty  (Mimistry ot ‘T'ransporty  felt
that there is no justihication at present with the steadily talling trade
at this port, tor carrying out any such work. He recommended the
works relating to modernisation only tor inclusion in the Plan. The
Committee suggest that the feasibility ol uthsing Navlakhi as a
transhipment port for Kandla should be caretully examined.

(v Mandvi Poirt

General

163. Mandvi Harbour opened to trathc in 1882 is situated on the
west bank of the River Rukmavti where it debouches into the Gulf
of kutch. "The harbour is protected from heavy seas by a break-
water jutting into the sea. Due to inadequate land communications
in the interior, the port serves as a distributing centre. It was the
most important minor port in the ex-Kutch State.

Pert facilities
164. (1) A breakwater 1600 ft. in length from the shore jutting

into the sea, the first 1150 fi. being of gravity type wall and the
remaining stretch made up of walls pitched side by side.
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(2) A groyme of leose rubble masoenry en the cast side of the
approach, projecting into the sea.
(3) A wharf wall of mass stonc masenry em the west side fer
berthing country craft.
(4 An open wransit shed roughty 20 it. x 15 f.
(5 Two covered storage godowns 707 x 29" and 108" x 50,
(6» Port and Customs Oflices and an Observatory lacated on the
reof of the oftice building.
(7) A new passenger shed recentlv bult
(%) Amenities tor pawmengers ihdluding canteen. latrimes. etc.

First Five Year Plan

165. Out ot the sanctioned amount of ‘Rs. 2.65.000 for Mandvi,
the expenditure actually mcurred was omnly Rs. 30.000.

Second Five Year Plan

166, Out ot the works proposed for Mandvi under the Second
Five Year Plan lor Rs. 14.00,000, works costing Rs. 7,10,000 have
been approved tor mdlusion in the Plan.

G. Development of Intermediate Ports into Major Ports.

167. Development ot ports to cope with the expanding export
and import wrathc. and encouraging coastal wrade 1o relieve the
transport bottleneck is essentially a nauonal problem. ‘This is the
reason why the Commnittee have suggested earlier that the develop-
ment of Intermediate ports should be taken over by the Centre.
There 1s no doubt that at least three major ports in the country
viz. Calcutta, Bombay and Madras are working under heavy
pressure. Hold ups to ships and cargo are qunite a frequent occur-
rence. One day's hold up ol a ship means a loss ol approximately
Rs. 5,000 to 8,000. The annual loss on this account would probably
work out to several crores of rupees. Proper development of Inter-
mediate ports and intwclligent and well-planned rationalisation of
trafic between major and intermediate ports would, therefore, be
in the interest of the major ports themselves, as also in the National
interest. During the course of discussions which the sub-Committee
of the Estimates Committee had with the Chairman, Bombay Port
Trust, the latter agreed with these views. He cited a few instances,
where due to lack of proper rationalisation, cargo which should
have gone to other ports had come to Bombay.

168. In the expanding economy of the country, the demand for
additional port facilities is bound to increase. It would, therefore,
be advisable to plan steps for converting some of the more important
intermediate ports into major ports. Due to limited funds avail-
able, such a programme can only be included in the Third Plan. In
this connection the Committee are in agreement with the recom-
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‘mendation of Shri Nanjundiah, Officer on Special Duty (Ministry
of Transport) that Okha, Tuticorin and Bhavnagar may be con-
sidered first for such development. The Committee would also
suggest that the port of Paradip be added to this list. In regard
to Bhavnagar, the¢ Committec reiterate their _carher recommepda-
tion made in their Seventeenth Report that it should be provided
with a B.G. rail connection, so that it can play its role effectively as
an important port, and relieve pressure on Bombay. The Committee
suggest that a B.G. rail link should also be provided to Bedi.

169. The Committee further recommend that the Jist of Minor
ports should be examined carctully periodically, and more impor-
tant of themn should be brought in the list of intermediate ports.

170. Onc tacility that should be invariably given to intermediate
and some of the minor ports is that they should be connected with
a Nauonal Highway by a pucca road.

H. Rationalisation of Traflic amongst diffcrent major, intermediate
and minor ports

171. Congestion at Major Ports has, of late, been  a frequent
occurrence and is caused by a variety ol factors such as:
(i) bunching of ship arrivals;
(i1) labour troubles:

(iti) limitation in rail and road transport for movement of
goods to and from ports:

(iv) weather and udal conditions; and
(v) Inadequate berthing, handling and stacking facilities.

172. As a long term measure, port capacity is being increased
by the execution of various development works under the First and
Second Five Year Plans. The somewhat difficult conditions which
recently prevailed are mainly due to the sudden increase in imports
in recent months, particularly of iron and steel and heavy machin-
ery—a type of cargo which is difficult to handle. Various administra-
tive and operational measures have been taken to deal with the situa-
tion. These include the establishment by the Port Trusts of dumps
in Bombay and Calcutta for the reception of iron and steel which
cannot be cleared and moved rapidly to their ultimate destinations,
appoinument of special traffic officers to co-ordinate and control all
work relating to the quick clearance of docks and quay sides,
rationalising customs and other documentary procedure and the
provision of mechanical handling appliances such as fork lifts and
mobile cranes. The Director of Rail Movements, Calcutta has been
appointed as a co-ordinating officer to watch the arrivals of iron and
steel, cement and food cargoes at all the ports and programme their
movement to their destinations. Even with these measures already

 taken, periodical congestions continue to occur. The country, thus,

faces the paradoxical situation wherein some of the major ports



suffer congesuons resulting in hold up to ships and cargoes, whereas

the port capacity of some of other (rorts like Cochin, Kandla, Bhav-
nagar, Okha etc. is not fully utilised.

173. The Committee have, therefore, come to the conclusion that
the Ministry of Transport has not yet given much serious thought
to the diversion of trathc from the congested Major Ports to the
Intermediate and the Minor Ports which can easily handle the
trafhc with a litte increase in the cxisting facilities or even by pro-
viding a few additional facilities. The Committee, therefore,
recommend that the Ministry of Transport should give top priority
to the rationalisation of traftic amongst different Major, Intermmediate
and Minor Ports and take concrete measures for diversion of trafhic
to ports which can easily handle them. Some intermediate Ports
like Bhavnagar and Bedi can handle much bigger wrathe, if B.G. rail
connection is provided. This will add considerably to our Port
capacity and will greatly reduce congestion at the Port of Bombay.
Special facilities should be provided at some of the Ports like Kandla

and Bhavnagar where iron ore is being handled in an increasing
measure recently.



V. MISCELLANEOUS ~— ™™

A. Hydregraphic Surveys and Conservation of the Coast line

174.

The tollowimg pertinent observations of the Poris (Techni-

eal) Committee, 1946, regarding the conservation of the coast line
are worth recording:

“The Bombay minor ports, some of them, suffer severe-
ly from silting or erosion. For instance, the Committee
saw a clear example of the former at Vengurla where the
old Customs Cargo jetty is no longer accessible to cargo
boats except at high tide owing to the silting up of the bay.
Of the latter, that is erosion, they saw a striking example
at Ratnagiri where rapid incursion of the sea aided by the
river is taking place and fallen trees and ruins of walls and
buildings litter the either the one or the other steps have
been taken to arrest either the one or the other and it is
clear from the 1937 report on the minor ports that several
other ports similarly affected by the Natural changes.

“The Committee feels that this is a matter of some
importance, greater perhaps than should be left to Provin-
cial Governments who may or may not be fortunate enough
to have at their service expert engineering advice and other
resources which will enable them to deal correctly with
their coastal silting and erosion problems. The matter left
in inexperienced hands can easily become disastrous as it
bids fair to do at Ratnagiri unless something is done with-
out delay.

“It would, therefore, venture to suggest that the trans-
ference to the Centre of this subject of coast-protection
might well be considered by the Central Government with
the Provincial and Maritime State Governments. As a
matter of fact the Committee would recommend that the
conservation of the coast line of India should be the direct
concern of the Central Government.”

175. 'T'he above valuable observations of the Ports (Technical)
Committee do not appear to have received any astention. A proper
hydrographic survey i1s a prerequisite for the conservation of the
coast line as also for the development of minor ports. This point was
again stressed by the Officer on Special Duty, Ministry of Transport,

who submitted his report on the survey of minor ports in India in
May, 1951 in the following terms:

50
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“Amother important ttem. information regirding which
is necessary before any scheme of expansior and develo
menmt of a Port, is undertaken is a hydrographic survey of
the approaches to the Port and in some cases the anchorages.
Many of the gulfs, creeks and river mouths have also 1o be
suricved systematically not only for the use of the river or
Creek Ports wherever such exist  but also for the river
conservancy and conservation of the coastline and im sowme
cases with a view to examine the possibility of opering up
the Inland water for navigation purposes’.

176. The survey programme of Hyvdrographic Branch ot Indian
Navy for the last 9 financial years is given in Appendix IV.

177. The surveys are carried on by season i.r.. October to April.
The following surveys are expected to be progressed in the mext
five years:— .

Gult of Kutch Plus various project surveys which
Gulf of Cambay are put up from time to time

Malabar coast by State Govits. and the Ministry
Gulf of Mannar of ‘T'ransport. !

Palk Strait I A
Andamans & Nicobars TR Y ‘,.-.#;i_
In the 1955-56 Survey season, the under-mentioned surveys were
carried out:
(1) Gulf of Kutch—Navinar to Takra (I'riangulation only).
(2) Pondicherry Anchorage.

.-}":u f:. e ol § \‘.'rl;e‘!‘i;,' .xz.;xwm
(3) Gulf of Cambay.

-
% Ly S
. ey “ . - V., & . [ N P
. e ;‘ "l“'. ‘ o b :‘b:‘“.‘j ’4“‘”

(4) Viragapatam Harbour (Work has been

tompleted this
year).

D ! e
(5) Cuddalore. v N "
(6) Ports in Andaman Islands. B

178. The Committee understand that the following surveys will
be carried out during the 1956-57 season:

(a) Progress Surveys in the Gulf of Kutch; -

(b) Full survey of the Port of Jaghau (Godia Creek):

(¢c) Survey in Palk Strait, working towards the area required

to be surveyed in respect of the Sethusamudram Pre-
ject;

(d) Survey of Port Meadows in the Andamans;
(¢) Survey of Beypore;
(f) Survey of Badagara;
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(g) Completion of Surveys in Bombay Harbour of arcas left
' over in the previous surveys; and
(h) Progress surveys in the Gull of Cambay.

179. Marine Surveys were carried out on various dates from 1829
onwards and marine survey of the coast line of India is a continuous
and unceasing process. The amugal survey progress is.decided upon
by the Hydrographic Survey sub-Commiittee ot the National Harbour
Board taking into consideration ’t‘hc operational requirements and
requirements of the Ministry of Transport.

150. In the last mecting of the Hydrographic Survey sub-Com-
mittee, the Chiet Hydrographer was asked to prepare a detailed
memorandum in consultation  with  the Nautical Adviser to the
Government of India setting forth the additional number of survey
ships required, their rough cost, the additional number of personnel,

the exact training to be nmparted etc.

181. The Committee regret to note that the hydrographic survey
of the coast line of India is progressing at a snail's pace. At the
present rate it would take several decades before the survey of the
entire coast line is completed.

182. The Commiuee consider this very unsatisfactory and
recommend that suitable measures should be taken to complete the
hydrographic survey of the entire coastline of India within a period
ol ten years. The Committee also recommend that the conservation
of the coastline should henceforth be the responsibility of the Union
Government as recommended by the Ports (Technical) Committee,

1946.
B. Dredging

183. Dredging ot Ports and approaches is a problem common to
many ports in India. This problem can be classified into three

types:

(1) Simple dredging of silt and sand or droppings in the inner
harbours and alongside wharves and in comparatively
calm approach channels;

(i1) The dredging of sand bars at the sea entrace to the ports
such as Masulipatam, Mangalore, Mandvi etc.;

(iii) Dredging in alluvial soil and very finc sift which comes
with the flow tide.

184. Shri Namjundiah in his Report had observed in iJvi that
the creation of a pool of dredgers for minor ports was a sound idea.
Despite its limitations, specially the shortage of dredgers and their
limited mobility, he had suggested formation of two dredgers pools;
(1) ome for Madras Port (ii) ome for the Saurashtra and
Boembay Porss.



1'5. He had rightly stressed that it was difficult to make out ®

full financial justification for the outlay on dredgers. but that they
were essential for the upkeep of the Ports.

186. The United Nations T'echnical Administration at the ins-
tance of the Government ot India deputed two dredgers experts for
examining the problems ot siltation of minor ports and advising

the Government on measures to be taken to solve the problems. The
terms of reference suggested were as under:

“The experts will have to visit the important  ports
examine in detail the problem of dredging in all its aspects
and make recommendarions as regards the steps to be taken.
The experts will also have 1o advise as regards dredging
requirements and whether pooling of dredgers tor Indian
ports will be possible™.

The experts arrived at New Delhi on 21-2.1953, completed the survey
on 8-5-1953% and submitted the report prior to their departure from
India on 17-5-33.  The recommendations made by the experts are
given in Appendix V. The report of the experts was examined by
the Ministry, and it was felt that the recommendations were not
precise or complete, in the absence of reliable technical data, and
that action on the lines suggested by them would involve prohibitive

expenditure. At the suggestion of the National Harbour Board
Meceting held in November, 1955, another expert Committee of

State Port Ofhcers, the O.S8.D. (Minor Ports) etc., was set up to
examine the feasibility of one or two dredger pools for the use of
minor ports. While on the subject, the Committee would like to
draw special attention of the Ministry of Transport to the following
observations and recommendations of the U.N. experts’ Committee:

(1) The National Harbour Board should have permanently

at its service, a technical organisation with representa-
tives of the Board;

(i1) In connection with dredging, immediate attention should

be given to the following recommendations made in a
recent Report on the Minor Ports of India:

(a) That the existing ports be classified under Inter-
mediate, Minor and sub-ports.

(b) That a decision be reached as to the size of the ships
that would use the ports.

(¢) That some ports be closed and that the Ministry of
Transport be consulted before new ports are opened.

(d) That hydrographic surveys be made where required.

(¢) That technical advice should be secured

by the creation
of a Central Ports Organisation. )
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(iii) While some definite recommendations were made by

Shri Nanjundiah in his Report of 1951, as to the pur-
chase of the equipment and execution of ports works,

the main subject of the Report was the establishment

of the policy for minor Port operation. The attitude
of the Central Government. the National Harbour

Board or the State Organisations towards the Report is
not known but it is believed that very few of the
measures suggested have been adopted, and in the
absence of any definite object, the task of reporting on
country-wide projects in connection with any particular
phase of port development is extremely difficult and
can only lead to suggestive rather than positive
recommendations.

(iv) Bomnbay State: should have a proper port department; much
surveying required at Okha for the present. Dredging
of port Okha should be given hrst priority; the pur-
chase or rental of a suitable seaworthy bucket ladder

dredger and the ancillary machinery is the only equip-

ment required.

(v) Saurashtra State: Improvement of mechanical shop facilities
at Bhavnagar. Reconditioning of the equipment avail-
able at present. ‘The purchase of a 24 inch cutter
hydraulic pipe line dredger should be considered for
Bhavnagar. If a new machine is purchased either the
“Reclaimer” or the “Sudharu” should be entirely rebuilt
and sent to Bedi or Navlakhi on the Gulf of Kutch.

the future, if new (dredging) equipment is purchased
digging depth capacity should be given due attention.
...... There is no reason why dredging equipment
should not be operated on a 24 hour day basis rather
than on & hours, as generally practised throughout

India.

The Committee recommend that the suggestion given under
jtem (v) above should be implemented straightaway.

187. The summary of the recommendations of the Expert Com-
mittee in regard to the creation of the “Dredger Pools” is as under:

“A pool of dredger consisting of two suction dredgers
and one bucket dredger with the necessary auxiliary equip-
ment and crafts. It should be purchased and maintained by
the Government of India. The total cost of the above unit

is estimated to Rs. 19 crores.
This pool of dredgers would undertake all the other
harbour dredging in the minor ports.

In some minor ports where conditions are favourable,
the internal dredging may be carried out by these dredgers.

(vi) In



At all other minor ports, internal dredging should be
carried out by smaller units stationed in the ports them-
selves under the direct control of the respective port
Officers who will be in a position to evolve the specifications
for these units.

For the dredging carried out, in the adjussment of cost
between the Centre and the rvespective Ports, only the ope-
rational cost should be taken into account without provid-
ing for the capital and depreciation cost of the plant. The
operational cost of the three dredging units per annum is
anticipated to Rs. 9 lakhs. ‘

For the operation ot the dredging pool. an organisa-
tion may be set up under the Ministry ot Transport. This
organisation will be hcaded by one marine engineering
superintendent who will be responsible lor the  mainten-
ance of the cratt and for drawing up a programme of prio-
rities for dredging in consultation with the respective State
Governments.

These three units should be based at the ports ot Visa-
Khapatnam. Bombay and Kandla respectively.

The dredger which is proposed tor the minor ports in
the gult of Kutch may also be utilised for the dredging on
the bar at Kandla if 1t becomes necessary. .. .7

I188. The expert Committee also examined the feasibility of
dredging the fishing ports. They have stated that the number of
ports, exclusively for hshing is not high and that therefore this
dredging could also be undertaken by the pool of dredgers already
recommended.

189. The Committee are glad that, at long last, the decision to
form a nucleus dredger pool for minor ports has been taken and that
a sum of Rs. 1 crore has been set apart in the Second Plan for this
purpose. They hope that the question of the purchase of dredgers
and formation of the pool will be pursued vigorously and that the
benefit from the pool will accrue to the minor ports during the
Second Plan period itself. The question of suitably expanding the
pool to meet the requirements adequately should be reviewed
periodically. The feasibility of stationing a unit at one of the
intermediate ports of Saurashtra which may have proper technical
personnel and advice available for the purpose should be carefully
examined in view of the number of Ports on the Saurashtra coastline.

C. Problems of development of certain Ports

(a) Geonkhali Port

190. The case for the establishment of a subsidiary port at
Geonkhali near Calcutta has been advanced and considered more
once since 1953, when Shri P. E. Mechta, consulting Engineer
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S(zvcology Mining) Calcutta, prepared a memorandum on Geonkhali
elopment project and submitted to the Ministry of Transport.
While submitting this memorandum the following advantages of
Geonkhali were enumerated:

(i) An average draft of 45 ft. throughout the year.

(ii) It is an all-weather port, not affected by the monsoonic
storms.

(iii) It is not affected by bore tides, as Calcutta.

(iv) Only two bars (Balari and Auckland) have to be negotiated
before anchoring at Saugor.

(v) It would remove the congestion of the railway traffic at
Calcutta.

(vir It would be best  suited for export of minerals from
Bihar, Bengal and Orissa.

(viiy A new mechanically loading port can be developed at this
sitc at a much lower cost than a new port in any other
place.

(viti) Larger ships can come to Geonkhali than at Calcutta,
and there are good natural facilities for dry docks and
other installations.

(ix) The new port will avoid the dangerous sandy deposits
(11 bars) of the Upper Hooghly which are a constant
danger 1o navigation.

(x) The time of loading and the outward journey to the sea
will be much less than at Calcutta.

(xi) Little maintenance as to dredging will be necessary at the
new port, as the current at its site is advantageous and
very little silting will take place.

191. Early in 1953, the Scheme was discussed at a Conference
presided over by the Chief Minister of West Bengal and attended
by the representatives of Ships and Steamer Companies. The consen-
sus of opinion of that Conference was that the consideration of the
scheme should await the results of the development plans of the port.
The scheme was again considered at a meeting held in the Planning
Commission in April 1955 when it was decided not to proceed with 1t
for the following reasons:

“In the first place the Geonkhali port, if developed,
could be expected only to handle export traffic in iron ore
and coal. There was no prospect of any return cargo from
Geonkhali to the interior. Secondly, the problem at Geon-
khali is that of building up entirely new port facilities and
this would involve heavy capital costs. It would be neces-
sary to go in for an expansive dock system and for loading
and unloading equipment which. will involve works on a
scale much higher than that included in the development
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programme at Calcutta Port works which are designed to
meet ail the anticipated traffic requirements of the hinter-
land of Calcutta Port. Thirdly, there is the question of
providing special rail facilities to cater for Geonkhali. So
tar as the Kharagpur line is concerned, the Railways would
be required to put a third line and additional junction
arrangements. Moreover, trafic from B.N. Railways expec-
ted to be carried to Geonkhali would have to pass through
the Lilooah bottleneck and would thus create a diflicult
situation. It is true that some vears back the B.N. Railways
were in favour of development of GGeonkhali Port but with
the proposed development of steel plants, the coal from
Bengal-Nagpur region could be expected to be utilised by
these plants and. therefore. there would be a little export
coal available lor Geonkhali from this region.  All coal for
export would have to be railed through the existing dock
system. As an alternative to Geonkhali Port, therefore, it
would be advisable to develop the Vzagapatam Port  and
increase further the capacity at the Calcutta Port with an
investment of Rs. 1 or 5 crores. This would save an
expenditure of Rs. 15 crores what was then roughly estima-
tedd as the cost of development of Geonkhali.  Present
indications are that this will be very much an under
estimate.”

192. The reasons given above need a  careful reconsideration.
For instance originally when this scheme was considered there was
no possibility of return cargo in the immediate future. In view of
the changed circumstances of the heavy industrialisation programme,
the import of cement, steel and capital goods might be able to
offer return cargo partially at least. Similarly, in the case
of ores for export, the Lilooah bottleneck does not come in.  The
coal from Jharia can come in via Adra thus avoiding the Lilooah
bottleneck. In case of coal from Ranigunj, which has to pass
through Lilooah, the Durgapur canal can be utilised, and thus
Lilooah bottleneck avoided.

193. The Bengal National Chamber of Commerce submitted a
memorandum to the Secretary, the Ministry of Transport, New Delhi
as recently as on the 29th October, 1956, suggesting that the (uestion
of development of a subsidiary port at Geonkhali be investigated in
detail by an expert committee. The following new arguments offer-

ed in support of this scheme by the Chamber merit careful considera-
tion:

“As a result of Partition of India and except for the
export of Jute and Tea, a very large percentage of traffic
that has now to be handled by the Calcutta Port either
originate, or is destined to be delivered, on the west side of
the Hooghly. The docks and jetties of the Calcutta Port
are on the other hand all situated on the eastern side of the



river. As a result, severe strain is likely te be felt by the
Calcutta Port Commissioners Railway and the Easterm Rail-
way in handling all this traflic. Any further increase in the
capacity of the Port should, therefore, be made preferably
on the west side, and the scope for providing additional
facilities on the west ot the river should be examined and
all avenues for expanding the Calcutta Port in this direction
should be first explored™.

194. ‘I'he tollowing observations of the World Bank Mission, who
recemtly visited the country, in their report on the “Current Ecomo-
mic Position and Prospects of India”, are worth recording:

1t might be particularly worthwhile to investigate the
teasibility ot establishing a lully mechanised ore and coal
handling port oni the lower Hooghly below Calcutta. This
might provide facilities more easily accessible to coal and
iron ore mines more than those of Visakhapatnam, through
which it is now planned to direct much of the increase in
ore export’.

195. The Committee are glad to note that it has since been agreed
that it would be worthwhile asking the American Expert Team to
visit Geonkhali for further investigations and submit a preliminary
report on the lines they had done for the Railway system in India.
It the prcliminary report shows that the scheme of having a sub-
sidiary port at Geonkhali is teasible, the Committee would suggest
that steps might be taken for a detailed survey ot the scheme being
undertaken for the inclusion ot the scheme in the third Five Year
Plan. The Committee were given to understand that Geonkhali

would also eventually serve as a suitable site for locating a ship-
building yard.

. (b) Paradip >

196. The Orissa Government have for the past few years been
considering the possibility of constructing a new major port in their
State. At their instance, during 1948-49, the Central Water and
Power Commission carried out surveys at the mouth of the Dhamra
River (the northern arm of the Mahanadi delta) for suitable site
for a Port. Subsequent surveys at the middle (Mahanadi River)

ard southern arm (Devi River) indicated a better site at Paradip at
the mouth of the Mahanadi River.

197. In 1950, the Central Water and Power Commission request-
ed a group of French Consulting Engineers to send a Mission to India
to advise inter alia on the choice of the most suitable site for a deep
sea P_ort at t.hg‘ mouth of the Mahanadi. This Mission, after neces-
sary investigation, agreed with the Central Water and Power Com-
mission that the Mahanadi mouth was the only suitable site on the
East Coast of India for the development of a new major port. This
Mission estimated the cost of a Port there at Rs 7:35 crores, inclusive



of the cost of 2,000 tons dredger, construction of breakwaters,
swo berths and two sheds, dredging of channels through the bar and
between breakwater, rectification of padding of the river, but exclu-
sive of the cost .of construction of a railway line between Cuttack
and Paradip and deepening of existing navigation canals. The
annual maintenance cost was estimated at Rs. 10 lakhs for dredging,
maintenance of breakwaters and port working expenses. The Mission
considered it essential, before the construction of the port was taken
in hand, to construct models for deciding on the best alignment of
breakwaters, location of Port, prevention of wave action in the
Harbour and prevention of accumulation of sand by littoral drift at
¢he entrance of the harbour. They estimated the cost of these model

tests at Rs. 10 lakhs and the time these tests would take, at about
4WO Yyears.

198. -Surveys and model studies as recommended by the French
Experts are in progress. Towards the cost of these, the Central Gov-
ernment promised the State Government loans upto Rs. 11.12 lakhs.
A loan of Rs. 7.30 lakhs has already been given to the State Govern-
ment upto 31-3-56. The State Government has incurred an expen-
diture of Rs. 7.50 lakhs upto the 31st March, 1956.

199. Recently, the Orissa Government have entered into an
.agreement with Kinoshita and Co. Ltd., of Japan with a view to pre-
paring a project report inter alia for the development of Paradip
Port in order to facilitate the export of iron ore from that port. The
Japanese Company who have sponsored the survey work are bearing
the cost of the survey which is without any commitment from the
State Government. The Japanese Experts will submit their project
report to the Orissa Government for their consideration. The State
‘Government will in turn show the report to the Government of
India. If the report is found acceptable, the question of develop-
ment of the port will be considered by the State Government in con-
sultation with the Government of India.

200. The Officer-on-Special-Duty (Minor Ports) of the Ministry
of Transport recently visited the Orissa Minor Ports and has recom-
mended certain schemes for the Orissa Minor Ports including Paradi
at an estimated cost of Rs. 23.50 lakhs under the Second Five Year
Plan. So far as Paradip is concerned, the scheme includes provision
of jetties or quay walls for lighter cranes; trolleys and ore tubes;
water supply, electricity, road approaches from Paradip Port site,

acquisition of land and levelling and filling at an estimated cost of
Rs. 20 lakhs.

(c) Pondicherry Port

201. The design, drawings and estimates for the new pier at
Pondicherry Port have been prepared and financial sanction for Rs.
29.42 lakhs for the project issued. The pier will be enlarged and
improved in about 2 years or less and then the Port will be able to
handle 2 or 3 lakhs of tons of traffic per year. ’

2448 LS—s.
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(d) Point Calemere

-~ 202. The Committee were given to understand that Point Cale-
mere on the South-East Coast is a suitable site for the development of"
a port and that this site being only about 30 miles from the nearest

int in Ceylon would serve as a useful outlet for trade with Ceylon.
%\e Committee suggest that a quick traffic survey may be worked

out for this site, and if the trade prospects are bright, suitable facili-
ties may be provided for handling the traffic that could legitimately-

come to this port.
D. Standardisation of Port Dues

203. Onc of the recommendations of the Officer-on-Special-Duty,.
in his report on “survey of Minor Ports in India”, 1951, was that a
certain measure of uniformity in Port dues may be brought about.
The Committee were informed by the Ministry that necessary data
on the subject has been collected and the work of processing has been
entrusted to the Special Officer at Cochin Port. In view of the delay
that has already occurred, the Committee suggest that this question
may be finalised expeditiously.

NEw DrLrin; BALVANTRAY G. MEHTA,

The 2nd March, 1957. Chairman,
Estimates Commitlee.



APPENDIX 1

The functions of the Landing & thé»ping Fees Committee and

constitution and powers of the Port Conservancy Boards in the
Madras State are:

Functions of the Landing & Shipping Fees Committee

1. They will recommend the rates at which Landing and
Shipping fees should be levied.

2. They will sanction refunds of Landing and Shipping Fees
if they are satisfied that the refund claims are in order.

3. They may incur contingent charges within the sanctioned
allotments for the year provided such orders are consis-
tent with the orders of Government for the time being
in force relating to any special items of expenditure.

4. They will be consulted as regards provision in the budget

estimates for items of expenditure against any Landing
and Shipping Fund.

5. Any expenditure proposed to be incurred by the port
authorities against the Landing & Shipping Fund will be

referred for concurrence to the Landing and Shipping
Fees Committee.

6. The proceedings of the Landing and Shipping Fees Com-

mittee will be published in the District Gazette free of
charge.

Constitution & Powers of the Port Conservancy Boards

1. Under Section 7 (i) of the Indian Ports Act, 1908 (Act XV
of 1908) the Government can appoint some officers or
body of persons to be the Conservator of a Port. The
Board as the Conservator of the port exercises all the
powers specified in Sections 8 to 16 of the Indian Ports
Act 1908 and it is administratively subordinate to the
State Port Officer.

2. The Port Officer will be the Dy. Conservator of the Port and
the Board may from time to time delegate to him any
of its powers as conservator and may also modify or
withdraw such delegation. In cases of emergency the
Dy. Conservator may in his discretion exercise any of
the powers conferred by law as the conservator though
the same has not been delegated to him. He should
however report his action for the approval of the Board
at its next meeting.
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a
& The following rules govern the constitution of these Boards:

(a) Nominated members will hold office for a period of three
years and will be eligible for reappointment at the
end of that period provided other suitable persons
who have not previously served on the Board are not
available. The Collector of the District will submit
to Government through the State Port Officer his
recommendations regarding the members to be

nominated.

(b) Any non-official member who is absent for six consecu-
tive meetings will vacate his seat but can be reinstat-
ed by the Chairman of the Board concerned.

(c) Four members will form a quorum.

(d) The Collector or sub-Collector at the Port, as the case
may be, shall be the Chairman of the Board and the
Port Officer, its Vice-Chairman.

(e) The Board shall meet at least once in a month for the
transaction of ordinary business and a copy of the
proceedings of each meeting with a transaction of the
same in the language of the district shall be forwarded
within 3 days to the Collector of the District for pub-
lication in the District Gazette at the cost of the

Board.

4. The Port Conservancy Board exercises the function of
Landing & Shipping Fees Committees at the Ports of
Nagapattinam and Kozhikode.

(a) They supervise all works 'such as maintenance and
dredging carried out at the cost either of the local
Landing and Shipping Fund or of the Minor Ports
Fund not specially entrusted to Public Works Depart-

ment.

(b) The State Port Officer will consult the Boards before
framing his budget proposals in regard to the Minor
Ports Fund and will endeavour to embody its recom-
mendations in the budget as far as possible.

(c) They can sanction estimates for original works and
repairs to buildings, docks and other property of the
local Landing and Shipping Fund with the exception
of dredgers, launches, barges, punts and boats upto
a limit of Rs. 500 in each case provided that allotment
for the expenditure in question exists in the budget
or that a reappropriation is made under proper sanc-
tion to meet it and provided also, in the case of build-
ings, that they are not borne on the books of the Pub-
lic Works Department.

(d) Proposals regarding repairs and improvement to dred-
gers, launches, barges, punts and boats should be sub-
mitted by the Board for the approval of the State
Port Officer and the Government.




(e) They can enter into contracts for the purchase and
supply of stores and materials paid for from the Land-
ing and Shipping Fund.

(f) They may on the recommendation of the Port Officer
sanction the appointment or removal of menials such
:;‘reons. lascars etc. paid for from the local Landing

Shipping Fund in cases where the appointment is

non-pensionable and maximum pay does not exceed
Rs. 18 per month.




APPENDIX II

Schemes for Development of Minor Perts during the First
Five Year Plan

Brief particulars of the various schemes, contemplated during the
First Plan, for development of Minor Ports are given below:—

(a) Madras State

Under the First Five Year Plan, improvement works costing
Rs. 8,82,000/- were approved by the Government of India to be car-
ried out with Central assistance. Those works related to the ports
of Cuddalore, Nagapattinam, Kozhikode, Mangalore and Badagara.
Most of these works are now under execution. Details in regard to
each individual port are given below:—

(i) Cuddalore
(1) Construction of jetties for handling coal along the coal creek

At present coal is being handled along the main whearves in the
Uppanar Channel which is roughly 2000 ft. away from the coal stack-
ing areas. The proposal is to construct 9 reinforced concrete jetties
jutting into the coal creek at an estimated ecost of Rs. 80,000/. The
work is expected to be commenced in the near future.

(2) Provision of a small workshop with equipment

The proposal is to set up a workshop at an estimated cost of
Rs. 97,500/- for undertaking repair works of the port craft and shore
gear at Cuddalore as well as the manufacture of spare parts etc. for

the various other minor ports of the State. The work is expected to
be commenced shortly.

(3) Improved lighting facilities for night work
The work was completed at a cost of Rs. 10,833/-
(4) Construction of slipway for hauling of pontoons

A slipway for the handling of the small steel pipe line pontoons
used for reclamation work is proposed to be constructed alongside
the existing dry dock. Tenders have been invited for the work: The
estimated cost of the work is Rs. 30,000/-. During the First Five Year
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Plan period the following works were carried out at the port directly
dythe State Minor Ports Organisation without Central assistance:—

(a) Repairs to dry dock.—The sole floor was renovated with
suitable slopes and a sum pit; the gates were also
thoroughly repaired and new planks and copper sheets
fixed. The expenditure incurred is Rs. 12,448/ (Esti-
mated amounted Rs. 13,000/-).

(b) Regairs to Wharf Wall.—The wharf wall had no fen-
ering arrangements. The southern portion of the
wall has now been protected with wooden fender

piles and beams. Roughly Rs. 8,500/ had been ex-
pended on this work.

(i) Nagapattinam

SANCTIONED WORKS UNDER THE FIRST FIVE YEAR PLAN WITH
CENTRAL ASSISTANCE

(1) Provision of a seaface wall and diversion groyne

The Kudavayar before its entry into the sea runs for a distance
of 3 mile parallel to the coast after taking a short bend. This
stretch of the river near the bend was orginally open to the sea.
During the occurrence of cyclonic weather conditions in the sea
coupled with floods in the river, there is a tendency for the sand
spit to breach. By the cyclone in November 1952 this spit was com-
pletely breached resulting in damage to vessels berthed in the inner
harbour. The present proposal is to construct an adequate sea
wall -to prevent such an occurrence in the future. The work is
-estimated to cost Rs. 4 lakhs. Tenders are being invited and work
is likely to be commenced by the beginning of the next year.

(2) Replacement of south groyne after cyclone

The proposal involves the reconstruction of a portion of the
south groyne using steel sheet piles which collapsed during the

1953 cyclone. The work was completed in 1953. (Estimated cost is
Rs. 69,000/-).

(3) Realignment of displaced steel sheet piles in the south groyne

The restoration work described in item (2) above was wrecked
during the north-east monsoon. This estimate provides for the
removal of those dislocated and damaged piles and the driving of

new piles along another alignment. This work has been completed.
(Estimated cost Rs. 60,000/-).

(4) Electrification of wharves

This proposal provided for electric lighters in the wharf area
and has since been completed at a cost of Rs. 4,700/-.

(5) Provision of covered shelter for visitors

Work is in progress. Probable expenditure is Rs. 9,200/-. No
g;brks were carried out at the port directly by the Minor Ports

Jrganisation without Central assistance during the First Five Year
Plan period. . S .




{iif) Tuticorin
No works were carried out with Central sssistance under the
First Five Year Plan at Tuticorin. The foll works were

carried out without Central assistance under the First Five Year
Plan directly by the Port Trust:—

(1) A tug of 260 HP. was purchased recently for towing
lighters to and fro between anchorage and the piers.
Expenditure incurred is Rs. 2,47,000/-.

(2) New quarters for coal labourers were completed for am
expenditure of Rs. 3,480/-.

(3) A water tank in the port area was constructed during
1953-54 at a cost of Rs. 4,880/-.

(4) A steel sheet piled wharf on the southern side of the
pier was completed in 1954-55 at a cost of Rs. 2,58,172/-.

(iv) Coondapur.

No works were proposed under the First Five Year Plan.
Several construction works have, however, been carried out by the
Minor Ports Organisation outside the Five Year Plan up to a value
of Rs. 1,30,000/-.

In case of Hangarkatta, Pamban and Dhanushkodi Ports, no-
work was proposed under the First Five Year Plan.

(v) Ponnai

No improvements to the port were contemplated under the
First Five Year Plan. The Minor Ports Organisation has, however,.
carried out certain works which were not included in the Plan viz.,
the construction of a stone groyne 1400 ft. long, a well, latrine etc.
for a total cost of Rs. 56,000/-.

(b) Mysore State
(i) Mangalore

Following are the details of the works sanctioned under the First
Five Year Plan with Central assistance and the present position in
regard to them:— :

(1) Construction of workshop and improvement of equipment

Estimated amount is Rs. 40,000/-. Workshop buildings have
already been put up near the site of the dry dock. Purchase of
equipment had, however, been deferred till such time as a decision
lv;ag mad;et with regard to the development of Mangalore as a

ajor port.

(2) Lighting the reclamation area

. The estimated cost is Rs. 15,000/-. Tenders have been called for
this work which is expected to be commenced in the near future.
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(3) Realignment and reconstruction of north wharf wall

This work is estimated to cost Rs. 2} lakhs. The work bms beem
deferred till the outcome of the model experiment now being con~--
ducted at Poona is known. This work will not be necessary if a
decision is made to develop Mangalore into a major port.

(4) Shifting of Lighthouse

The estimated cost of the work is Rs. 25,000/-. The work has
been deferred until a decision is taken to develop Mangalore as a.
major port. .

Several works not included in the First Five Year Plan have
been carried out directly by the Minor Ports Organisation, important.
items of which are the construction of a passenger shed, electrifi-
cation of the North Reclamation Area and the survey required in
connection with the model experiments at Poona. ,

(ii) Malpe

No work was carried out under the First Five Year Plan. A
total amount of nearly Rs. 50,000/- was, however, spent by the
Minor Ports Organisation for the construction of a reinforced con-
crete passenger jetty, extension of passenger shed, provision of
groynes in the boat channel and extension of the Port Office build-
ing.

(iii) Karwar

The works carried out with Central assistance at the Port of
Karwar include construction of passenger shed, waiting room, impro-~
vement to Koney lighthouse and Provision of lighted buoys. Cons-
truction of passenger shed at an estimated cost of Rs. 18,000/- is
nearing completion. The improvements to Koney lighthouse and
the provision of lighted buoys estimated to cost of Rs. 75,000/- and
50,000/- respectively and these schemes are under the scrutiny of
the Engineer-in-Chief, Lighthouses.

(iv) Bhatkal

At Bhatkal the schemes proposed are the construction of pas-
senger shed at a cost of Rs. 20,000/- the necessary land for which
has been acquired and the work is about to commence and a pro-
vision of lighted buoy estimated to cost Rs. 80,000/- is still under the
scrutiny of the Engineer-in-Chief, Lighthouses.

The improvements in the minor ports of Kumata and Honavar
Schemes included provision of bearing light on shore and eonstruc-
Hon of Transit Shed respectively, the former being under scrutiny
and the latter is nearing completion. -



It may be mentioned here that except in the case of Mangalore
and Malpe where works have been carried out by the States from
their own resources, no other work has been carried out by the

State at other ports. :
. {¢) Ex-Saurashtra State

(i) Bhavnagar

No work was carried out under the First Five Year Plan with
Central assistance. From the port’s own resources, several improve-
ment works were executed at Bhavnagar. Details of important

works are given below:

e bty - 1 ot

‘Name of work Estimated cost Progress
Rs.

Special repairs to fender bars 9,000 Work completed.

Repairs to Bund 10,000 do

Gunting the concrete jetty 70,000 do

.Special repaire to Barge Basin at 87,300 Worxk in progress.

Bhavnagar

Provision of 9’/ diameter <C’ class hume

pipeline from Gogho circle to concrete

jetty 2,66,20> Work compl eted.
(ii) Bedi

The following works were sanctioned under the First Five Year
Plan with Central assistance:

Labour quarters.—The estimated cost of the work is Rs. 2,50,000
~and the work is in progress.

Shifting of wireless station to a place within the port limits.—
Estimated to cost Rs. 10,000 Work has been completed.

Crane track along dry dock.—Estimated cost is Rs. 12,000. The
proposal involves the extension of the crane track alongside the dry
dock to enable the crane which is now used for lifting the gate, also
to lift the machinery etc. out of the boats under repair. This work
is kept pending till the surfacing of the adjoining roadway with
stone sets, now in progress is completed.

Stone pitched pavement roads.—Estimated cost is Rs. 42,000. The
‘work has since been completed.

OVER-HEAD WATER STORAGE TANK WITH NECESSARY HYDRANTS AND

PIPELINE
Estimated cost is Rs. 92,000. The roposal involves the cons-
‘truction of a 20,000-gallon overhead . at an elevation of 27’ above

ound level. The supply will be procured from the corporation.
e water from this tank, in addition to its use for ﬁreﬁghfing will

also be used for drinking. :
vwork is in progress. g The contract has been awal_'ded and the
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TRANSIT AND STORAGE GODOWN RENOVATION
Estimated cost is Rs. 2§ lakhs. The

pro involves through
renovation of two transit sheds which were built 30 years ago. e
work has not yet been completed.

The following works were carried out by the State Minor Ports
Organisation directly from the resources of the States.

Work of filling in timber pond estimated to cost Rs. 4_;8,000 has
been completed and the extension of railway sidings estimated to
cost Rs. 44,000 involving the extension of railway sidings to the
petroleum godowns, is being negotiated with the Railway authori-
ties. A dry dock gate costing Rs. 54,000 has been completed.

(iii) Veraval

The following works were sanctioned with Central assistance
under the First Five Year Plan:

(1) Removal of boulders

Estimated cost is Rs. 25,000. The boulders are a source of danger
to navigation. It was therefore decided to remove the boulders and

demarcate the channel by providing guide marks. Work is in pro-
gress.

(2) Improvements to sailing craft beaching facilities were esti-
mated to cost Rs. 24,450 and the work is nearing completion.

(3) The proposal to provide a stone pitched payment costing
Rs. 61,000 involves the paying of the present roads with granite

stones sets, which are very cuitable for heavy traffic. The works is
in progress.

(4) An open shed at a cost of Rs. 17,500 has been completed in
June, 1955.

(5) Provision of storm warning signals at Veraval was esti-
mated to cost Rs. 1,166. The work proposed includes the moderni-
sation of existing storm signals at the port in accordance with the

instructions of the Meteorological Department. Major portion of the
work has been completed.

The following works were carried out without Central assistance
under the First Five Year Plan directly by the Minor Ports Organi-
‘sation:

The proposal involves the construction of a sea wall or wharf

wall in the inner Khadi to give additional wharfage accommodation
-and beaching facilities for country craft.

The building of the retaining wall at an estimated cost of
Rs. 1,01,000 on the outer Khadi to

prevent the beach slipping in,
has been taken up and completed. ' pping

Rock cutting from the bed of the harbour involving an expen
-diture of Rs. 5,234 has been carried out. g P

The port has purchased machinery worth Rs. 10,986.
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A moulding shed has been constructed at an expenditure of
Rs. 6,937.

An automatic tidal
breakwater for Rs. 3,037.

uge cabin has been constructed near the

(iv) Navlakhi .
Sanctioned works under the First Five Year Plan with Central

assistance are as follows:
Provision of two grab buckets for the crane for silt removal—

Estimated cost is Rs. 35,000. Work is in progress.

Dredging in the creak:
Estimated to cost Rs. 87,500.

The dredging work is in progress.

Works carried out without Central assistance under the First
Five Year Plan directly by the Minor Ports Organisation are:

The barge is intended for the supply of coal and water to
steamers. An order has already been placed for the barge. The

estimated cost is Rs. 80,000.
Six double type quarters at an estimmted cost of Rs. 1,04,000 are

now complete.

The three old electric generators were insufficient and accor-
dingly two new generators are proposed to be installed at the Port.
Estimated cost is Rs. 1,13,000.

Water pumping set, estimated to cost Rs. 10,000, has already been

ordered. eplacement of passenger launch engine, estimated to cost
Rs. 40,000, is expected to be completed shortly. Reviewing, pipe

line for water supply arrangements are in hand.

(v) Porbandar _
Sanctioned works under the First Five Year Plan with Central

assistance:

(1) Deepening channel by rock blasting, at the cost of Rs. 1,50,000
was included and the work is in progress.

(2) Stone pitehed pavement, i.e., surfacing of kutcha roads within
the port area with stone sets, estimated to cost Rs. 42,000, was
sanctioned and work is expected to start shortly.

"(3) Construction of new godown at the cost of Rs. 40,000 is ex-
pected to start in the near future. :
(4) Amgnities to passengers for and from Africa include water
supplﬁ. sanitary arrangements, provision of latrines, electric lights
etc. Estimated cost is Rs. 6,000. Work is nearing completion.

5) Construction of Sea wall (Whart
ing Re. 24 lakhs is in pro (Whart wall for country craft) cost-
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(6) Order has been placed for one 100-ton dumb steel barge, the
estimated cost of which is Rs. 1,50,000.

(7) Order has been placed for one 300 H.P. Motor tug, estimated
40 cost Rs. 6,75,000.

The following works were carried out without central assistance
ander the First Five Year Plan directly by the Minor Ports Organi-

sation:
(1) Overhauling of dredger and change of hull.

Estimated cost is Rs. 2,00,000. The proposal has since been aban-
doned and the possibility of purchasing a new dredger is under
examination. .

() Stone-pitched pavement—Estimated cost of Rs. 11,000. The
proposal is to surgace the roadway from the jetties to the godowns
with stone stes.

(3) Hopper barge
Estimated to cost Rs. 1,35,000 was purchased in 1952.

(4) Additional lighters

Estimated to cost Rs. 38,000. Orders have been placed for the
lighters.

(vi) Mahuva

(1) Works of extension of the wharf for another 400’ is nearing
completion. Estimated cost is Rs. 90,000.

(2) Stone-pitched pavement estimated cost is Rs. 11,000. The
proposal is to surface the roadway from the jetties to the godowns
with stone sets.

Work is nearing completion.

(3) Protection works on the opposite bank consist of training the
creek opposite the jetties for obtaining a deeper channel.

Estimated cost is Rs. 20,000. Work is in progress.

(4) Improvements to navigational marks is nearing completion.
Estimated cost is Rs. 2000.

(vii) Sika
In Sika Port navigational improvements and lighting work were

carried out with central assistance under the First Five Year Plan,
the cost of work was Rs. 12,000.

(viil) Salaya

In Salaya Port imgrovements in landing facilities, a wharf wall,

rovision of transit shed, approach Road and Railway siding were

aucluded in the First Five Year Plan. The works have been parti-
¥ completed; the Estimated cost of the works is Rs. 92,000.
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¢ix) Mangrol

Sanctioned works under First Five Year Plan with central
assistance were:

(2. Removal of sand and rock at the entrance of the harbour,
and Estimated to cost Rs. 24,000, has been completed.

(2) Compound wall at Mangrol Port on Western side of the port.
near petrol godown, which hms been completed. Without central.
;rssistance, tﬁe following works were executed during the First Five

ear Plan.

(1) Order has been placed for new Engine for Jyoti launch
estimated cost of which is Rs. 15,000.

(2) Rock cutting work estimated to cost Rs. 8,000 has been
completed.

(d) Ex-Bombay State
(i) Okha

(1) Electric power supply. The original proposal envisaged the
provision of two 150 k.w. generators to provide more electric power
to the port. The work is no longer necessary as the power house
belonging to the port has since been transferred to the Electricity
gﬁgr which has undertaken to provide additional power to Port.

a.

(2) Wharf for lighters. Estimated cost is Rs. 4,00,000.

(3) Work regarding the strengthening of pier has been com-
pPleted at the cost of Rs. 60,000.

(4) The work of dredging could not be taken up due to non-
availability of suitable dredger. Work is therefore to be carried
over to the Second Five Year Plan. Estimated cost is Rs. 4,00,000.

(5) Schemes regarding Water supply are not likely to be com-
pleted in the near future. Estimated cost is Rs. 40,000.

_ (6) An order for two electric cranes as replacement to the exist-
ing equipment has been placed with the D.G.S. & D, estimated cost
of which is Rs. 3,05,000.

(5) The proposal for having workshop equipment envisages the
replacement and modernisation of the existing machinery at the
port to enable effective repairs to be carried eut on items of mecha-
nical equipment and floating craft owned by the port.

(8) Procurement of 18 second hand wagons from Western Rail-
way has so far been possible. An indent for diesel shunting loco-
motive has been placed with the D.G.S. & D. Work to the value of
Rs. 50,000 is likely to be carried over to Second Five Year Plan.

(9) Contract for the construction of two steel lighters has been
let out. One of these lighters is now nearing completion. An order

for a motor launch and a barge for supplying water to the ships have-
been placed with the D.G.S. & D. Es1gm§ cost is Rs, 4,80,0




) L)
(ii) Cambay

SmmomwonxsummFmermYmPun WITH CENTRAL
ASSISTANCE

1) Special repairs to Cambay Jetty. Estimated cost is Rs. 1,00,000.
Wot('k) ispeicn rogress but is unlikely to be completed durinzy
the Plan perioc{ arry over of Rs. 40,000 to Second Plan is expected.

(2) One front and one rear light and one fore-shore light at
Gangwa Village. Estimated cost is Rs. 78,018. These works are
aesigned as navigational aids at Cambay Port and are under
examination of the Engineer-in-Chief Lighthouses.

(iii) Broach

In the Port of Broach, work providing reinforced concrete with
jetty and transit shed is in progress and is likely to be carried over
to tie Second Plan. The estimated cost of the work is Rs. 3,50,000.

(iv) Surat

Special repairs to R.C.C. jetty and construction of transit shed at
Surat are in progress and have been carried over to Second Plan.
Its estimated cost is Rs. 1,50,000.

(v) Bilimora

Sanctioned works under the First Five Year Plan with central
assistance were (a) Landing and wharfage facilities with cranes and
jetty, and (b) Provision of a light at the entrance of the Ambica

iver. The work in respect of both the items are in progress. The
estimated cost of the former is Rs. 3 lakhs and the latter Rs. 9,845.

(vi) Bulsar

Tender for the work have been received for special repairs to

groynes and the contract is to be awarded. Estimated cost is
Rs. 1 lakh.

The work of improvements to existing lights consists of the
erection of new beacon in structural steel te exhibit an Aga light at
an elevation of 40 ft. The foundation of this beacon has since been
constructed. The State Government has applied for the approval
of the Engineer-in-Chief Lighthouses for the installation of suitable:
light. Estimated cost is Rs. 23,278.

(vii) Umbergaon -

Sanctioned works under the First Five Year Plan with Central
assistance were for the provision of a ramp for the handling of
timber and provision of a lighted beacon at Umbergaon. The work
in the case of former is expected to commence shortly and as
regards the latter the foundation work for the beacon will com-
mence as soon as Engineer-in-Chief Lighthouses approves the erec-
tion. The estimated cost of the two works are Rs. 50,000 and
Rs. 24,278 respectively. .



«viif) Dahanu |

In port of Dahanu sanctioned work under the First Five Year
Plan vgioth central assistance was provision of beacon and flashing
Right at the entrance to Khanda Creek which is expected to com~
mence shortly. The estimated cost is Rs. 30,000.

(ix) Satpati

Sanctioned works under the First Five Year Plan with central
.assistance were for the improvement to existing light and 3 beacons.
“The estimated cost is Rs. 23,385. The matter is still under consi-
.deration of the Engineer-in-Chief Lighthouses.

(x) Versova

Sanctioned work for the First Five Year Plan with central assist-
ance included shifting of present Aga light from customs house near
Madh Fort facing the sea and the suggestions for the work have
been submitted to the Engineer-in-Chief Lighthouses and are under
‘his consideration. The estimated cost is Rs. 5,000.

(xi) Elephanta

Sanctioned work under the First Five Year Plan with central
assistance was extension of jetty at Elephanta and this is estimated
to cost Rs. 2,50,000 but work has not yet commenced.

(xii) Revdanda

Work sanctioned under the First Five Year Plan with central
-assistance for the provision of lighted beacon at Revdanda was esti-
mated to cost Rs. 20,388. The proposal is under consideration of the
Engineer-in-Chief Lighthouses.

(xiii) Shriwardﬁan

Work sanctioned under the First Plan with the central assistance
is for the provision of beacon light, which is estimated to cost
Rs. 16,885. The scheme is under scrutiny of Engineer-in-Chief
Lighthouses.

(xiv) Dabhol

Sanctioned works under the First Five Year Plan with central
assistance are: —

(1) Extension of the present wharf estimated to cost
Rs. 1,95,092. The work is in progress.

(2) Marking navigational channel between Karbone and
Govalkot estimated to cost Rs. 8,720. The work is in pro-
gress; and

(3) The provision of lighted buoys at entrance of the port is
estimated to cost Rs. 50,000. ysThé last scheme is pgnder
scrutiny of the Engineer-in-Chief Lighthouses.
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«xv) Boria

Sanctioned works .under the First Five Year Plan with central
mssistance are:

‘(1) Provision of lighted ‘beacon. Estimated cost Rs. 9,845. The
roposals are under examination of Engineer-in-Chief
ighthouses.

(2) Constructicn of a stepped jetty at Boria. Estimated to
cost Rs. 1,50,000. Tenders for the work were accepted and
the work commenced in March, 1956.

{xvi) Jaigad

Sanctioned works under the First Five Year Plan with central
assistance are:

(1) Provision of a beacon light at Dhanankol;
(2) Improvement to present lighthouse; and

(3) Two lighted buoys for marking Jaigad bar and Mora Sand
Banks. All these schemes are now under the scrutiny of
the Engineer-in-Chief of Lighthouses Deptt.

(xvii) Ratnagiri

Provision of beacon light at Mirya in Kalbadevi Bay, is estimated
to cost Rs. 20,388. The proposal is under scrutiny of Engineer-in-
Chief Lighthouses. Foundation of the light is complete.

(xviii) Malwan

The works sanctioned under the First Plan with central assistance

:are:

(1) Malwan jetty -extension, which is estimated to cost
Rs. 1,40,000. The work was started in Feb. 1956 and is in
progress.

(2) Lighted beacon on Perch Rock, which is estimated to cost

Rs. 1,92,500. Tenders for the work have been invited and
the work is being finalised.

‘(3) Construction of first class passenger shed which is esti-

mated to cost Rs. 16,000. Tenders for the work have been
invited. :

(xix) Deogad.

Construction of jetty is estimated to cost Rs. 2,00,000/-. Tenders

‘have been called for. (No work was carried out without the cen-
‘tral assistance). '

'‘(e) Ex-Kutch State
‘(i) Mandvi.

. Schemes for providing open space enclosures, passenger sheds

ave been tompleted. The works in progress or under examination
are the following: o

(1) Cllgarrit.ng of sand dunes etc. .at the mouth of Mandvi
(o)

2448 LS—s, * |



(2) Extension of wharf wall and reclamation. This work
has been given up for technical reasons and it has been
decided to carry out certain minor re to the exist-
ing break-water which is in a dilapidated state. The
proposal is estimated to cost Rs. 62,500/- and the work

is in progress.
3) Water supply at Mandvi Port. Estimated cost of the
) :rork isp y75,000/-. The work has not yet been started
as certain alternative methods are under investigation.

Works carried out without central assistance are lights in the
port area, godowns, workshop and repairs to wharf wall and jetty

etc.

(ii) Mundra ‘
Following schemes have been included in the First Five Year
Plan with the Central assistance:

(1) Link road from Nundra town to new jetty on Bocha
creek has been completed in 1852 and the expenditure

incurred is Rs. 1,39,328.

(2) Water supply arrangement—The salt company situated
near the port propose to lay a new water main for
their works. It is proposed to obtain a connection for
this main for port purposes at an estimated cost of
Rs. 5,000/- as against the origjnal sanctioned amount of
Rs. 25,000/-. ork has been kept pending till the
mains proposed by the salt works are laid.

(3) Construction of Timber jetty has yet to be completed.
(4) Extension of Reclamation—This is designed to provide

additional stacking ground for the port and access to
the proposed jetty. The work is estimated to cost

Rs. 25,000/- and has yet to be completed.

(5) Plans and estimates. for an. open transit shed and a cover-
ed warehouse are ready and are expected to be sub-
mitted to Government. for sanction..

(6) Proposal for construction of additional quarters estimated
to cost Rs. 50;000)- is beihg reconsidered.

Works carried out without central assistance directly by the
Minor Ports Organisation: ave:—
(1) Repairs to jetty..
(2) Construction of cross drainage works on link road.
(83) Office quarters and: godown.
(4) Staff quarters..
(5) Enclosure to port: area and: Tide guage cabin..
(iii) Jakhau
Sanctioned works with the central assistance include:

(1) Timper jetty at New Port—plans and estimates for' whick
have been prepared; work has, however, yet to be start-
ed. Estimated cost is Rs 11,0Q,000/-..
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@ Li;:lk road from town to New Port work has been com-

(3) Reclamation for the Port area.— The possibility of re-
ducing the length of reclamation from 280’ to 220’ with
a corresponding increase in the lea of the jetty is
under investigation by the Port ommissioner and
Harbour Engineer. Estimated cost is Rs. 25,000/-.

(4) Construction of office quarters and other port struc-
tures.—Work has been almost completed. Estimated
cost is Rs. 25,000/-.

(5) Water supply arrangements.—The proposal is dependent
on the completion of the water main proposed to be
laid by the salt works. Work has yet to be completed.

(6) Plans and estimates are under preparation, for addition-
al staff quarters (Estimated amount Rs. 30,000/-).

(7) Proposals for providing Navigational aids are wunder
examination of the Lighthouses Department.

Works carried out without central assistance directly by the
Minor Ports Organisation are causeway on the link road, enclosure
to the port area, construction of cross drainage works.

(iv) Koteshwar

Sanctioned works with central assistance were:
(1) Road from Nareyan Sarowar to Koteshwar; and

(2) Reclamation of port area. Both these works are yet to
be completed. Estimated cost is Rs. 50,000/-.

(3) Plans and estimates are ready for the extension of land-
ing ground. This work is not likely to be completed in
near future. -

(4) Senrcants quarters, office premises and godown are near-
ing completion. Estimated cost is Rs. 25,000/~

(f) Kerala State
(i) Kozhikode

. All the works were carried out with central assistance and none
y by the Minor Ports Organisation from its own resources. De-
tails of the works are as under: —

(1) Extension of trolley lines.—This weork involves the ex-
tension of the trelley lines with necessary twin tables
at South Pier to serve the two cargo sheds on the west
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jde of the road. Work has not yet commenced due to
:heen(:m-availability of 30 lbs. rails required for the trol-
ley lines. The work is estimated to cost Rs. 50,000/-.
i th Pier.—Barbed wire fencing at the North
@ Fel!-"icel: g\avx'lggrconcrete posts has been provided at a cost of
Rs. 8,000/-.

Provision of water supply.—The proposal envisages t_he
@ r&gping of a municipal water main near the South Pier

for water supply in that area at an estimated cost of
Rs. 5,000/-. The work is in progress.

(4) Purchase of a tug.—A tug for towage of lighters was
purchased at a cost of Rs. 1,03,000/-.

5) Constructiori of a slipway at Beypore for hauling up of

®) tugs.—This is estimated to cost Rs. 80,000/-- The work
has yet to be completed.

(6) Provision of Aga Light buoy.—The provision pf an Aga
Light Buoy is being under-taken by the Lighthouses
Department. The work is estimated to cost Rs. 20,000/-.

(ii) Cannanore

No work has been carried out under the First Five Year Plan.
The Minor Ports Organisation has commenced the construction of
a cargo shed 61’ X 23’ which is not included in the First Five Year

Plan.

(iii) Badagara

Only one work viz. the provision of Aga Light on the flagstaff
was included under the First Five Year Plan. This work is being
carried out by the Lighthouses Department. The work is estimated
to cost Rs. 9,000/-.

The Minor Ports Organisation has carried out certain works
which were not included in the First Five Year Plan viz. the cons-
truction of a signal station, a road-way along the beach ete. costing

roughly Rs. 11,000/-.
(iv) Tellicherry

No work has been carried out at this port under the First Five
Year Plan. The Minor Ports Organisation has, however, carried
out certain renewal work to the pier costing Rs. 50,000/-.

(v) AlUeppey

Sanctioned works with central assistance include:

(1) Repairs to pier.—Estimated cost is Rs. 3,89,000/-. Work
is in progress.

(2) Installation of additional diesel and electric cranes on
pier.—The cranes have been purchased. The installa-
tion of the cranes has, however, been held over pend-

Ing completion of repairs to the pier.



3) Improvements to port und pier workshop.—Estimated

® cg:?ism.%lakhs. Work has yet to be commenced.

(4) Concrete flooring of storage sheds.—Estimated cost is
Rs. 50,000/-. Work is nearing completion.

5) Provision of light singnalling apparatus.—Estimated cost

® is Rs. 2,000/-.gh'1‘his work has been completed.

(vi) Quilon

In Port of Quilon the Scheme for providing night signalling
apparatus work has been deferred till the site of the new Pier is
selected. Estimated cost is Rs. 2,000/~

(vii) Trivandrum

Sanctioned work with central assistance include:

(1) Reconstruction of pier of Trivandrum is nearing comple-
tion. The work is estimated to cost Rs. 12 lakhs.

(2) Erection of cranes and provision of lights on pier.—Five
cranes have been acquired by Government. As soon
as the pier is completed, the cranes will be installed.
Estimated cost is Rs. 44 lakhs.

(3) Provision of cargo shed near the pier—The work is
nearing completion. Estimated cost is Rs. 50,000/-.

(g) Andhra Pradesh.
(i) Kakinada
Sanctioned works with central assistance include:

(1) Repairs and replacement of timber jetties.—Work is
expected to commence shortly. Estimated cost is
Rs. 24 lakhs.

(2) Reconstruction and improvement of workshop.—Work
is nearing completion. Estimated cost is Rs. 75,000/-.

(3) Construction of reinforced concrete jetties for ore.—
Designs for the jetties have been finalised. Work will
be taken up only during the Second Plan period and is
estimated to cost Rs. 2 lakhs.

(i) Masulipatnam

Sanctioned works with central assistance include:

(1) Dredging bar channed.—Estimated cost is Rs. 1} lakhs.
Originally the work envisaged the dredging ef the bar
channel at Masulipatnam using the suction dredger
“Akhanda Godavari”. The scheme has since been
changed to the purchase of 1 ton grab and 2 mud punts.
Orders have been placed for the vessels.

(2) Electrification of wharves.—Estimated cost is Rs. 25,000/-
Work has yet to be started.



0
(h) Orissa State

(1) Chandbali
Sanctioned works with central assistance are the following:

(1) Certain improvement works estimated to cost Rs. 4 lakhs
were a ved for the port but these works have been
shelved and the amount sanctioned therefor transfer-
red towards the investigation in connection with the
development of Paradip port.

(i) Gopalpur

It was proposed to survey the backwater at Gopalpur as re-
commended by Shri Nanjundiah in his report on the survey of
Minor Ports in India. e Orissa Government has, however, de-
cided not to proceed with the survey and has diverted the money
for carrying out surveys in connection with Paradip Port Develop-

ment.




APPENDIX III

Statement showing the trafiic handled at some of the minor ports
during the period between 1950 and 1956

Year Imports Exports Total
(in tons) (in tons) (in tons)
I 2 3 4
MADRAS STATE
Cuddalore
1950-51 . . 70,920 71,789 1,432,709
1951-52 . - o 93,142 46,952 1,40,004
1952-53 - . . 1,88,944 25,858 2,14,802
1953-54 . - " 1,70,821 42,104 2,12,928
1954-55 i . . 1,79,167 36,922 2,16,089
Nagapattinam
I1950-SI . . . . 4,463 3,512 7:97S
I951-52 . . . . 3,814 9,661 13,475
19§2-§3 - . . . 7,325 11,181 18,406
1953-S4 - - . - 1,185 5,496 6,681
1954-S§ - - . . 9,018 8,681 17,700
Tutisorin
1950-S1 . . . . 2,90,837 2,28,017 5,18,854
I9SI-§2 . . 2,70,032 2,45,462 5,155,494
1952-53 . . 2,80,482 2,42,660 5,23,142
1953-54 - . 2,54,468 2,08,091 4,62,559
1954-5§ - . 2,27,082 2,92,588 $,19,670
Ponnai
I950-51 . - - " 13,688 11,323 25,011
1951-§2 . . - - 17,501 10,438 27,939
1952-53 . . - . 17,338 9,121 26,459
1953-54 - - - . 16,036 6,196 22,232
1954-s5 - . . - 19,084 7,701 36,785
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1954-55

2 3 4
Coondapur
1950-51 . 7,067 31,611 38,678
1951-52 . 6,881 23,174 32,055
1952-53 . 8,778 25,710 34,488
1953-54 . 8,805 20,008 28,813
1954-55 . 9,248 23,106 32,354
Hangarkatta
1950-51 3,144 8,766 11,910
1951-52 2,309 4,769 7,078
1952-53 2,159 4,597 6,756
1953-54 1,744 5,290 7,034
1954-55 3,024 3,ISS. 6,139
Pamban
1950-§1 . . 223 2,828 3,051
19§1-§2 , . 244 1,966 2,210
1952-53 . . 56 3,478 3,534
1953-54 26 2,505 2,531
1954-55 175 2,528 2,703
Dhanushkods
1950-51 . . 4,881 13,998 18,879
1951-52 . . 5,057 10,628 15,685
1952-53 . . 2,725 11,046 13,771
1953-54 . 2,103 11,457 13,560
1954-55 . 10,080 11,046
BOMBAY STATE:
Manduvy
1950-51 .. .. ..
1951-52 3,779 11§ 3,804
1952-53 5,300 124 5,424
1953-54 3,900 3,062 6,963
1954-55 4,451 I3,323, 17,774
Yakhau
1950-51 . . .. .. ..
o S <SP R
- . . 6or 4,044 4,735
1953-54 - : 335 13,038 13,373
. . Sor 16,517 17,408
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3 4
Koteshwar
1931-32 ' L 109 1o
:gssz-g; : Nil 40 40
1953-54 . 373 Nil 373
1954-55 . 629 66 695,
Lakhpaz
1931-32 Nii 150 150
1952-53 S 240 295
- 117 66 183
1953-54
1954-55 30 74 104
Bhavnagar
1950-51 . I :90:609 983502 3,89, 11X
1951-52 . 1,83,199 1,09,323 2,92,521
1952-53 . 1,08,084 1,35,012 2,43,096
1953-54 . 93,883 1,325,015 2,18,898
1954-55 . 2,04,260 1,06,409 3,10,669:
Beds
1950-51 . 55,764 1,14,038 1,69,802
1951-52 . 71,70S 1,42,751 2,114,456
1952-53 64,019 1,79,966 2,43,985
1953-54 40,509 2,56,317 2,96,826-
1954-55 60,240 2,38,092 2,93,332
Veraval
1950-51 | . 66,780 40,738 1,07,718
I951-52 . 80,572 34,037 1,14,609
1952-53 . 52,828 58,002 1,10,830
1983-54 - 66,743 80,332 1,47,075
1954-55 88,326 87,089 1,75415
Navlakhi
1950-51 . 69,743 65,935 1,35,678
1951-52 . 2,06,360 77,365 2,83,92§
1952-53 . 80,087 1,10,803 1,90,890
1953-54 . 25,850 1,01,246 1,27,096
1954-55 18,120 76,333 £94,453




1954-55

2 3 4
Porbander
1950-51 45,780 1,11,932 1,57,713
1951-52 54,418 1,01,929 1,56,347
1952-53 34,752 1,20,977 1,55,729
1953-54 46,221 1,09,939 1,56,160
1954-55 55,957 1,04,832 1,60,789
.Sika
1950-51 . 1,435 43,388 44,823
1951-53 . 1,422 52,499 53,921
1952-53 . 4,400 53,017 57,417
1953-54 . 2,089 1,01,104 1,03,193
1954-55 . 3,204 1,25,297 1,28,501
.Salaya
1950-§1 . 4,881 3,862 8,743
19§1-§2 . 4,643 9,122 13,765
1952-53 2,953 10,432 13,385
1953-54 2,453 16,930 19,383
1954-5S 2,717 21,076 23,793
.Bherai |
1950-81 . . 167 771 938
1951-52 . . 184 17,424 " 17,608
1952-53 . . 22 829 8s1
1953-54 . . 174 " 16,753 16,927
1954-5S . . 166 1,559 1,715
_Jafrabad
1950-51 . . 3,433 " 37535 40,968
1951-52 . . 3,083 52,200 55,283
1952-53 . . 3,425 _ 63,767 67,192
1953-54 . . 4,092 ' 51,450 55,542
1954-55 . 4,478 43,139 47,607
Mangrol
1950-§1 . . 2,725 . . 6,638 9,363,
195333 Lo 1824 7037 8BSt
. . 1,798 3,9 5,732,
1953-54 .. 2,360 3660 5,020
. . 2,905. 3 ’Olo. 5’915




3 4
Sarianpur
1950-S1 . 1,893 7,945 9,838
19§1-52 1,906 3,894 5,800
1952-53 . 2,704 3,266 5,970
1953-54 - . 2,741 4,855 7,596
1954-SS . . . 3,067 8,63 11,702
Albert Victor °
1950-S1 . 1,936 1,037 2,973
19§1-52 . 1,630 1,503 3,133
1952-53 1,100 2,054 3,154
1953-54 I,IS2 1,292 3,444
1954-55 1,351 I,651; 3,002
ORha
19§0-S1 . . . " 1,87,580 1,80,607 * 3,68,187
1951-52 . . . 2,83,667 2,04,975 _4,88,642
1952-53 ,2:15,680  1,88,353  "4,04,033
1953-54 . 2,29,213 I,91,I30 4,20,343
1954-55 2,78,039 1,71,739 449,778
Cambay
1950-51 . . . 2,520 270 2,790
1951-52 . 2,846 384 3,230
1952-53 . 1,432 38 1,470
1953-54 . . . 2,069 226 2,29$
1954-5SS - . . 2,195 153 2,348
Broach
1950-5I . . 17,699 19,517 37,216
1951-52 . . 22,849 16,339 39,188
1952-53 . . 16,754 23,973 40,727
1953-54 . . 21,669 21,07§ 42,744
1954-55 . . 27,216 28,008 55,231
Sura:
1950~$1 . . . 10,260 8,680 18,940
1951-S2 . . . 10,758 10,730 21,488
1952-53 . . 10,600 10,098 20,698
1953-54 . . 10,852 9,380 20,232
1954-S§ . . 11,152 6,888

18,040




1954-33

a 3 4
Bslimora
1950-51 . 4,331 15,235 19,556
1951-52 . 4,704 12:474 17,178
1952-53 i 3,131 9,976 11,107
1953-54 . 4,491 17,710 22,201
1954-55 16,537 23,669 39,206
Bulsar
195051 1,569 3,972 5,541
1951-52 3,333 5,664 8,996
1953-53 2,801 5,097 7,898
1953‘54 4:639 39544 7» 173
1954-55 5,285 14,306 19,591
Umbergaon
1950-§1 " 4,100 a8o 4,380
1951-52 2,097 162 2,259
1952-53 4,429 36 4,465
1953-54 . 3,918 320 4,238
1954-55 . 928 108 1,036
Dahanu
1950-51 993 6,844 7,837
1951-52 1,342 15,763 17,108
1952-53 820 8,033 8,853
1953-54 975 10,140 IL,IIS
1954-55 967 5,698 16,665
Saspats
1950-51 . 177 44 221
1951-53 . 152 28 177
1952-53 . 171 22 193
1953-54 132 496 628
1954-55 166 7 173
Versova
I1950-51 . 7771 1,970 9,741
1951-53 . 4,731 1,573 6,303
1953-53 . $:153 90§ 6,058
195354 . 2,003 2:433 4,430
. 4,893 I,X 6,081




) a 3 4
Revidanda
1950-S1 . . . . 2,707 8,897 11,604
1951-52 . . . . 2,830 8,436 11,266
1952-53 . . . . 2,409 7,802 10,211
1953-54 . . . . 2,322 7,783 10,108
1954-55 . . . . 2,927 5,014 7,311
Shriwardan
1950-S1 . . . . 5:444 5435 10,879
19§1-§2 . . . . 3,264 4,066 7,330
1952-53 . . . . 4,501 4,294 8,795
1953-54 . . . . 4,720 3,016 7,736
1954-55 - . . . 3,258 3,965 7,318
Dabhol
1950-51 . . . . " 8,638 1,472 I10,I IO
1951-52 . . . . 13,751 2,128 15,876
1952-53 . . - . 13,934 1,508 15,432
1953-54 . . . . 10,915 5,903 16,818
1954-55 - . . . 10,784 8,603 19,387
Jaigad
1950-51 . . . . 42,264 1,895 44,159
1951-52 . . . . 32,267 2,065 34,332
1952~53 . . . . 31,567 2,295 33,862
1953-54 . . . . 34,500 1,160 35,660
1954-55 . . . . 31,150 2,308 33,755
Ratnagirs
1950-51 . . . . - 19,290 ‘4,280 23,570
1951-52 . . ) . 19,176 ' 4,287 23,463
19§2-53 . . . . ' 20,190 5,160 25,350
1953-54 . . . . 29,996 6,835 27,831
1954-55 . . . . 34,881 6,719 41,719
Vijayadurg
1950-§1 . ] . . 1,558 15,695 7,253
1951-§2 .. . . 8,088 3,752 13,740
1952-53 . . . . 8,632 2,490 11,122
1953-54¢ . . . 8,842 4,035 12,877

1954-ss . . . . 8,697 3,653 12,349




a 3 4
Malvan
1950-51 $,120 3,012 8,133
1951-52 5,969 2,037 8,066
1952-53 4,890 2,431 7,321
1953-54 $,360 1,855 75218
1954-5S 4,490 1,268 5,758
Deagad
1950-51 6,943 9,413 16,356
I9S1-52 6,149 1,066 7,215
1952-53 6,888 " 1,067 7:95S
1953-54 5,909 1,449 7>358
 1954-55 2,723 2,014 4,764
Vengurla
1950-51 24,545 8,440 32,985
1951-52 32,516 7:316 39,832
1952-53 ' 22,607 5,641 28,248
1953-54 " 11,080 5,657 16,706
1954-5S 6,054 14,122 20,176
Redv
1950-51 6,413 " 5,093 11,506
I19S1-53 2,914 6,510 9,424
1952-53 2,473 2,337 4,810
1953-54 3,127 2,534 5,661
1954-55 2,716 11,427 14,143
Kwmia
I1950-51 " 3,204 1,869 5,073
19S1-§2 "1,142 1,779 2,921
1952-53 ‘1,512 2,231 3,745
1953-54 " 1,188 1,669 2,854
1954-55 " 1,071 2,090 3,161
cnavar
1950-51 5,246 " 3,048 8,294
1951-52 6,086 } 5574 11,660
1952-53 5,336 4,039 9,375
19538-54 5,369 5,487 10,856
1954-55 4,545 5,934 10,479




a 3 4
KERALA STATE
Alleppey
1950-51 1,034 31,124 32,158
19§1-52 1,034 17,003 18,037
1952-53 545 22,447 23,293
1953-54 486 20,816 21,302
1954-<5 651 19,806 20,457
Quilon
1950-S1 . 20,296 4,816 26,112
1951-52 . 15,299 1,862 17,161
1952-53 . 3,379 711 »O9I
1953-54 . 45114 1,377 46,491
1954-55 . 15,301 2,405 19,206.
Kozhikode
1950-51 49,342 1,41,212  1,90,554-
1951-52 96,057  1,41,562 2,3 £18
1952-53 5§8.066 1,70.608 2,2 2,28
1953-54 75,324 I1,91,151 »47
1954-55 71,700 1,97,068 2:68, 6§
Badagara
1950-S1 3,304 11,5 14,828
1951-52 2,571 10,31 12,887
1952-53 2,967 16,512 19,479
1953-54 3,624 16,739 20,363
1954-55 2,997 10,155 13,152
Tellicherry
1950-S1 3,889 6,122 Is;oog
1951-52 273 5,465 13,735
1952-§3 12,466 6,020 X :4%6—
1953-54 . 10,737 8,798 19,535
1954-5S . 7,840 ’ 16,166-
Cannanore
1950-51 . 8,471 2,721 11,192
1951-52 : 5,575 3,17 8,748
1952-53 . . 9,796 3,93 13,729
1953-54 . 9,696 2,339 12,035
1954-55 . 8,433 2,710 11,143



1954-55

I 2 3 4
Ashikkal
1950-51 . . . . 5,49 14,532 " 20,026
:3§x-§z . . . . 6333 xg,ogo 33,928
1952-53 . . . . 7,711 16,551 24,292
1953-54 . . . . 6,213 17,529 23,742
1954-55 - . . . 4,369 19,128 23,497
ANDHRA PRADESH
Kakinada
1950-5! . . : : 1,543 63,633 65,176
1951-52 . . . . 23,636 775357 1,00,99
1952-53 . . . . ) 19,417 jg:;;ll I Sg:?]%s
1953-54 - . . . 15,5 1,40, »SS>
1954-S$ . . . . 44 2,75,811 2,50,280
Musulipatnam
1950-51 Nil 15,016 15,016
‘xggl-gz Nil 16,515 16,515
1952-53 f 47,180 47,185
1953-54 Ni 46,323 22,323
1954-55 I 66,315 »316
Narsapur
1950-51 Nil Nil Nil
195I-§2 Nil 23 23
1952-53 Nil 212 212
1953-54 Nil 333 333
1954-55 Nil 214 214
" Bommulipatnam
19SO-SI Nil 723 723
1951-52 Nil 4,540 4,540
1952-53 Nil 1242 1242
1953-54 Nil 818 S18
1954-55 Nil 893 893
Calingapatnam
1950-S1 I;Iﬁll Nil , ;\;g
1951-52 i 2,370 »37¢
1953~ i 1
953-54 Ni il Nil
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3 4
ORISSA STATE
Chandbali
1950-S1 2,461 7,069 9,530
1951-52 4,326 112 4,438
1952-53 3,204 9,655 12,859
1953-54 258 2699‘7 29,793
1954-55 465 9,928 10,393
MYSORE STATE
Mangalore
1950-51 81,278 2.10,§22 2,91,800
1951-52 67.582 1,70,540 2,908,122
1952-53 76,656 1,94,868 2,71,524
1953-54 85,397 1,31,863  2,17,260
1954-55 91,22 1,68,992 2,70,217
Mulpe
1950-51 8,570 8,432 17,002
1951-52 9,954 6,428 16,382
1952-53 7,266 7>254 14,520
1953-54 8,210 9,120 17,390
1954-55 6,394 6,417 13,311
Karwar
1950-'5 I 2,590 488 3,078
1951-52 3,010 694 3,794
1952-53 3,763 509 4,272
1953-54 3,208 714 3,922
1954-55 4,052 792 4,844
Bhatkal
1950-51 3,472 542 4,014
1951-52 3,342 564 3
1952-53 2,303 231 4a53g
1953-54 5,098 278 5,37
1954-55 3,060 245 3,305
Pondicherry
1950-51 40,000 8,000 48,000
1951-52 33,000 9,000 42,000
1952-53 15,000 10,000 25,000
1953-54 14,000 8,000 22,000
—_1954-55 14,000 8,000 22,000
484L.S.—7,



APPENDIX IV

rogram drographic Branch of Indian Navy fer
Survey ¥ me :Iienlzst 9 Fil:uncial Years o
1947 OSMARA—Baluchistan Coast.
1947 Reserve Fleet Anchorage (Bombay).
1948 Sacramento Shcal (Coromandel Coast).
1949 Bhatkal (West Coast)—(Jan. to March 1949.) .
1949 Malpe -do- -do- _
1949 Mangalore - -do- -(March to April 1949.)
1949 Kandla Bar (Gulf of Kutch).
1949 Kandla Creek.
1949-50 Kandla Bar (Dec. 1949 to January 1950).
1950 Approaches to Kandla & Navlakhi (October 1950).
1950 Hanstal Creek & Navlakhi (November 1950).
1950 Approaches to Kandla & Navlakhi (Southern Sheet).

1951-52 Mandvi & Ranwara Shoals (November 51 to February
1952).

1951 Duncan Passage (Andamans) (February to April 1951).
1952 Phoenix Bay (Andamans). '
1952-53 Mandvi to Navinal (Gulf of Kutch).

1952-53 Godia Creek (Gulf of Kutch) — (December ’52 to January
’63).

1952-53 False Point—Approaches to Mahanadi River (October ’52
to February 1953)

1952-52 -do- (Northern Sheet) (October ’52 to February ’53).
1952-53 -do- (Southern Sheet) (October ’52 to February ’53).

1952-53 li’ggts)Blair (Andamans) — (April ’52 & February to April

1953 Elikalpani (Laccadive) (October 1953).

1953-54 I’{5%1).i Creek (Gulf of Kutch) (November ’53 to January

1954 Port of Bombay (October to December, 1954).

1954-55 %gg)roaches to Bombay Harbour (December ’54 to March

1953-54 Elphinstone Harbour (December ’53 to April ’54).
1954 Rongat Bay (Andamans). (April 1954)

1955 f&rg) of Bombay (Northern Sheet). (January to April,

1954-55 Approaches to Madras (November 54 to March ’55).
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1954-55 Madras Roadstead (November '54 to March 1955).

1955 Tuticorin Roadstead and Harbour (March to April 1888).
1955-56 Gulf of Cambay—Gopinath to Sultanpur Shoal.

1955-56 Vizagpatnam Harbour.

1955-56 Approaches to Vizagpatnam.

1955-56 Coconada Bay.

1955-56 Nankauri Harbour and Entrance.

1955-56 Stewart Sound (Maye Bunder Harbour and Entrance
Andamans).

1955-56 Pondicherry Roadstead.
1955-56 Cuddalore Roadstead.



APPENDIX V

‘ ing the recommendations of the U.N. Experts re-
Statement Sh‘g):'ldniig dredging of minor Ports of India

_ “Planning is of primary importance for the development of
rts. PD?'r}efilgirglg is a gubdivision of port engmeermg; it is recom-
mended that port development in all its aspects should be cons1d.ere,(’1
first before adopting measures to make improvements by dredging”.

hile dredging generally assumes a position of secondary import-
ancYev in the dgeveglogpment Zf ports this is not exactly true of the
ports of India where due to the nature of coastal sand drift and
large amounts of alluvial deposits from rivers, periodical if not
yearly or continuous maintenance dredging is necessary and fre-
quently the yearly maintenance practically equals the amounts of
capital dredging that was necessary for the establishment of a port.
The result of the above situation is that dredging is regarded as
the governing factor for port development in India; while this may
be right the general attitude that dredging is the answer to all
problems is a wrong conception and the mere fact that navigable
channels and basin can be dredged does not mean that nothing
else is necessary for port development. Dredging is one phase of
the work connected with port development and operation; it is be-
lieved (at present) that it is second in importance, as far as urgency
is concerned, to port planning in the case of minor ports of India.

2. “If the Central government is to contribute to minor port
development, the National Harbour Board should have permanently
at its service a technical organisation with representatives on the

board”.

As a first step towards the improvement of minor ports the
Government of India has recently constituted a National Harbour
Board to advise the maritime states on important port matters. This
is considered as a very essential agency if the Central government
is to contribute to minor port development; the present board is
constituted of non-technical men who must rely for their decisions
on data obtained from the more or less reliable sources of the state
port organisations or from hired consultants on specific duties. It
is, therefore, recommended that the National Harbour Board should
have permanently at its service a technical organization with repre-
sentatives on the board. Such an organisation could probably be
set up as a subdivision of the major port administration; it should
consist of a capable port engineer, a marine officer assisted by a
hydrographic surveyor and dredging master. The main duties of
the organisation would be as follows:

(i) To collect technical information from state organisations
to be classified and presented to the board.
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(ii) To advise the states through the board on procedures to
follow for port administration and development. (In
connection with this and particularly with respect to
dredging, literature should be obtained from dredging
equipment manufacturers and distributed to the various
state port departments also published material on port
engineering works.)

(iii) To study and report on works to be sanctioned by the
board.

(iv) To recommend for specific duties engineers, surveyors or

dredge operators to be loaned from the major port
organisation to the states.

3. “In connection with dredging, immediate attention should be
given to following recommendations made in a recent report on
the Minor Ports of India: .

(i) That the existing ports be classified under Intermediate,
Minor and Sub-Ports.

(ii) That a decision be reached as to the size of ships that
would use the ports.

(iii) That some ports be closed and that the Ministry of
Transport be consulted before new ports are opened.

(iv) That hydrographic surveys be made where required.

(v) That technical advice should be secured by the creation

of a Central Ports Organisation (i.e., recommendation
(2) of this report).”

At the first meeting of the National Harbour Board (August 1950)
jt was recommended that an officer be appointed to collect informa-
tion relating to minor ports and to make recommendations regarding
improvements. Accordingly a port engineer from the major ports
organisation undertook a survey of India’s minor ports in January,
1951 and submitted a report in May of the same year. This report
was considered at the second meeting of the National Harbour
Board held in November, 1951, it included some 23 general recom-
mendations which covered port gperation in all its aspects. - While
some definite recommendations were made as to the purchase of
the equipment and execution of port works the main subject of
the report was the establishment of a policy for minor port operation.
The attitude of the Central Government, the National Harbour
Board or the State organizations towards the report is not known
but it is believed that very few of the measures suggested .have
been adopted, and in the absence of any definite object, the task
of reporting on country wide projects in connection with any parti-
cular phase of port development is extremely difficult and can only
lead to suggestive rather than positive recommendations.

4. Regarding the various state port organisations the followin
S a resume of the recommendations made under “GENE
COMMENTS?” in parts I to VI of the present report:

(i) Bombay State

tm Should have a proper port department, much survey is required,
Provement of port facilities principally at Okha for the present



Dredu;f ng of port Okha should be given first ; the purchase
or rental of apo suitable seaworthy cubic yard size) bucket ladder
dredge and ancilliary machinery is the only equipment required.

| (i) Saurashtra State

Improvement of mechanical shop facilities principally at Bhav-
nagar. Reconditioning of the equipment available at present. The
purchase of a 24 inch cutter hydraulic pipe line dmould be
considered for Bhavnagar. If a new machine is p either
the “RECLAIMER” or the “SUDHARU” should be entirely rebuilt
and sent to Bedi or Navlakhi on the gulf of Kutch.

(iii) Kutch State

Should depend on services of the bucket ladder dredge recom-
mended for Okha.

(iv) Madras State

Should decide on the extent of work to be done in the future.
For the present strengthen the “backwaters” dredging fleet by re-
conditioning the equipment available and improving technical repair
facilities. The purchase of two portable 9 to 12 inches cutter hydrau-
lic pipe line dredges is recommended (to strengthen and as
replacement) also, but less important, two small portable clamshell
derricks and hopper barges. If any work is to be done at sea for
medium size ports (i.e. channel depths of 15 to 18 feet) the purchase
of seaworthy 20/24 inches cutter hydraulic pipe line dredges should
be considered; experimental channels should be tried first possibly
with the “TUTICORIN” to determine the rate of siltation. It is
recommended to proceed very cautiously if major developments
are to be made.

(v) Travancore-Cochin State

Should rely on services of either the major port of Cochin or
the Madras State port organisation for dredging requirements.

(vi) Orissa State

Should set up a minor port organisation. The purchase of a
portable 10 to 12 inches cutter hydraulic should be considered. The
question of major port development would require a high capital
outlay and should be studied in detail before taking a decision.

The above recommendations have been discussed in detail in the
area reports and need no further comments. )

5. “Where operation over entrance bars and outer approach
channels is necessary, seaworthy equipment should be used; for
‘backwater’ work ‘portable’ equipment is recommended”.

Seaworthiness is the first requisite for equipment which is to
be used for operation over entrance bars and outer approach chan-
nels. It will be found that in most cases, especially for port
development, a;ta-groach channels will have to be dredged from the
outside due to the shallowness of the water and while dredging is
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still in it will not be possible to take the machinery inside
the ports for shelter in case of storms. Also it will be n
to e out this equipment at sea either for work at several places
or for periodical repairs at a shipyard. Portable equipment is
recommended for backwater work ause it is more flexible.
Small equipment cannot be towed at sea and when purchased it
has to be assembled on the work site; it would be an advantage
if it was designed for that purpose as the assembly could be done
more readily and without ship-building facilities. Also portable

uipment can be dismantled and transported by rail or road to
other sites if necessary. Manufacturers produce standardized
portable machinery and can offer replacement parts from stock
generally at a lower cost than for custom built machines.

6. “Dredging equipment should be designed for continuous opera-
tion regardf;sns of tides”. .

It has been noticed, particularly in Saurashtra, that some of
the equipment available at i:resent has not sufficient digging depth
capacity for operation at all stages of the tides. This is a serious
disadvantage which greatly reduces the output of a dredge and in
the future, if new equipment is purchased, digging depth capacity
should be given due attention. In connection with the above, there
is no reason why dredging equipment should not be operated on
a 24 hour-day basis rather than on eight hours, as generally practised
throughout India.

7. “The cutter hydraulic pipe line type of dredge should be used
as much as possible for dredging at sea and in backwaters of the
minor ports of India. Where this machine is not suitable the bucket
ladder type with hopper scows is recommended.”

For maintenance and development of ports in India it has been
found that generally the materials to be dredged consist largely
of sand and silt. The cutter hydraulic pipe line is the most efficient
type of machine for the dredging and disposal of these materials.
Other types of hydraulics, particularly the “hopper” dredges, are
not very efficient, especially in light materials where it is never
possible to fill the hopper even with overflowing. Where weather
conditions do not permit, or where the use of a pipe line is not
possible either because of traffic or length required; the bucket ladder
type dredge with hopper scows should be used. (See Part 1 “Port
Okha”, Part III “Kutch State” general, Part IV “Tuticorin Port”.)
Clamshell derricks or ‘“grab” dredges have a very low rate of pro-
duction compared with the small hydraulics and should only be
used for very minor works as alongside wharves jetties ete. and
in narrow places where the other types of machines cannot operate.
The advantages of the hydraulic pipe line dredge for port develop-
ment and maintenance have been demonstrated in the past in
cox:lngctigp with the development of major ports at Vishakapatnam
an ochin.

8. “Pooling of dredging equipment is not considered possible at
present”.

The possibility of pooling dredging equipment for the minor ports
of India has often been suggested in et?:e past, the object beinpo to
provide a source of equipment upon which needy ports could d%aw



when required. The creation of dredge pools would be identical
to the formation of state-owned dredfing contractor firms. At
present most of the equipment available is permanently needed for
zmation at one site and there would not be any advantage in
ging ownership. Surplus equipment would be necessary for
the creation of pools, i.e. equipment that could be used at more
than one site during a season or over a period of years. At present
major and minor ports administrations are reluctant to rent what
machinery they have available even if this could be done occasional-
ly, the reason is that they only have the bare essentials for their
requirements and cannot risk to lose or unduly wear the machinery
which is old and must be spared until replacement is possible.

9. “Pooling of dredging equipment is a sound idea and should
be kept in mind if new machinery is purchased for the Minor Ports
of India. At least two pools would be necessary one for ports north
of Bombay on the west coast and one for ports south of Bombay
and the east coast”.

While for the present it would be advisable to strengthen the
existing dredging fleets before creating pools of dredgers the principle
is sound and should be given due consideration in planning improve-
ments for the minor ports of India. It has been noted that a new
dredge for port ‘“Okha” could also be used for the ports of Kutch
State, also the same type of hydraulic machine could be used at
Bhavnagar and in Bombay State for ports north of Bombay. Identical
machines could be used for ports south of Bombay, in Bombay,
and on the east and west coasts of Madras State. The portable
hydraulics recommended for Madras could also be used at more than
one site and would be very useful tools to include in the formation
of a pool for Madras State ports. ‘



APPENDIX VI

Statement showing the summary of conclusions recommendations

Serial No. Ref. to Summary of Conclusions ' Recommendations
para No.
I 2 3
I 3 Study of the problems of minor ports during

the post-Independence period and the steps
taken by the Centrc so far in their development
has led the Committee to conclude, that the
progressive port policy for India formulated
by the Armstrong Committee, as carly as in
1946. has not been pursued with sufficient
vigour by the Transport Ministry.

2 4 While considering the future expansion of Indian
ports, the Committee would like the Transport
Ministry to bear in mind the observations of the
ports (Technical) Committee 1946 referred to
in para 4 of this Report.

3 6 The Committece note that the proposals put for-
ward by the Ports (Technical) Committee
regarding the improvement of minor ports in
the then Bombay Province have not been fully
implemented and they recommend that sch-
emes covering these proposals should be in-
cluded in the Second Five Year Plan.

4 10 The Committee note that the recommendations
of the West Coast Major Ports Development
Committee regarding the development of Bhav-
nagar Port, (referred to in para 9), have not
been implemented. The Committee recommend
that the maintenance of 28 ft. of water at the
berths and the construction of one or two extra
berths should be done during the Second Plan
period.

5 I3 The suggestions made by the West Coast Major
Port Development Committee referred to in

para 12 do not appear to have been given any
serious attention.
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The Committee regret to note that some of the
recommendations of the Officer on Special
Duty (Shri Nanjundiah) have not yet been fully
implemented despite the fact that more than
five years have passed since he submitted his
Report. The Committee lay particular stress
on his suggestion to form a competent Central
Ports Organisation under a Director who should
be an engineer with experience of ports and
harbour constructions. Failure to create such
a Central Ports Organisation on receipt of re-
commendations of the O.S.D. has resulted in
considerable delay in the formulation of the
schemes for the development of minor ports
during the Second Five Year Plan.

The Committee regard the progress of preliminary
Survey of Minor Ports as unsatisfactory. The
Committee hope that no further time will be
lost in completing the preliminary survey at
least in so far as the 150 working minor ports are
concerned. :

The Committee hope that in future, unlike in the:
past, minor ports will receive more adequate
attention by the Ministry of Transport.

The Committee suggest that the feasibility of"
increasing the elective element in the Landing
and Shipping Fees Committees and the Port
Conservancy Boards and also of increasing their
scope should be examined.

The Committee note that there is a wide diver-
gence in the administrative machinery for the
management of Minor Ports in the various mari-
time States. Partly due to the lack of well-
knit organisation and partly due to the limited
resources of maritime State Governments the
development and proper maintenance of minor
ports have not received adequate attention in
the past. The Committee have, therefore,
following suggestions to offer in this regard :—

() The feasibility of transferring the subject of
minor ports from the ¢<Concurrent’ List
to the ‘Union List’ should be carefully ex-
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amined in consultation with the Maritime
State Governments. Pending the exami-
nation of this issue, the Committee suggest
that the development of the 18 Intermediate
ports should be taken over by the Cenrtre.
The State Governments may, continue to

manage these ports on behalf of the Centre
on agency basis.

(si) As the rtransfer of the subject of ‘Minor
Ports’ from the ‘Concurrent’ list to the
‘Union’ list is likely to take sometime, the:
Committee suggest that in the meantime,
the pattern of port administration follow-
ed by the Madras State might be adopted,
with advantage, by othcr maritime State Go-
vernments , with such modifications as are-
considered necessary to suit local conditions..

(115) Port Advisory Committee should be con-
stituted at each of the 18 intermediate ports

with proper representation to the local in-
terests.

(tv) The feasibility of forming Port Trusts
on the same lines as at Tuticorin and Manga-

lore, at the important Intermediate Ports
should be examined.

(v) Landing and Shipping Fees Committees and
Conservancy Boards should be provided at
other Intermediate and important minor:
ports as well

(vi) The entire coast line of India should be divid-
ed into a suitable number of zones and each
zone should be placed under the jurisdiction
of a Major or Intermediate Port for the pur-
pose of proper maintenance and develop-
ment of such Ports in each zone. The
technical skill and equipment at the disposal
of the Major Ports will thus be made avail-
able to the Minor Ports also.

48 The amount allocated for the development of
minor ports in the First Five Year Plan was
only Rs. 2-4 crores, whereas the amount allo--
cated for the development of major ports was.
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2 3

Rs. 61 crores. When it is remembered that
the minor ports handle about 1/6th of the tra=-
ffic handled by all the major ports taken to-
gether it would be apparent that the develop-
ment of minor ports which are sentinels of the
country has not reccived adequate allocation
during the First Plan.

4?2 St The Committee note that the progress of the
schemes for development of minor ports in-
cluded in the First Five Year Plan has been
unsatisfactory, and that in a number of cases,
the schemes werc still ‘under examination’.

13 52 The Committec also note, with regret, that ex-
cept in a few isolated cases, no provision has
been made for staff quarters. The Committee
suggest that this point should be given more
attention during thc Second Plan.

14 55—s6 The disproportionate allocation ot funds between
major and minor ports, in the opinion of the
Committee, is partly due to a general unhealthy
tendency towards over-centralisation. It is
significant to note that the schemes for de-
velopment of minor ports included in the Second
Plan were curtailed on the basis of recommen-
dations of the Officer on Special Duty (Ministry
of Transport). This officer has, however, been
eble to visit only about 70 minor ports against
a total of 226 ports. Besides, in a number of
cases, he has curtailed the schemes on the ground
that ‘no work should be taken up till the in-
crease in trade is well established’.

The Committee consider this very unhealthy
doctrine. In this connection, the Committee can
do no better than to quote again the following
pertinent observations of the Ports (Technical)
Committee, 1946: ' .

““While the establishment and expansion of ports

will have to be related to the general develop-

~ment of trade and transport in the country
the Committee is convinced that the planning
of ports and their construction and the
services which they have to provide should,
in the national economy of the country,
precede the anticipated developments and
needs of transport®.




108

2 3

57 The Committee are of the opinion that minor ports
can be made to play a much more important
role in the transport economy of the country
than that which has so far been assigned to
them. They, therefore, suggest that the 18 in-
termediate ports, specially those among them
which are¢ all-weather ports and which have
berthing facilities, should be developed to the
fullest extent possible. They also suggest that
not only should additional facilities be given
to the working minor ports, (about 150 in number),
but also efforts should be made to revive those
minor ports which flourished in the past, which
have now fallen into disuse, but which have
some natural possibilities for development. As
it is, the Coast line of India is very much de-
ficient in natural harbours and creeks. Where-
ever such natural harbours and creeks exist,
special efforts should be made to give facilities
for development of ports. By so doing, we
shall not be concentrating prosperity in a few
major ports, but shall be distributing it all along
the coast-line. The Committee, therefore re-
commend that the Ministry of Transport should
convene a high level conference with the re-
presentatives of the maritime States to review
the schemes for development of minor ports.

If the funds required exceed Rs. s crores as they
are likely to be some adjustment might be made
from the funds earmarked for the major ports.
Also, the Committec reiterate their suggestion
made in para 47 of their 48th Report that the
recommendation made at the Second Meeting
of the National Harbour Board to create a Port
Development Fund by levying a surchage of
one anna per ton on all goods imported or ex-

Poé'ted through all ports, should be implemen-
ted.

58 Local interests including Steamer Companies us-
ing the ports may be consulted while drawmg
up plans of 1mprovement

60 The Committee are of the opinion that with the
provision of additional facilities and suitable
rationalisation of traffic, the intermediate,
minor and sub-ports can successfully handle
much more traffic and thus relieve chronic con-

gestions that are occurring at some of the major
ports.
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The Committee reiterate their recommendsation
made in para 30 of their 48th Report, that the
classification of other than Major Ports into
Intermediate, Minor and Sub-Ports should be
given statutory recognition.

The Committee are in agreement with the follow-
ing conclusion of the Officer on Special Duty :
(Ministry of Transport regarding development of
Tuticorin).

“‘In view of the present trade of more than 5,00,000
tons per year, there is every justification of
developing Tuticorin into a deep sea port.
As most of the coasters and steamers at
present draw more than 20 ft. a minimum
draught of 30 ft. will have to be provided.”

Very little work has been done at Mangalore
during the period of the First Five Year Plan
due to the fact that decision had not yet been
taken whether the Port was to be developed into
Major Port or not. Even as an important in-
termediate Port, it has to be developed. Facil-
ities with this view, could, therefore, have been
extended, during the First Plan.

While the Committee have no objection to further
model experiments regarding the superior de-
signs for developing Mangalore into an all-
weather port, they are of the opinion that since
the feasibility of developing this port as an
all-weather port to admit steamships with draught
up to 24 ft. has been established, the scheme
for adequate development of this port should be
included during the Second Plan period.

Much time has already been lost in prelimi-
naries. Prompt steps should, therefore, be
taken for carrying out necessary development
works.

The Committee suggest that the feasibility of
converting the Karwar Port into an all-weather
port should be examined.

The Committee are in agreement with the follow-
ing observations of the West Coast Major Port
Development Committee :

“Port Okha will continue to serve its immediate
hinterland and tor this purpose it is well laid
out and efficient port. With the establish-
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ment of new and expanding industries in the
vicinity, there is no reason in fact why port
Okha should not continue to expand.”

It is significant to note that the rail route between
the west and east coasts of the Guilf of Cambay
is very circuitous and tedious involving a break
of guage whereas the distance by sea is very
much less(i.e., less than one sixth). The Committee,
therefore, suggest that the feasibility of establish-
ing a regular ferry service both for passenger
and cargo between Bhavnagar and Broach might
be examined. If the scheme is found to be
workable additional facilities required for the
{))urpol se should be provided in the Second

an.

The Committee suggest that the problem of ero-

sion at Ratnagiri port, should be given prompt
atteqtion, causes therefor ascertained and re-
medial measures taken.

The Committee recommend that the recommen-

dations made by the West Coast Major Port
Development Committee regarding the Bhav-
nagar Port may be given effect to early.

No serious efforts appear to have been made to

study and tackle effectively the problem of
siltation at Bhavnagar port despite the fact that
the officer on Special Duty (Shri Nanjundiah)
in his Report had recommended in 1951 that
Okha, Tuticorin and Bhavnagar might be con-
sidered later for development as major ports.
This question of development into a major
port can be considered only in the Third Plan.
In the meantime the Committee recommend
that effective measures based on the advice
of properly qualified foreign experts should
be taken to tackle successfully the problem
of siltation during the Second Five Year Plan
period. In view of the favourable geographical
position of this Port on the Gulf of Cambay
and in view of a distinct hinterland which
it serves provision of adequate facilities for the
development of this Port deserves special atten-
tion. In particular the following facilities should
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be provided expeditiously in consultation with
the gdministrati\re Officer (Ports) of ex-Saurash-
tra State :—

(1) coal berth (it) one or two additional berths
for general cargo (#i7) facilities for handling
iron ore (ifv) development work regarding
lock gates (7) reclamation works (21) im-
proved facilities in the Port workshop for
undertaking major repairs to Dredgers and
for building barges.

The Committee are of the opinion that works
relating to the development of fisheries at Ver-
aval Port should be executed during the Second
Plan. They also recommend that a special
study should bc made of the boat building in-
dustry at this port as well as other ports where
it is well-established and suitable encourage-
ment given in developing this industry. The
feasibility of converting Veraval into an all-
weather Port should be examined.

The Committee are of the opinion that trade will
follow the facilities. New cement factories and
a big chemical factory now being established
are bound to increase the importance of Por-
bander Port. Hence the provisional inclusion
of the works in item (¢) in the Second Plan
referred to in para 152 should be taken as final.

In the rapidly developing economy of the coun-
try this idea of delaying the provision of addi-
tional facilities at Bedi Port till “trade is firmly
established’ does not appeal to the Committec.
The trend of traffic handled during the last
few years and the increase of industrial activi-
ties in the hinterland should be regarded as a
sufficient indication for the purpose.

The Committee suggest that the feasibility of uti-
lising Navalakhi as a transhipment Port for,
Kandla should be carefully examined.

In the expanding economy of the country- the
demand for additional port facilities is bound
to increase. It would therefore be advisable

E——
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to plan steps for converting some of the more
important intermediate ports into major ports.
Due to limited funds available such a programme
can only be included in the Plan. In
this connection the Committee are in

gnet:lti a;vitlaéhe reoonémendaulgm o{ Shri Nan-
jun ’ cer on Special Duty (Ministry of -
Transport) that Okha, Tuticorin and Bhavnagar
may be considered first for such development.
The Committee would also suggest that the
port of Paradip should be added to this list.
In regard to Bhavnagar the Committee
reiterate their earlier recommendation made in
their Seventeenth Report that it should be pro-
vilged with la Bg rail lconnection, so that it can
play its role effectively as an important port
and relieve pressure on Bombay. The Com-
mittee suggest that a B.G. rail link should also
'be provided to Bedi.

The Committee further recommend that the

list of Minor Ports should be examined care-
fully, periodically and more important of them

should be brought in the list of Intermediate
Ports.

One facility that should be invariably given to

intermediate and some of the minor ports is
that they should be connected with a National
Highway by a pucca road.

The Committee have, come to the conclusion that

the Ministry of Transport has not yet given
much serious thought to the diversion of traffic
from the congested Major Ports to the Inter-
mediate and the Minor Ports which can easily
handle the traffic with a little increase in the
existing facilities or even by providing a few
additional facilities. The Committee, therefore
recommend that the Ministry of Transport should
give top priority to the rationalisation of traffic
amongst different Major, Intermediate and
Minor Ports and take concrete measures for
diversion of traffic to ports which can easily
handle them. Some intermediate ports like
Bhavnagar and Bedifcan handle much
traffic, if B.G. rail connection is provided. i
will add comsiderably to our Port capacity and
will greatly reduce congestion at the Port of
Bombay. Special facilities should be provided at
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some of the Ports like Kandla and Bhavnagar
where iron ore is being handled in an increas-
ing measure recently.

The valuable observations of the Ports (Technical)
Committee referred to in para 174 of this Report
do not appear to have received any attention.

181—182 The Committee regret to note that the hydro-

186

189

195

graphic survey of the coast line of India is pro-
gressing at a snail’s pace. At the present rate
it would take several decades before the survey
of the entire coastline is completed.

The Committee consider this very unsatisfactory
and recommend that suitable measures should
be taken to complete the hydrographic survey
of the entire coastline of India within a period
of ten years. The Committee also recommend
that the conservation of the coastline should
henceforth be the responsibility of the Union
Government as recommended by the Ports
(Technical) Committee, 1946.

The Committee would like to draw special attention

of the Ministry of Transport to the observations
of the U.N. Experts’ Committee reproduced
in para 186 of the Report and recommend that
the suggestions given in item (v) therein should
be implemented straightaway.

The Committee hope that the question of the pur-

chase of dredgers and formation of the Dredger
Pool proposed in the Second Plan, will be
pursued vigorously and that the benefits from
the pool will accrue to the Minor Ports during
the Second Plan period itself. The question of
suitably expanding the pool to meet the require-
ments adequately should be reviewed periodi-
cally. The feasibility of stationing a unit at
one of the intermediate ports of Saurashtra
which may have proper technical personnel
F-and advice available for the purpose should be
carcfully examined in view of the number of
Ports on the Saurashtra coastline. <]

The Committee are glad to note that it has since

been agreed that it would be worthwhile asking
the American Bxpert Team to visit Geonkhali for
further investigations and submitfa preliminary
report on the lines they had done for the Railway
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system in India. If the Preliminary report shows
that the scheme of having a subsidiary port
at Geonkhali is feasible, the Committee would
suggest that steps might be taken for a detailed
survey of the scheme being undertaken for the in-
clusion of the scheme in the Third Five Year
Plan. The Committee were given to under-
stand that Geonkhali would also eventually serve

as a suitable site for locating a ship-building
yard.

41 202 The Committee suggest that a quick traffic survey
may be worked out for the purpose of examining
the feasibility of developing point Calemere as
a port and if the trade prospects are bright,
suitable facilitiecs may be provided for handling

the traflic that could legitimately come to this
port.

42 203 The Committee suggest that in view of the delay
that has occurred in bringing out the uniformity
in Port dues as suggested by the Officer on Special
Duty (Shri Nanjundiah), the question may be
finalised expeditiously.
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